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Thursday, Decenber 12, 19917
Agrahayana 21, 1913 (Saka)

The Lok Sabha met at
Eleven of the Clock

[MR. SPEAKER in the Chai

At this stage Shri G.P. Mudala Giriyappa
and some other hon. Members came and
stood on the Floor near the Table

(Interruptions)*
[English]

MR. SPEAKER: Why don't you speak
from your seat? When you speak from the
Well, nothing will go on record. You should
speakfromthe seat. if you speakiromhere,
that will not form part of the record.

SHRI ATAL BIHARI VAJPAYEE
(Lucknow): Sir, there is no water inthe Well.
There is no problem. Let them stand here.

SHRI H.D. DEVEGOWDA (Hassan):
Sir, when the hon. Minister for Water
Resources was making a statement after
the Supreme Court had given its opinion, he
said no further action will be taken before a
discussion takes place in this House. But
unfortunately, yesterday, the hon. Minister
has not only placed a Notification on the
Table of the House but he has also made a
Statement regarding this Notification.
Because of this Notification, the situation in

Karnataka toc ., nas gone out of control.
The law and order problem in about five
districts is more serious.

Sir, one more point which Iwould itke to
bring to your kind notice and also to the
notice of the Government of India is thatthe
Tribunal has fixed 13th, that is tomorrow, for
hearing the Review Petition that had been
filed by Kamataka and Heavens wou!d not
havefailen, ifthe matter has been postpored
forone ortwo days more. I do notkncw why
this precipitated action was taken by the
Govermnment of India and they issued a
hurried Notification. In this connection, we
want a categorical assurance either from
the Prime Minister or from the Min:stor for
WaterResources, otherwise, itis very difficult
for us to co-operate in the functioning of the
House. This is what | wanted to submit
before you.

SHRI V. DHANANJAYA KUMAR
(Mangalore): Mr. Speaker, Sir, alithe Parties
in Kamataka have given a call for Bandh
tomormow. It is a Government sponsored
Bandh. So, all the Parties have supported
the Bandh call given by the Karnataka
Government. Already, it was observed
yesterday that a grave situation would arise
in Kamataka like the one that we are having
in the northem parts of our country.

MR. SPEAKER: | suppose, you can
raise it at 12 o'clock. Let us move now. After
the Question Hour, | will allow you to raise it.

SHRI V. SREENIVASA PRASAD
(Chamarajanagar): Mr. Speaker, Sir, what
we want is that at least the Prime Minister
should come and say something. It was

*Not recorded.
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stated earlier that the sharing of water
problemwouid be settled outside the Court.
Therefore, we want that the Prime Minister
should intervene and he should say
something about &. Otherwise, it would be
very difficuit.

MR. SPEAKER: Okay. Rt will allow one
ortwo Members to make their points at 120
clock.

(interruptions)
MR. SPEAKER: Qn. No. 304.

(Interruptions)

SHRI H.D. DEVEGOWODA: It has
gone on record that the hon. Minister for
Water Resources has agreed for a
discussion. Why has this conspiracy been
made? | want to tell you. | am not going to
lose my temper. | will tell you. This is a
conspiracy which has been hatched only to
allow the AIADMK to have its way. This has
been going for the iast one hundred years.
We will not allow this. (interruptions)

DR. KARTIKESWAR PATRA
(Balasore): All the Members of this august

House are being deprived of achanceto put
questions. (Interruptions)

MR. SPEAKER: You can raise it at 12
O'Clock.

SHRI CHANDRA JEET YADAV
(Azamgarh): It has been agreed that the
Prime Minister would make a statement.
The Prime Minister also gave a categorical
reply earfierthatthere shouldbe a negotiated
settlement. The Ministers are sitting here.
Let the Ministers say something. They are

sitting here. They should get up and say

something.

SHRI V. DHANANJAYA KUMAR: |do
not know how Shri Shankamand is keeping
quiet when Kamataka State is treated like
this. When the of Kamataka are
treated like this, how can Shri Shankamand
sit like this, | do not understand.

SHRI H.D. DEVEGOWDA: | do not
want to create another Punjab or Assam. If
this isgoing tocontinue ike this, iwill declare
that this will became another issue for the

Kamataka people to agitate. | will request

" you with folded hands to see that the

Government of India comes out with a
categorical reply. Shri Shankaranand, all
your Betime you will notbe a Ministertill your
death. Why do you stick on to the chair?
Why do you not stand up for the cause of
Karnataka and say something? This is an
utterdisgrace. Wewill not allow this whatever
may be the consequences, you may name
us even then we will protest. (interruptions)

SHRI V. SREENIVASA PRASAD: By
issuingthe notification, you cannotimplement
this interim order. R is very difficuk. | just
cannot understand this.

SHRI H.D. DEVEGOWDA: Even the
British rule had notcaused so muchdamage.
You have not given water. You have given
poison to the farmers. You wantto save the
Government being at the mercy of the
AIADMK. You have given an assurance.
You havegiven an assuranceforadiscussion
onthefloorof the House. Why are yougoing
back? We have taken yourwords as Gospel
truth. We will not alow this. You do notknow
the consequences. Our people are dying.
(Interruptions)

MR. SPEAKER: Devegowdaji, what is
it that you want?

SHRIH..D. DEVEGOWDA: Wewanta
discussion.

~ MR.SPEAKER: Okay. We will mest in
the Chamber. | will call the Parliamentary
Affairs Minister, we will discuss and see
what can be done.

[ Transtation]

SHRI ATAL BIHARI VAJPAYEE: Mr.
Speaker, Sir, i. our friends from Kamataka
want discussion. There shouM be no
objectionto k. it can be done. (interruptions)
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[Engiish}

MR. SPEAKER: We will see how k can
be done. But not in the Question Hour.

SHR1 C.P. MUDALA GIRIYAPPA
(Unitradurga): The people of Kamnataka are
agitated. The Government of India should
come out with a statement.

(Interruptions)

MR. SPEAKER: Please let me know
what you want. Do you want a discussion?

(Interruptions)

SHRI V. DHANANJAYA KUMAR: Let
the Prime Minister come to the

House...(Interruptions)

SHRI H.D. DEVEGOWDA: We are
only requesting your goodself for a
discussion on this so that we wili try to
convince the House as to how the problem
could be solved...(Interruptions)

MR. SPEAKER: | am not promising
anything. Iwill call other party members aiso
and discuss it. ’

(Interruptions)

THEMINISTEROF PETROLEUMAND
NATURAL GAS (SHRI B.
SHANKARANAND): Sir, a very grave
situationistaking place in Kamataka. Ithink,
the Speaker will kindly agree to ailow a
discussion onthis inthis House sothatevery

one canexpreass his concemn(/nterruptions).

MR. SPEAKER: Now that the
Government wants a discussion on this, |
will have a very little difficulty. | wilifix upthe
time for it.

(Interruptions)

SHRI M.V. CHANDRASHEKARA
MURTHY (Kanakapura): Sir, it is a very
serious matter. The entire State is

buming..(Interruptions)

MR. SPEAKER: Now let mefixthe time
foradiscussion onthis. The ministershould
be here. On behalf of the Government, they
have sald that they want a discussion on
this. :

(Interruptions)

SHRI ATAL BIHARI VAJPAYEE: Has
Shri Shankaranand spoken on behalf of the
Govemment or in his personal capacity?

SHRI B. SHANKARANAND: When |
speak here, | speak not in my individual
capacity but | speak as a Minister of
Petroleum. And | wish a discussion on this
will solve this problem. A discussion may
kindly be allowed...(Interruptions)

MR. SPEAKER: Was it not a statement
on behalf of the Government?

SHRI B. SHANKARANANAD: |do not
think that the Speaker will make such afine
distinction...(Interruptions)

MR. SPEAKER: | will have to.
Otherwise, the Parliamentary Affairs Minister
will ask me.

THE MINISTER OF STATE IN THE
MINISTRY OF PARLIAMENTARY AFFAIRS
AND THE MINISTER OF STATE IN THE ,
MINISTRY OF LAW, JUSTICE AND
COMPANY AFFAIRS (SHRIRANGARAJAN
KUMARAMANGALAM): Sir, | assure the
Speakerandthe Housethat the Government
is interested in discussion. Not only that, |
would also like to assure the Members that
the Government is interested in solving this
matter amicably...(Interruptions)

MR. SPEAKER: If you ail stand and
speak like this, | cannot continue. | wanted
to know, what do you want. You said that
you wanted a discussion on this. | waited
until on behalf of the Govemmentthere was
a response. Shri Shankaranand said that
they are interested in a discussion and the

Affairs Minister is ready. | will
fix up the time for it. Now, please take your
seats.
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(Interruptions)

SHR! H.D. DEVEGOWDA: Sir, the
Minister of Water Resources has come. We
request him to react...(/nterruptions)

MR. SPEAKER: | have no objection if
the Minister responds to this. But you said
that you wanted a discussion and the
Government has also said that they are
ready for adiscussion. | will fix up thetire for
it.

SHRI H .D. DEVEGOWDA: We are
demanding adiscussion onlyforthe purpose
of highlighting the problemwhichis prevailing
today. It is for the Government to do justice
if they want. Even after hearing us, afterthe
discussion if the Government does not want
to solve the matter, then we are atliberty to
take the issue to the people and we will
adopt our own method...(Interruptions)

SHRI LOKANATH CHOUDHURY
(Jagatsinghpur): Tne Govemment has
agreed for a discussion on this. A serious
situation is developing in Kamnataka. It will
be better if the matter is discussed today so
thatthe Government's reply willbe helpfulto
create a very harmonious
position...(Interruptions)

SHRIH.D. DEVEGOWDA: Please have
a discussion today itself...(Interruptions)

MR. SPEAKER: Do notforce things like
this. This is not correct.

(Interruptions)
MR. SPEAKER: This is not correct.

Please understand that Question Hour is a
Private Members'time. Now many Members

wantto askquestions. Butyou areconsuming -

that time. Now you wanted a discussion. |
asked the Government or waited until the
Government responded. When the
-Government said yes, |hadsaid that I would
fix up the discussion. What more do you
want now?

(Interruptions)

O/ Answers g

SHRI M.V. CHANDRASHEKARA
MURTHY: The Karnataka Members do not
obstruct any proceedings inthe House We
are very disciplined Members...

MR. SPEAKER: You wanted a

discussion. | am giving you the discussion.
Why do you stand now?

(Interruptions)

SHRI H.D. DEVEGOWDA: Have a
discussion today itself!

MR. SPEAKER: | have no problem if
the Government is readyto have adiscussion

today itself. |1 have no objection.

(Interruptions)

MR. SPEAKER: You do not have any
quarrel with the Speaker.

SHRI RANGARAJAN KUMARA-
MANGALAM: We are readyforadiscussion.
But if they want the Prime Minister to reply
to it, then | will have to find out.

MR. SPEAKER: The Chinese Prime
Minister is here. He is having discussions
with him. So he is busy.

SHRI RANGARAJAN KUMARA-
MANGALAM: That is why | said that 1 will
find out from the Prime Minister. Otherwise
the Hon'ble Minister for Water Resources is
ready for a discussion.

SHRI H.D. DEVEGOWDA: We are
ready for a discussion today itself.

11.18 hrs.
ORAL ANSWERS TO QUESTIONS
[English)

Committee on Agricultural Policies and
Programmes

*304. PROF. UMMAREDDY
VENKATESWARLU: Will the Minister of
AGRICULTURE be pleased to state:
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(a) whether the Govermnment have
taken any decision onthe recommendations
of the Bhanv Pratap Singh Commiittee on
Agricultural Policies and Programmes;

(b) if so, the detaiis thereot; and
" (c) if not. the reasons for the delay?

THE MINISTER OF STATE IN THE

MINISTRY OF AGRICULTURE (SHRI.

MULLAPPALLY RAMACHANDRAN): (a)to
(c). The Committee has made a large
number of recommendations on various
aspects of agriculture conceming different
departments/Ministries of the Government
of India. The views of ail concemned
departments are being obtained so that a
well-considered decision onthe report of the
Committee could be taken.

PROF. UMMAREDDY VENKATE-
SWARLU: The answer provided bythe hon.
Minister is a little bit disappointing. Not only
as a Member of Parliament but also as a
farmer lamvery muchdisappointedthat this
report had been submitted one-and-a-half
years back and no action so far. Now three
Governments have changed. The
Committee was appointed on 6.2.90 with
Chairman and 11 members. Mr. V.S. Rao
was also one of the members. The report
was alsovery eamestly submitted on26.7.90.
Now the Eighth Plan is underpreparation. In
the past one and-a-haif years the
recommendations are being referred to
various Departments. It is not known when
the answers would be obtained. The anriual
percapitafoodgrains avaiiability is dwindling
and stagnating at almost 170 kgs. The
annual per capita income is also decreased
to the extent of Rs. 420. The present target
of the foodgrain growth rate at 4.7 per cent
andwantto doublethe foodgrains production
to 350 million tonnes within next 15 years.

In this background, | would iike to know
whether the Government is committed to
acceptthese recommendations, incorporate
theminthe Eighth Plan and evolve anational
agricultural policy. If so, what is the time
frame that has been fixed for considering

OvalAnswers 10

in the Eighth Plan and evolving a national
agricutural policy?

The national industrial policy was
evolved in 1948 but no agricultural policy so
far.

(Interruptions)

MR. SPEAKER: Whatis yourquestion?
You are nowgoing fromagricultural policy to
industrial policy.

PROF. VENKATESHWARLU
UMMAREDDY: My question is whether the
Government is committed to accept these
recommendations ofthe Bhanu Pratap Singh
Committee, whether they are going to be
incorporated in the Eighth Plan and whether
the national agricultural policy is going to be
framed and, if so, by what time.

THE MINISTER OF AGRICULTURE
(SHRI BALRAM JAKHAR). Mr. Speaker,
Sir, there is no delay I think. It is a question
of a procedure and as such there is no
absence of any policy also because if there
had been no agricultural thrust or policy in
that respect, we could not have marched to
the level where we are today. Naturally we
say that it is we who put up that Committee-
not we but the previous Govemment - and
itwasfortwo specific purposes: (1) to review
the policy and programmes for promotion of
agricultural development in the country,
specially with a view to generating export
surpluses; and (2) to examine the feasibility
or desirability of declaring agriculture as an
industry or, in the alternative, treating
agriculture on par with the industry for the
purpose of granting suitable facilities and
concessions. This policy was formulated or
prepared by the Bhanu Pratap Singh
Commiittee and submittedto Governmentin
September, 1990. There was a Draft Policy
Resoiution presentedtothe Cabinetbutthat
was not discussed and not adopted. Then it
was referred .to the various State
Governments and the Ministries for their
recommendations and their viewpoints. |
have not got all the recommendations from
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the States as well as from the Ministries so
far. | want to make R also feasibie to
accomplish this task at the earfiest but
takes time. My Ministry has been reminding
them off and on. We have just recently put
another urgent appeal to them to please
give their opinion on all the matters referred
to them.

There are still, | think, some Ministries
which have not even replied to this. There
are about nine Ministries which have to give
their opinions so far. In the changed
circumstances, when there has been an
industrial policy, liberalisation of something,
there has to be some new outiook on that.
But, in the mean time, it does not mean that
we are stagnating. The agricultural thrust is
going on. As you see, | have been repeating
onthe floor of the House time and again that
we are going to implement what the Bhanu
Pratap Singh Committee had also said about
the creation of surplus, about the export
orientation, about remunerative prices to
the farmers, about how to incorporate that
type of a thing whether it is going to be the
industrialbase ortreating it as anindustry or
not. All these things have to be treated in a
proper perspective. | want to get all these
facts, discuss them and bring them as early
as possible before this House after
presenting it to the Cabinet. That is myidea.

PROF. UMMAREDDY VENKATE-
SHWARLU: Sir, the hon. Minister has said

that as one of the Terms of Referenceisto ~

treat agriculture on par with industry and in
this process the farmers are interested in
having a remunerative price, | would like to
get the answer from the hon. Minister on
whetherthe Bhanu Pratap Singh Commiittee
has made a recommendation to inciude the

DECEMBER 12, 1991
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managerial costs and also the risk factors 1o
bethetactors while computing the costs and
retums in agricultural products to fix up
remunerative prices and, If so, what are
detalls.

SHRIBALRAM JAKHAR: Mr. Speaker,
Sir, | think |1 gave all these factors in my
previous reply. But | can assure the hon.
Member that we have gone ahead and
further than the Bhanu Pratap Singh
Commitiee, as far asthe remunerative prices
areconcerned and we are doing much more
than what was recommended by them.

| will give you the full criteria of this. |

may say that everything in the managerial
inputs, of the land itselt, its structure, farming

implements and depletion have been taken
into account and nothing has been left to
chance.

[Tlmsldion_]
SHRIMATI KESHARBAI .SONAJI
(Kshirsagar): Mr. Speaker, Sir, when was

Bhanu Pratap Committee was.formed and
what were its recommendations.

[English}

MR. SPEAKER: It must be a long
report, | suppose.

[ Translation]
SHRIMATI KESHARBAI SONAJI

KSHIRSAGAR: You can give main
recommendations.

SHRIBALRAMJAKHAR: Icangivethe
names of the Members of the Committee:

1. ShriBhanu Pratap Singh
Shri Kumbha Ram Arya

2

3. Shri Hardev Singh-Sanga
4 Shri M.G. bevasahayam
5

Shri V. Sobhanadreeswara Rao

Chairman
Member
Member
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6.  Shri Suraj Bhan ex-M.P. .
7.  Prof. V.M. Rao, Institute for

Social & Economic Change, Bangalore

8. Dr.G.R. Saini
9. ShriD.C. Misra

Oral Answers 14
Member

Member-Secretary

The following two Members have been co-opted to the Committee with the approval of

the Government.
1. Col. Mahinder Singh, Dethi
2. Dr. D.N. Borthakur

Member
Member

[ Translation)]

SHRI CHANDRA JEET YADAV: Mr.
Speaker, Sir, the Agriculture Minister has
stated that Government gives due priority to
it and it is under its consideration. He has
policy and the new economic policy have
been announced as such a decision would
be taken after taking all these things into
consideration.

Sir, the farmers of this country have a
strong feeling that they get less priority as
compared to the industrial sector. They are
not wrong in saying so, as the Government
has formulated both industrial and economic
policies but is yet toformulate the agricultural
policy. The Eighth Five Year Plan will soon
be formulated. if the comprehensive
agricultural policy is not formulated and
discussed prior to the finalisation of the
Eighth Five Year Plan, the farmers are not
iikelytogetjustice. Keeping the facts in view
that the Eighth Five Year Plan is- being
finalised and report has not yet been received
from some Ministries as well as from some
States whether he will convene a meeting of
Ministries and the Chief Ministers of various
states of Agricultural Ministers of the States
with the Planning Commission with a view to
form national policy before the
finalisation of the Eighth Five Year Plan as
this is the matter of urgent public importance
and is of concerned with the formulation of

a National policy. This is what | want to
know.

SHRIBALRAMJAKHAR: Mr. Speaker,
Sir, | am fully aware and totally agree with
the views expressed by the hon. Member
and | am as much interested in expediting
this matteras the hon. Member is. However,
at the same time | woul like to inform you
that although the policy has not been
approved, yet | am proceeding in this same
directionto which it want us to go. | alsowant
to ensure that the farmer should not only get
two square meals a day but his economic
condition is also improved. For this it is
necessary to adopt a new outlook and
formulate a new policy so that he may save
some money and become financially sound.
Keeping all these things in view, | want to
formulate this policy. | am also interested in
linking this policy with the economic and
trade policies and to take the benefit. This s -
the reason behind the delay in bringing the
agricultural policy. | have recently written to
theminthis connection and now again I shall
try to invite them so that it is done at the
earfiest. We shall analyse this and start a

new process.
[English)

SHRI S.B. SIDNAL: Sir, Agriculture
was already neglected all these days. Shri
RajivGandhisaidthat R willbe treated on par
with industry. With this background, | want
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to know whether the Government is going
to treat agriculture on par with industry
instead of justtelling that something is going
to happen in the future because they have
already gone for an industrial policy.

Since it is only on agricultural country,
thereis no agricultural policy and the Minister
is not telling when he is going to do, how he
is going to do. Is it going to be a month or

year or something, it has to be categorically
stated.

SHRI BALRAM JAKHAR: I thinkitis a
wrong presumption to say that we have got
no agricultural policy. We have something,
1think you were also a Member. In 1980-89
when Mr. Rajiv Gandhi was the Prime
Minister, we had brought a Resolution and
it categorically stated certain things. If you
like, | can just quote from them, it is quite a
long list. Under each aspect we wantto give
a thrust to agriculture, we do not want to
leave it lagging behind the Industrial policy
because the infrasturture of the economy of
this country is simply based on agriculture
and every progressive country must give
priority first and foremost to agriculture.
That should be the base and that is the real
base for agriculture because if you export
something on industrial front, it might be a
smallfraction, but what we produce, selland
export in agriculture, is simply full profit to
us. (Interruptions)

[Translation)

SHRI SHARAD YADAV: Mr. Speaker,
Sir, through you | want to point out that the
questions raised by the hon. Member Shri
Chandrajeet Yadav have not been replied
satisfactorily by the hon. Minister. The
minister had said that the agricultural policy
is treated at par with the industrial policy and
itis implemented like the industrial policy. In
this context | would like to point out that the
recommendations niade by the Bhanu
Pratap committee were not taken seriously.
It is now time to take them seriously. There
are two cash crops grown in this country.
One is jute. Last year the price of jute was
Rs. 800-900 per quintal but now the price of
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jute In the current year has fallen to Rs. 250
per quintal. About three crore farmers are
engaged in jute production. Secondly, you
may observe that sugarcane is sold at the
rate of Rs. 18to Rs.22 perquintai. Underthe
industrial policy the price of a commodity is
fixed as per concrete policy keeping in view
the many factors. But our agriculture poiicy
is not like this.

MR. SPEAKER: Please don't give
suggestions but ask question.

SHRISHARAD YADAV: | would like to
submit that the agriculture policy should be
implemented with the same resolutions and
zeal with which industrial policy is
Implemented. Inthe present circumstances
some of the commodities are being sold at
the prices lower than those fixed by
Govermnment. | want to know the action
proposed to be taken by you in this regard
(Interruptions)

SHRIBALRAMJAKHAR: iwould like to
inform the hon. Member that when he was
in power he too failed to give afinal shape to
it. It was received by the previous
Government in September but theyfailed to
finalise it upto November-December. Now |
would liketotake some time, lamtakinginto
account every aspect for the betterment of
agricultural sector. (Interruptions)

Every waurk even if it is to be done in a
hurry, takes time. | do not want to do a thing
which might be boomranging, | do not want
to do a thing which is counter productive, |
wantto foliow a productive policy, iwantit for
the betterment of the fammers, | want it for
thebetterment of this country and lamgoing
to take 'Into account every conceivabie
recommendation and advice by which it can
be brought into effect.

[ Translation)
You have only referred to the price of

jute but did not say anything regarding the
prices of other agriculturai items which are
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being sold at higher prices. Earlier these
products never got such good prices. Take
forinstance paddy orcotton. Regarding the
rest, 1 shall try and do my level best.

SHRI SHARAD YADAV: 1 asked you
about jute and sugarcane. What are you
doing about these crops? The farmers are
facing great hardships. | have beentothose
areas and as such | had made this request.

MR. SPEAKER: Shri Meghe.

SHRI DATTA MEGHE: Mr. Speakaer,
Sir, we have beenraisingthisissueforalong
time that the farmers get less price of their
products as compared to their cost of
production. They do not get remunerative
prices. | am aware of the fact that Jakhar
‘Sahab is taking a {ot of Interest in it and we
have lot of hopes from him. Under the
agricultural policy, do you propose to give
remunerative prices to the farmers keeping
in view their cost of production. It is true that
whether a farmer produces sugarcane or
cotton he invests more money and labours
hard as compared to the price he gets.
Owing to this the economic condition of our
farmers is not good. The objective of our
agricultural policy is to give higher prices to
the farmers as compared to their cost of
production. Do you propose to take action in
this regard and this is what lwant to ask from
the agriculture Minister.

SHRIBALRAMJAKHAR: Iwouldliketo
give him an assurance. Please see the
prices which we announced last time.
However, | want to tell Meghe Saheb that if
the Megh, (clouds) are kind to us there will
be no problem. When the Megh (cloud) are
not kind to us, then it is a cause of worry.

SHRI RAM NAIK: The hon. Minister
has said that it the clouds are kind, it will be
good. This is the manifesto of the Congress
party. In this it is stated that:

[English}

“A comprehensive policy will be
deveioped for management and
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command area development. The
Congress Govemment will assist
in construction of one million wells

for imrigation every year.”

MR. SPEAKER: This pertains to
imgation andnotrelatedto agricuttural policy.
Let us distinguish between the two.
(Interruptions)

[Translation]

SHRI RAM NAIK: He has stated that
the policy is being formulated and my
question is related to it. Will you tell the
House a speciic time by which you propose
to announce the agricuiture policy.

MR. SPEAKER: The agricultural policy
is already there. It is being improved upon.

[English)

SHRI SOBHANADREESWARA RAO
VADDE: Mr. Speaker, Sir, | do not doubt the
sincerity of the Minister for Agriculture. But
the fact of the matter is that this is a very
critical period where decisions are going to
betaken forthe nextfive years. You are well
awarethat ouragricultural sectorhadsuffered
in the past for want of necessary capital. In
view of the fact that capital in the form of
investment or credit being not made available
to the farmers ail these years, will the
Government take necessary steps to
immediately allocate at least one-third of the
credit that is made available through the
commercial banks and cooperative banks
to the agricultural sector?

- Then, the Bhanu Pratap Singh
Committee had made a specific
recommendation for creating some zones
where some crops can be grown for export
purposes and alsofor setting up of afinancial
corporation to encourage export of
agricultural products. So, wilt the
Govemnment take an immediate decision
regarding this even below the Eighth Planis
formulated so that the results will emanate
from the Eighth Plan and improve the
agricultural situation in the entire country?
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SHRIBALRAM JAKHAR: Sir, the hon.
Member knows very well that | have stated
onthefloor of this House so many times that
my thrust is for diversilication of agriculture,
to produce more agncultural products for
thefarmers and expott them. Forthat | have
to have some infrastructure. We have to
have facilities for grading, packaging,
forwarding, marketing, and
transport. So, | amtrying to do it in the best
possible manner. | can give you all the
thrusts which we are going to make, but it is
quite a long list and k will take the time of the
House.

[Transiation]

SHRI NATHU RAM MIRDHA: Mr.
Speaker, Sir, a National Agriculture
Coimmission was constituted in the country
forthefirsttime in 1971 afterindependenca,
which, in 1975, made 3443
recommendations in 39 volumes in regard
to the resources of agriculture production.
The hon. Minister may please give the
details about the number of
recommendations out of them, accepted by
the Government so tar. Besides, a report of
1400 pages was alsosubmittedby it. He has
never gone through the report and he is
* going to formulate the agriculture policy. He
should give the number of its
recommendations accepted by the
Govemnment.

SHRI DAU DAYAL JOSHI: You were
very nice, when you were on our side.
(interruptions) -

SHRI BALRAM JAKHAR: You had
misled him. If he has taken a right step at
right time, what is wrong in it? | know that
Shri Nathu Ram was the Chairman of the
Commission. When he was s Chairman, |
was a farmer | have been following the path
shown by him since then.

SHRI NATHU RAM MIRDHA: Please
implement its report.

SHRI!BALRAM JAKHAR: | have taken
charge only 5 months back. | wifl do what
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could not be done during 15-20 years. lhave
been following the path shown by you and |
willcontinue to do soinfuture also. Iwiliwork
according to your advice. You should not
wony. R is good that you left them.

SHRI RABI RAY: Mr. Speaker, Sir,

before asking any thing, | would like to point
outto Dr. Sahebthatthisisthe mostimportant
of this session, which is related to

the lives of crores of people. (Interruptions)
[English]

MR. SPEAKER: Fyoutak ke this, Iwill
take action against you. if you have to

maintainthe dignity of the House; you shouid
not tak iike this.

(interruptions)
[ Translation}
SHRI BHERU LAL MEENA: Mr.

Speaker, Si, | have raised any hand many
times but you did not give me chance to

speak. (interruptions)
[English}

MR. SPEAKER: This istoo much. lam
' (interruptions)
[ Translation}

SHRI BHERU LAL MEENA: We also
want to express something. Therefore, we
may also be given opportunity to speak.
(interruptions)

[English]

DR. KARTIKESWAR PATRA: Hon.
Speaker may please pay attention to the
Members who are neglected. { interruptions)

[ Transtation]
SHRi BHERU LAL MEENA: 1amnot
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blaming you. But we aiso have right to
speak. .

[Englshi

MR. SPEAKER: [f you are passing
remarks, sitting like that, it is not in
consonance with the dignity of the House.
(Interruptions)

MR. SPEAKER: | am not speaking.
The Members are speaking. Ploase sit down.
I do not appreciate. | amnottalking. You are
talking. .

[ Translation)

SHRI RABI RAY: Mr. Speaker, Sir,
Jakhar Saheb has agreat zeal and passion
for doing something forthe farmers. Aliover
the world, especiaily in India the terms of
trade have gone against farmers interest.
So, lwould iike to know from himwhetherhe
will take care of the wishes and aspirations
of farmers while formulating the agriculture
poiicy.

Secondly, Shri St.arad Yadav raised an
important question in regard to Jute. Inthis
context, | would like to say that jute is
produced in large quantity in Orissa,
particularly in the my constituency
Kendrapara. Butits prices have come down
to Rs. 250 from Rs. 800. | would like to
request again thatbeing the hon. Minister of
Agriculture he should take care the farmer's
interests. Would the Govemment of India
pressurisethe J.C.l.to procure the jute from
the farmers at the last year’s prices so that
the farmers are benefited.

SHRIBALRAMJAKHAR: Mr. Speaker,
Sir, Shri Rabi Ray is very much correct in
saying that the difficulties of the jute-growers
must be removed. In this regard, | would
contact the Minister of Textlles.

SHRI SRIKANT JENA: You have not
fixed even its support price.

SHRIBALRAMJAKHAR: Thatwill also
‘be done.

AGRAHAYANA 21, 1913 (SAKA)
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DR. KARTIKESWAR PATRA: My
question No. 323 is regarding this policy
also. | want to know from the hon. Minister
categorically what was the recommendation
of Bhanu Pratap Singh Committee on
production of betal leaves in our State.
Orissa is a major producing State of Betal
leaves where the annual tum over is more
than rupees one thousand crores.

| would Ike to know what steps have
been taken or are proposed to be taken for
the development of betal leaves and for its
export and other things.

SHRIBALRAMJAKHAR: Iwiligive him
the exact recommendations. His question is
listed as 19th in the list today. But | can
assure him that we take a keen interest in
the development of belal leaves because
they are quite good exporter now. Rs. 180
crores worth of betal leaves are exported.
Thereis quite a possibility of using it infuture
in tooth paste and other things. Yesterday,
| have got this information that this beta/
leaves can be used for. anti-blotic and
something Ike that. It is going to be very
productive and remunerative forthe farmers.
| have asked my scientists alsotogive thrust
to its production because it is affected by
some disease which causes a lot of harmto
the leaves. To generate more production
and to give more thrust to the betal leave
growing, we will do something. (lntermuptions)

MR. SPEAKER: We aregoingtodiscuss
the economic situation in the country and
while discussing the economic situation the
Members would be entitled to discuss the
agricultural policy and agricultural prices
also. We have given more than Half-an-hour
to this question. So | am going to next
question.

Losses In DMS

*305. SHRI CHETAN P.S.
CHAUHAN:

SHRIMATI MAHENDRA
KUMARI :

Will the Minister of AGRICULTURE be

pleased to state:
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(a) whether the Dethi Milk Scheme is
incurring losses regularly;:

{(b) it so, the reasons therefor; and

(c) the steps taken by the Government
to minimise the losses?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRIK.C.
LENKA): (a) Yes, Sir.

(b) Thelosses are primarily on account
of the low sale price of liquid mifk supplied by
Delhi Milk Scheme.

(c) The stepsinclude optimumutilization
of capacity, low per unit consumption of
utilities and consumables, improvement is
operational efficiency and periodical revision
of sale price of milk and mitk products.

SHRI CHETAN P.S. CHAUHAN: The
leakage of poly packets of milk is a big
problem being faced by the Delhi Milkk
Scheme. This is two per cent of the total
production of five lakh litres per day and the
valueis Rs. 50,000. Annually the loss works
out to Rs. 1.82 crores. What steps have
been taken to prevent leakage of poly

packets?

SHRIK.C. LENKA: The DMS is taking
constant effort to check leakage in poly
packets. Recently we have reduced that
cost of poly packets to 20 per cent. After
reducing that, we are also examining other
alternatives of the packages of the milk so
that there is no leakage.

SHRI CHETAN P.S. CHAUHAN: ltis
reliably learnt that the staff tamper with the
seal let the milk leak into the crates and
when possible add water. Often a pinprick is
enough to make the milk squirt out. The
leaked milk is then sold to halwais dhaba
owners, tea stalls and jhuggi dewelles.

To avoid this, is the DMS thinking of
hiring private transport for deliveries like
Mother Dairy. This was earlier shelved
because of union pressure.

DECEMBER 12, 1991
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MR. SPEAKER: You shall have to ask
the question and not to read it.

SHRICHETANP.S. CHAUHAN: Isthe
DMS still thinking of utilising private
transporters?

SHRI K.C. LENKA: The question was
about the losses in DMS. DMS is procuring
milkk from Maharashtra, Gujarat, Punjab,
Uttar Pradesh covering a long distance. In
that case also, we are considering to utilise
the services of the private transport for this.

[ Transtation]

SHRI MADAN LAL KHURANA: Mr.
Speaker, Sir, | would like to know that when
the DMS raised prices last time and the
percentage by which these were raised as
also the loss suffered by DMS before and
after the revision of prices. (Interruptions)

MR. SPEAKER: This questions is about
statistics. It can be sent to you later on.

(Interruptions)

SHRI MADAN LAL KHURANA: Sir,
DMSis suffering loss because of inefficiency
and corruption as pointed out by Shri
Chauhan. That is why prices are raised
again and again to make good the loss. So,
| would like to know whether any Inquiry
Committee comprising of the Members of
this House will be constituted to go into the
causes of such losses and to suggest
measures to remove those causes so that
prices are not increased time and again?

[English)

SHRI K.C. LENKA: The main reasons
for the losses of the DMS is that the selling
price of the Milk of DMS has been fixed lower
than the cost of production. The cost of
production of DMS milk comes to about Rs.
7.75per litre whereas we are selling it at Rs.
5/- per litre and we are losing Rs. 2.75 per
litre. So, this isthe reasonforthelosses. We
have not increased the selling price for the
last one year. (Interruptions)
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For the last one years, they are selling
at this rate. As far as the losses are
concerned, In 1988-89, the loss was to the
tune of Rs. 18.88 crores; in 1989-90 it was

. Rs. 16.51 crores; in 1991-92 it was Rs.

15.38 crores and this year, up to October it
has been estimated tentatively that-the loss
would be of the order of Rs.23 crores.

MR. SPEAKER: Now, we take up
Question 307. Question 306 has been

postponed.
AN HON. MEMBER: Why?

MR. SPEAKER: There are many rules.
if you do not know the rules, you find out the
rules. if the Member wants, it is postponed.

Modernisation of Hindustan Copper
Ltd.

*307. SHRIMATI VASUNDHARA
RAJE: Willthe Minister of MINES be pleased
to state:

(a) whether the Union Government
propose to give additional financial powers
to the Hindustan Copper Ltd;

(b) if so, the details thereof;

(c) whether HCL is now in a position to
expand its capacity; and

(d) it so, the details of the expansion

and modernisation schemes of HCL during
the Eighth Plan?

THE MINISTER OF STATE IN THE
MINISTRY OF MINES (SHRI BALRAM
SINGH YADAV): (a)to (d). A statementis
laid on the Table of the House.

STATEMENT

(a) and (b). The Govemment have
delegated enhanced powers to the Board of
Directors of Public Enterprises signing
Memorandum of Understanding with the
Govt. and having gross block of over Rs.

200 crores, to sanction capital expenditure,
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providedfunds canbe foundfromthe internai
resources of the Company and the
expenditure is incurred either on items
included In the capital budget approved by
the Gowt. or if outlays are provided in the
Annual Plan. HCL having fulfilled these
requirements has become eligibleto exercise
the enhanced financial powers to incur
expenditure on additions, modifications and
new investments from the existing limit of
Rs. 20 crores to Rs. 50 crores and on
replacement andrenewal of assets fromthe
existing limit of Rs. 50 crores to Rs. 100
crores.

(c)and(d). Yes, Sir. HCL has identified
a number of schemes for expanding its
capacity to be partially financed through its
own resources and partially through
budgetary support. The important schemes

" for expansion and modernisation proposed

by HCL during the Vlilth Plan subject to the

~ availability of funds, are:-

|. Western Sector (Rajasthan)
[ 4

i. Khetri smelter and refinery
expansion from 31,000 to
45,000 tonnes per year.

il.  Kolihan mine expansionfrom
0.6 t0 0.75 miillion tonnes of
ore per year.

il. Development of Banwas
mine of 0.6 million tonnes of
ore per year.

iv. Modernisation of the Khetri
concentrator.

Il. Cental Sector (Madhya Pradesh)
Expansion of Malanjkhand
mine from2to 3 milliontonnes
of ore per year.

Ill. Eastern Sector (Bihar)

i. Development of Chabri-

Sideshwar mine of 0.75
mi!lion tonnes capacity witha



27  Oral Answers
matching concentrator.

ii. Expansion and moderni-
sation of existing ICC Group
of Mines in Singhbhum Belt.

SHRIMATI VASUNDHARA RAJE: Sir,
the Govermnment is going ahead with the
modemisation plan and a large -outiay of
money is going to be given to this Company
for the modernisation. | am questioning the
Govemnment whetherthis Companyis worthy
of that modernisation plan? :

A review was sought by the C&AG on
HCL's account whereinthe profit of the year
1985-89 was shown as Rs. 83 crores. The
C&AG made thembring it down to arealistic
Rs. 46 crores. Has the Company, therefore,
really made a profit in this year? If it has
made it, why is it that the auditors in their
Annual Report of 1989-90 made many
serious comments and queries particularly
on toii-smelting on physical verification? No
physical verification as such was done
regarding the fixed assets. In 1987-88, the
assets were Rs. 38,000 lakhs. In 1989-90, it
went up to Rs. 42,000 lakhs. They asked
why physical verification of raw-materials
was not carried out and why it was verified
only departmentaiiy, that too on eye
estimation basis. Stocks went up from Rs.
66 crores to Rs.2000 crores in 3 yrs. itis as
good as saying that the microphone is worth
Rs. 10/- in my eyes and it is worth Rs. 100/
- in the eyes of the hon. Minister. Why have
the auditors said that only a negligible portion
of stores/spares was covered under the
inventory system?

MR. SPEAKER: Auditors’ report is
adverse. :

(Interruptions)

SHRIMAT! VASUNDHARA RAJE:
These are the questions which are to be
asked of H.C.L...(/nterruptions) If all these
things did not take place. Why is it that the
Company agreed to all this an addendum
accounts, that these allegations were right
and something has to be done.
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Can we really go ahead and allow HCL
to go in with the kind of Modemisation plan,
whenthere has been so much leakageinthe

workings of the Company? (Interruptions)

“ Mig: SPEAKER: Your question is too
long and the Minister may not be able to
answer it. .

‘SHRIMATI VASUNDHARA RAJE: SIr,
1 would like to know, what kind of stringent
measures are going to be .taken by the
Governmentto put astopto this. lwould like
to know whether inquiries are going to be

" made and if so, how soon they are going to

be made. The irregularities are so blatant
and so great, | think that there is no roomfor -
any second supplementary.

[ Translation} »

SHRI BALRAM SINGH YADAV: Sir, |
do not know whether the hon. Member has
ralsed aquestion ordelivered a speech. lam
completely at aloss for an answer. Broadly,
lcan say that ...

(English]

SHRIMATI VASUNDHARA RAJE: Sir,
| have asked him as to how he could go
ahead with this modernisation programme,
when the company has paddled up its
accounts, from 1980, the PUC reports

- conformthis. When the company is leaking
like a sieve, how canthey be allowedthen to
go ahead with the modernisation
programme?

[Translation)

SHRI BALRAM SINGH YADAV: Sir,
the company’s production capacity is being
utilised to the maximum and It is eaming
good profit. It has been eaming profitforthe
last 5 years. Therefore, there should be no
doubt that modernisation and expansion of
the company cannot be undertaken. -

SHRIMATI GEETA MUKHERJEE: Sir,
is it not a fact that the Public Accounts
Committee, in 1981, made remarks stating
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clearlythatthere is abig racket going onwith

its rivers? And the Public Accounts

Committee in its report, at recommendation
No.17, clearly stated that there shall be a
CBlinquiry and it was taken up. May | know,
why was it given upper on later on by the
Govemment and for what interest?

[Translation)

SHRIBALRAM SINGH YADAV: Sir, as
far as this question is concemed | do not
have any knowledge. This question is about
modemisation. However, | will look into it
and inform the Member.

[English)

SHRIMATIGEETA MUKHERJEE: Sir,
this is a very serious question.

[ Translation

SHRIMATI VASUNDHRA RAJE: Mr.
Speaker, Sir, there must be Half-an-Hour
discussion on it. (Interruptions)

SHRIAYUB KHAN: Mr. Speaker, Sir,
first of all | would like to express my thanks
to the hon. Member Vasundhraji for raising
the question which is related to my
constituency. A huge gmount of Rs. 260
crores is proposed.to be spent on the
modernisation of this company. Atthe same
time | would like to point out that due to the
poliution caused by it wells of tarmers have
dried up, cultivation has been affected and
50 percent workers of that company have
become T.B. patients. So, what measures
are proposedto be taken by the Govemment
to check this poilution?

SHRI BALRAM SINGH YADAV: The
amount earmarked for the modemisation
andexpansionschemeis Rs. 1350 crore not
Rs. 260 crores. Rs. 95 crores has been
allocated in the 8th Five Year Plan for the
Hindustan CopperLtd.to checkthe poliution.

SHRI ANNA JOSHI: Mr. Speaker, Sir,
| would like to know whether the project
report and Geological Survey report were
obtalnedpriorto setting upthe Khetri Factory
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andwhether inquiries regarding the capability
of the companies which were given contract
forthe toll-smelting, refining etc. were made?
| have raised this question because the
Mark-Ritch Company, which was given the
toll smeliing has now been black-listed and
the fresh contract has been given to Trans-
Mines Company recently started in U.K. by -
Shri V.P. Singh who was once the Adjoining

Secretary of the tarmer company. -

(interruptions)

| want to know whether Geological
Survey was conducted and project report
was obtained or not and whether the ability
of the contracted company has been as
certained ornot; if so, then why was it black-
listed?

SHRI BALRAM SINGH YADAV: Mr.
Speaker, Sir, the hon. Member's questionis
notrelatedtothe originalquestion. However
on the basis of the information given by the
member | would try to ascertain the position:
and inform him.

WRITTEN ANSWERS TO QUESTIONS
[English}

Regional Office of ONGC at
Vijayawada

“308 SHRI K.P. REDDAIAH YADAV:

. Wiil the Minister of PETROLEUM AND.

NATURAL GAS be pleased to state:

(a) whether the Govemment propose
to establish a regional office of the Oil and
Natural Gas Commission at Vijayawada in
view of the discovery of abundant gas and oil
in Krishna district and inthe Godavaribasin;

(b) if so, the time by which it is likely to
be established; and

(c) if not, the reasons therefor?
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THE. MINISTER OF PERTROLEUM
AND NATURAL GAS (SHRI B.
SHANKARANAND): (a)to (c). The Southemn
Regional Office at Madras and the Project

Cfficeat Rajahmundry are at present looking

- diterthe work of the area. ONGC will consider
opening new offices as and when workioad
justifies it.

[Transiation]
rrigation Projects

*309. SHRI RAM
CHOUDHARY:
SHRI RAM LAKHAN SINGH
YADAV:
Will the Minister of WATER

TAHAL
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RESOURCES be pleased to state:

(a)the numberof proposais forirrigation
projects received by the Union Government
during the last three years, State-wise;

(b)the number of such proposals which
hayve since been cleared, State-wise; and

(c)the number of proposals stilt pending
with the Union Govemment, State-wise?

THE MINISTER OF WATER
RESOURCES (SHRI VIDYACHARAN
SHUKLA): (a) to (c). A Statement is
aftached. .
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Agricultural Research Work by
Universities

*310. SHRIKASHIRAM RANA: Willthe
Minister of AGRICULTURF be pleased to
state;

(a) the notable research work done by
the Agricultural Universities in the country
during the last three years; and

(b) the steps taken by the Government
toequip Agricultural Universities with modem
equipments and facilities.

~ THE MINISTER OF AGRICULTURE
(SHRI BALRAM JAKHAR): (a) Sir,
Agricucitural Universities in India have done
valuable work relating to development of
high yielding varieties and hybrids, crop
productiontechnologies, horticulture, animal
husbandry and dairying. These technologies
are especially suited in improving the
production and productivity of a number of
agricultural commodities in India.

(b) ICAR provides considerable support
to Agricultural Universities as development
grants for research and development
purposes, including for modern equipment
and facilities. Funds are also provided for
this purpose under the National Agricultural
Research Project and All India Coordinated
Research Projects.

Tubewells in Uttar Pradesh
SHRI- CHINMAYANAND

SWAMI:
SHRI GAYA PRASAD KORI:

311

Will the Minister of WATER
RESOURCES be pleased to state:

(a) the details of financial assistance
received from the World Bank for the
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construction of tubewells in Uttar Pradesh
during each of the last three years;

(b)the number of tubewells constructed
with such assistance during the above period;

(c) the number of such tubewells which
are out of order;

(d)the authority which is responsible for
their maintenance and the steps taken to
make them operational; and

(e) the number of tubewells proposed
to be constructed in the State during 1991-
92 with World Bank assistance?

THE MINISTER OF WATER
RESOURCES (SHRI VIDYACHARAN
SHUKLA): (a) Underthe World Bank assisted
‘Second Uttar Pradesh Public Tubewells
Project’, disbursement of credit/loan
assistance during 1988-89, 1989-90 and
1990-91 amounted to dollar 28.055 million,
dollar 22.269 million and dollar 19.35 million

respectively.

(b) 1,712 tubewells were constructed
during the abova period.

(c) Of the tubewells constructed during
the World Bank assisted ‘Second Uttar
Pradesh Public Tubewells Project’, 67 are
out of order.

(d) The tubewells are maintained by the
Irrigation Department, Government of Uttar
Pradesh. Necessary remedial measures are
being taken by the Govemnment of Uttar
Pradesh to make operational the 67
tubewells which are currently out of order.

(e) The World Bankcredit forthe ‘Second
Uttar Pradesh Public Tubewells Project
closed on 31.3.1991. Hence, no more
tubewells will be constructed during 1991-
92 with World Bank’s assistance.
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Assistance to U.P. for Repairing Roads
Damaged by Earthquake

*312. SHRI KRISHAN DUTT
SULTANPURI: Will the Minister of
AGRICULTURE be pleased to state:

(a) whetherthe Union Government have
provided any financial assistance to the
Government of Uttar Pradesh for repairing
the roads in hilly areas damaged by the
recent earthquake; and

(b) if so, the details thereof?

THE MINISTER OF AGRICULTURE
(SHRIBALRAMJAKHAR): (a) and (b). Under
the existing scheme of financing relief
expenditure in force from 1.4.1990, there is
an annual allocation of Rs. 90.00 crores
under Calamity Relief fund of Uttar Pradesh
consisting of Rs. 67.50 crores Central
contribution and Rs. 22.50 crores State
contribution. The entire Central contribution
forthe currentyearhas since been released.
Depending on the extent of damage to
various sectors, including roads, the State
Government can incur expenditure fromthe
corpus of the Calamity Relief Fund on their
repairs.

Setting up of Oll Refinery In Rajasthan

*313. SHRI RAM NARAIN BERWA:
Will the Minister of PERTROLEUM AND
NATURAL GAS be pleased to state:

(a) the States where oil refineries have
been set up during the last three years;

(b) whether the Govemment propose
to set up any oil refinery in Rajasthan; and

(c) if so, the details theraof?
THE MINISTER OF PERTROLEUM

AND NATURAL GAS (SHR! B.
SHANKARANAND): (a) No new refineries
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have been set up In last three years.

(b) There Is no such proposal atpresent.
(c) Does not arise.

[English}

Anti indla Propaganda in Western .
Countries

*314. SHRI SANAT KUMAR
MANDAL:
SHRI RABI RAY:

Will the Minister of EXTERNAL
AFFAIRS be pleased to state:

(a) whether the British Labour. party
leaders have relteratedthat theirGovemment
would raise the Kashmir issue in the United
Nations to resolve it In conformity with the
U.N. resolutions:

(b) i so, reaction of the Government
thereto;

(c) whether the Government are aware
of anti-India propaganda in Western

countries;

(d) if so, the reasons therefor;

(e) the steps taken by the government
to counter this anti-India propagandaduring
1991, eountry-wisp;

(f) whether the Indian diplomats are
greatly affected by this propaganda; and

(g) it so, the details thereof and the
stepstakenbythe Govermment inthe matter?

THE MINISTER OF EXTERNAL
AFFAIRS (SHRIMADHAVSINH SOLANKI):
(a) From time to time, some leaders have
been urging that the Kashmir Issue should
be resoled in conformity with United Nations
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Resolutions. However, raising ofthe Kashmir
issue in the UN does not figure in the
manifesto of the Labour Party.

(b) Our High Commission in London is
in regular contact with the Labour Party
leadership and have explained the correct
facts as well as the Government's well-
knownpositic.thatthe Kashmirissue should
be resolved in accordance with the Simia
Agreement of 1972.

(c) Yes, Sir.

(d) Extremist and secessionist groups
and pro-Pakistani elements have been
carrying out anti-India propaganda to get
publicsympathy and support fortheircauses.

(e) to (g). The Indian missions in those
countries are in regular contact with a wide
cross-section of leaders. Indian community
leaders, the media and other opinion-makers
to brief them on developments in india and
our position on various issues. This is a
regular and on going exercise in all the
countries where anti-India propaganda is
being conducted. In addition, the External
Affairs Minister and the Minister of State for
External Affairs during their recent visits to
UK, Franc, Canada, USA, Germany, ltaly
met a number of local political leaders as
well as media and ethnic organisations to
explain our point of view.

* Antiindia propaganda has made the

job of Indian diplomats to project the image
of india abroad more challenging.

Loan Facliity to ONGC by Aslan
Development Bank

*315. SHRISHRAVANKUMAR PATEL:
Will the Minister of PETROLEUM AND
NATURAL GAS be pleased to state:

(a) whether the Asian Development
Bank has refused to extend any loan facility
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to the Ol and Natural Gas Commission

-unless its exploration organisation is

streamiined;

(b) if so, the specific drawbacks which
have been pointed out by the Asian
Development Bank; and

(c) the reasion of the Government
thereto?

THE MINISTER OF PERTROLEUM
AND NATURAL GAS (SHRI B.
SHANKARANAND): (a) No, Sir.

(b) and (c): Do not arise.

Exploration of Graphite Deposits in
Bihar

“316. SHRI RAM SHARAN YADAV:
Will the Minister of MINES be pleased to
state:

(a) whether ény survey has been
conductedin Khagariya and Ranchidistricts
of Biharfor exploration of graphite deposits;

(b) if so, the details thereof;

(c)ifnot, the steps proposadtobe taken
by the Govemment forexploration of graphite
there; and

(d) the expenditure likely to be incurred
hereon?

THE MINISTER OF STATE IN THE
MINISTRY OF MINES (SHRI BALRAM
SINGH YADAYV): (a) No, Sir,

() Does not arise.

(c) The information so far available with
Geological survey of India (GSI) have not
revealed any potential graphite
mineralisation in Khagariya and Ranchi
districts of Bihar. Presently there is no
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proposal for exploration of graphite in these
districts.

(d) Does not arise.
Modern Sation of Sone Canal
*317. SHRICHHEDI PASWAN: Wilithe
Minister of WATER RESOURCES be
pleased to state:

(a)the progress made in modemisation
of Sone Canal Project in Bihar; and

(b) the time by which It is likely to be
completed?

THE MINISTER OF WATER.

RE_SOURGES (SHRI VIDYACHARAN
SHUKLA): (a) and (b). Sone Canal
Modemisation Project Phase lwas examined
andfoundtechno-economically acceptable,
but could notbe given investmentciearance
by the Planning Commission due to inability
ofthe State Governmentto provide adequate
budgetary supportforthis project. The State
Govermnment is required to re-formuiate the
scheme inthe light of the diagnostic studies
suggested by the Planning Commission and
updatethe costestimates. inthe meanwhile,
the Dumraon branch canal of the Sone
Canal System has been included in the
National Water Management project and
theimprovement works coveredthereinhave
been provided with assistance from the
World Bank.

Diplomatic Relations with Israel
*318. SHRI LAL K. ADVANI:
SHRI . SRIBALLAV
PANIGRAHI:

Will the Minister of EXTERNAL
AFFAIRS be pleased to state:

(a) whether the Govemment propose
to establish diplomatic relations with Israel
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in view of the recent political developments
taking piace in Europe, Middle East and
other regions;

(b)llso.thodatallsthoreof:
(c) if not, the reasons therefor;

(d) whether the Govemment propose
toplayaeomtrwﬁvomlehbﬁngingpeaca
to West Asia; and

(e) if so, the details thereof?

THE MINISTER OF EXTERNAL
AFFAIRS (SHRIMADHA.VSINH SOLANKI):
(a) and (b). No, Sir.

(c) Normalisation of relations with Israel

is contingent upon genuine progress in the
on going peace process in West Asia.

(d) and (e). India is committed to
supporting all efforts to bring about a just
andcomprehensive settlementinWest Asia.
We will continue to work for this.

Sanctions Against South Africa

*319. SHRI SHARAD DIGHE: Will the
Ministerof EXTERNAL AFFAIRS bepleased
to state: '

(a) whether India’s decision to life
people-to-peopie sanctions including cultural
and sports boycott of South Africa was
communicated to the African National
Congress only and nottothe Govemment of

. South Africa; and

(b) if so, the reasons therefor?

THE MINISTER OF EXTERNAL
AFFAIRS (SHRIMADHAVSINH SOLANKI):
(a) Yes, Sir. The decisionwas communicated
to the African National Congress and not to
the Govemnment of South Africa.
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- (b) Because India does not maintain
relations with the South African Government,
the decision was not conveyed to it.

Setting up of a Copper Plant in Madhya
Pradesh

*320 SHRI PRAFUL PATEL: Will the
Minister of MINES be pleased to state:

(a) whether there are large deposits of
copper in Malankhand Copper Mines in
Balaghat district of Madhya Pradesh;

(b) whether the Union Government

propose to set up a Copper Plant there on
the pattem ofthe Plant in Khetri (Rajasthan);

(c) if s0, the time by which it is likely to
be set up; and '

(d) the estimated cost and location
thereof?

THE MINISTER OF STATE IN THE

MINISTRY OF MINES (SHRI BALRAM
SINGH YADAV): (a) Yes, Sir.

(b) At present, there is no proposal to

set up a copper smelting plant in Madhya
Pradesh.

(c)and(d). Ateasibility study for optimal
exploitatior; of Malanjkhand copperdeposits
is under progress which, interalia, also
includes the question of setting up of a
smelting plant together with related issues
like its cost and location.

Production of Crude Oli and Natural
Gae

*321. SHRI BALRAJ PASSI:
SHRIGEORGE FERNANDES:

Wil the Minister of PETROLEUM AND
NATURAL GAS be pleased to state:

i

(a)the quantity of naturalgas and crude
oil produced in the country during the last
three years; and

(b) the detalls of the steps taken/
proposed to be taken by the Government to
increase their Production?

THE MINISTER OF PERTROLEUM
AND NATURAL GAS (SHRI B.
SHANKARANAND): (a) and (b).
Approximately 100 million tonnes of crude
oil and 48.2 billion cubic metres of gas were

produced duringthe lastthree financial years.

A number of oil and gas development

projects are being implemented to augment
the production of crude oil and natural gas.

Krishl Vigyan Kendras

*322." SHRIM.V.V.S. MURTHY:
SHRI RAM PUJAN PATEL:

Will the Minister of AGRICULTURE be
pleased to state:

(a)the number of Krishi Vigyan Kendras
functioning in the country, State-wise;

A (b)wﬁethorthemlsanyproposalto
opan more such Kendras in various States;

(c) if so, their location, State-wise; and

(d)ihetime by whichthese Kendras are
likely to be opened?

THE MINISTER OF AGRICULTURE
(SHRI BALRAM JAKHAR): (a) Sir, so far
ICAR has established 109 Krishi Vigyan
Kendras in the country. State-wise list is
given in the enclosed. Statement.

(b) Yes.

(c) and (d). The number and location

will depend upon the availability of financial
resources and infrastructural facilities.
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Production of Betel Leaf

*323. DR.KARTIKESWARPATRA: Wll
the Ministers of AGRICULTURE be pleased
to state:

(a) whether Orissa is a major betel leaf
growing State in the country;

(b) the details of betel leaf produced
during the last two years, State-wise;
\
{(c)whetherthe government are eaming
foreign vachange from the export of betel
leaf; and

(d)it so, thestepstaken/proposedtobe

taken to encourage its production for
boosting its export? .

THE MINISTER OF AGRICULTURE
(SHRI BALRAM JAKHAR): (a) Yes, Sir.

Orissais amongthe majorbetel leaf growing -

States in the country.

(b) Official estimates on State-wise area
and production of betel leaves for last two
years are not available. However, as per
rough estimates, an area 04 40,000 h.a.
with an annual tumover of Rs. 700 crores
has been estimated under betel leaf
cultivation.

(c) Yes, Sir.

(d) Steps taken/proposedtobe takento
encourage betel leaf cultivation and export
- include prophylactic action against disease
outbreak, research by the Indian Council of
Agricultural Research (ICAR)on various

aspects of disease and productivity including
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screening of germplasm, biological/chemical
control and use of different manures,
fertilizers and micro-nutrients for increasing
productivity. Government of India are
implementing various schemes to promote
the export of agricultural and processed

“foods which are avilable to beteileaf growers

also.
Milk Production

*324. SRI NAWAL KISHORE RAJ: Will
the Minister of AGRICULTURE be pleased
to state:

(a) the production of milk during 1987-
88, 1988-89 and 1989-90, State wise;

(b) whether there is shortfall in
production of milk during the current year
due to cyclic depression;

(c) if so, the reasons for this cyclic
depression; and

(d) the steps taken by the Government
to overcome the cyclic depression in milk
production?

THE MINISTER OF AGRICULTURE
(DR. BALRAM JAKHARY): (a) A Statement
showing the Statewise estimates of
production of milk during 1987-88, 1988-89
and 1989-90 is enclosed.

(b) Estimates of milk production for the
current year are not yet available. Thus, itis
difficult to conclude that there is a shortfall in
production of mikk during the year due to
cyclic depression.

(c) and (d). Do not arise.
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Malpractices In Petrol Pumps In Delhi

3.136. SHRI JEEWAN SHARMA: Will
the Mii isterof PETROLEUM ANDNATURAL
GAS ve pleased to state: .

() whether attention of the Government
has baen drawn to the news item captioned
“petrcl pumpon par herapheri” appearing in
ilie vansatta dated October 14, 1991;

(b) if so, the details of the petrol pump
checked for weighing less and found
indulging in unsocial activities along with the
action taken against them during the last
three months;
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(c)the details of the petrol pumps whose
licenes have beencancelied onthis account;
and

(d) whether there is any proposal to
open more number of petrol/diesel retail
outlets in Delhi and if so the detalls thereof?

THE MINISTER OF STATE IN THE
MINISTRY OF PETROLEUM AND
NATURAL GAS AND THE MINISTER OF
STATE IN THE MINISTRY OF DEFENCE
(SHRI S. KRISHAN KUMAR): (a) Yes, Sir.

(b) Casesof short delivery were detected
in the following 9 retail outles in Delhi:-

1. Govind Sahari Anil Kumar
2. Queen's Road S/Stn.

3. Intimates S/Stn.

4.  Service Circle |

5.  Batra Oil Co.

6. Rajokri Oil Co.

7.  G.D. Sidhu & Co.

8.  Kumar S/Stn.

9.  Narayan S/Stn.

. 1BP
- IBP
. HPC

- HPC

As per the marketing discipline
guidelines, sales from these RO's were
suspended till such time as verification and
recaiibration are not carried out by Weights
and Measures Deptt. of Delhi Administration.

(c) Licence was notcancelledin respect
of any of the above RO's as in all these
cases the Weights and Measures Depitt.’s
seals were found infact.

(d) Thereis aproposaltoopen23R.O.s
in Union Territory of Delhi.

Veterinary Hospitals
3437. KUMAR DIPIKA CHIKHLIA: Will
the Minister of AGRICULTURE be pleased
to state:

(a) whether the facility of veterinary
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hospitalis available at every GramPanchayat
in Gujarat;

(b) if not, the time by which this facility
is likely to be provided to benefit the rural

people; and

(c) the 1 imber of veterinary hospital
functioning at present in Vadodra district of
Gujarat?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRIK.C.
LENKA): (a)to (c). The information is being
gathered and will be placed on the Table of
the Sabha.

[Translation)

Sale of Aluminium Phosphate in Open
Market

3438. SHRISURENDRA PAL PATHAK:
Will the Minister of AGRICULTURE be
pleased to state:

(a) whetherthe Government are aware
of the deaths taking place due to
consumption of Aluminium Phosphate, a
poisonous chemical, being used in
insecticides;

(b) whether the Government have
received memoranda/suggestions
demanding a ban on the open sale of this
chemical; and

(c)if so, the remedial steps proposed to
be taken in this regard?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRI
MULLAPPALLY RAMACHANDRAN): (a)
There is no insecticide by the name of
Aluminium Phosphate. Howeverinsecticide
by the name of Aluminium Phosphide is
registered under the Insecticides Act, 1968.
Some reports of the deaths dueto suicide by
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Aluminium Phosphide have come to the
notice of Government.

(b) and (c). Yes, Sir. The sale/use of
Aluminium Phosphide is already restricted
only to the Government/Government
Undertakings/Government Organisations
under the strict supervision of Government
experts or experts whose expertise is
approved by the Plant Protection Adviser to
the Government of India.

[English}
Oll and Gas Development projects

3439. SHRI K. PRADHANI: Will the
Minister of PETROLEUM AND NATURAL
GAS be pleased to state:

(a) whether the Government have
recently sanctioned some oil and gas
development projects to meet the growing
demand of petroleum products; and

(b) if so, the details and the locations
of these projects?

THE MINISTER OF STATE IN THE
MINISTRY OF PETROLEUM AND
NATURAL GAS AND THE MINISTER OF
STATE IN THE MINISTRY OF DEFENCE
(SHRI! S. KRISHAN KUMARY): (a) and (b).
Yes, Sir. The Government have sanctioned
five oilfield development projects since
October, 1990. These are projects for the
development of the Neelam, Mukta and
Panna oilfields in the Westem off shore and
the additional development ofthe L- land L
- lil reservoirs of Bombay High field.

Production of Saleable Steel
3440. SHRI GOPI NATH GAJAPATHI:
Will the Minister of STEEL be pleased to
state:

(a) the target set for the production and
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saleable steel during the current financial
year;

(b) the achievement made so far; and

(c) the steps taken by the Government
to increase its production?

THE MINISTER OF STATE OF THE
MINISTRY OF STEEL (SHRI SONTOSH
MOHAN DEV): (a) Expected production of
finished steel in 1991-92 is 14.5 million
tonnes;

(b) Production of finished steel upto
October, 1991 was 7.96 million tonnes;

(c) Various steps such as modemisation
and maintenance of steel plants, monitoring
supplies of inputs, improved captive power
generation, adoption of better technological
and manpower discipline and establishment
of new plantsin the private sectorto augment
production are taken to increase production
of steel.

Steelsector has since been de-licensed
for encouraging private entrepreneurs to
enter into the production of steel.

Oll Indla Ltd. and Bharat Petroleum Ltd

3441. SHRI GOVINDA CHANDRA
MUNDA: Will the Minister of PETROLEUM
AND NATURAL GAS be pleased to state:

(a) whether a number of posts reserved
for Scheduled Castes/Scheduled Tribes are
lying vacant in Indian Oil Corporation, Oil
and Natural Gas Commission, Oil India Ltd.
and Bharat Petroleum Ltd.;

(b) if s, the details thereof; and

(c) the action taken to fill up the vacant
posts?
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THE MINISTER OF STATE IN THE
MINISTRY OF PETROLEUM AND
NATURAL GAS-AND THE MINISTER OF
STATE IN THE MINISTRY OF DEFENCE
(SHRIS. KRISHAN KUMARY): (a)to (c). The
information is being collected and willbe laid
on the Table of the Sabha.

Committee to go into Problems of
' . Farmers

3442. SHRI B. DEVARAJAN: Will the
Ministerof AGRICULTUREDbepleasedstate:

(a) whether the Govemment propose
to set up a Committee to go into the
problems of farmers in the country;

(b) it so, whether the Government
propose to include experts in the field of
agriculture and the Members of Parliament
in the committee; and

(c) the time frame proposed for the
setting up of such a Committee and
submission of its report?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRI

. MULLAPPALLY RAMACHANDRAN): (a)

No, Sir.
(b) and (c). Question does not arise.
Production of Aluminium

3443. SHRIPARASRAM BHARDWAJ:
Wili the Minister of MINES be pleased to
state:
(a) whetherthe production of aluminium
has decreased since 1984-85; and

(b)itso, thesteps beingtakentoincrease
the production?

THE MINISTER OF STATE IN THE
MINISTRY OF MINES (SHRI BALRAM
SINGH YADAV): (a) No, Sir. Onthe contrary
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of aluminium has consistently
increased over the last few years.

(b) Does not arise.
Cashewnut Cultivation

3444. SHRI KODIKKUNNIL SURESH:
Will the Minister of AGRICULTURE be
pleased to state:

(a) whether the Government have
drawn up concrete pianstoprovide incentives
to the concemed States for a rapid increase
inthe area under Cashewnut cultivationand
also for increased productivity of this crop;
and

(b) if so, the details thereof?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRI
MULLAPPALLY RAMACHANDRAN): (a)
and (b). For increasing the area and
productivity of cashewnut, the potential

States are assisted under Central Sector

Integrated Programme for Development of
Cashew with an outlay of Rs. 1.00 crores
during 1991-92. Under the scheme for area
expansion with clonal planting material,
cashew farmers are provided subsidy of Rs.
3750/- per ha. in five annual instalments.
Further, for popularising clonal cultivation
among farmers demonstration piots of 0.4
ha. size are laid out and maintained by
providing assistance of Rs. 2200/- per piot.
A subsidy of Rs. 3000/- per ha. for farmers
and Rs. 1500/- per ha. for Public Sector
Cashew Corporations is provided for
adoption of plant protection measures.
Assistance is also provided to State
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Governments to esta-blish Centres for

production and supply of clonal planting
material to cashew growers.

Royality Cess from Mine owners in
Goa

3445. SHRI HARISH PRABHU
ZANTYE: Will the Minister of MINES be
pleased to state the amount of Royalty paid
and Cess collected from the mine owners in
Goa during 1988-89, 1989-90 and 1990-
91?7

THE MINISTER OF STATE IN THE
MINISTRY OF MINES (SHRI BALRAM
SINGH YADAV): The information is being
collected and will be laid on the Table of the
House.

[ Translation)

Supply of Seeds by National Seeds
Corporation

3446. SHRI SUSHIL CHANDRA
VARMA: Willthe Minister of AGRICULTURE
be pleased to state;

(a) the quantity of seeds demanded by
each State from the National Seeds
Corporation for the cumrent Rabi season.

crop-wise; and

(b)thequantity of seed suppliedtoeach
State?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRI
MULLAPPALLY RAMACHANDRAN): (a)
and (b). A Statement is attached.
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Constitution of Easwaran Committee
to Examine the Fixation of Royalty of
Crude Ol :

3447. SHRI S.B. SIDW: Will the
Minister of PETROLEUM AND NATURAL
GAS be pleased to state:

(a) whether the Government have
constituted Easwaran Conimifteeto examine
the fixation of rate of royalty of crude oil and
natural gas produced in the oil producing
State;

(b) if so, the terms of reference of the
Committee; '

(c)the time by which itis likely to submit
its report; and

(d) whether the major oil producing
States of the country have submitted a
detailed Memorandum to the Committee?

THE MINISTER OF STATE IN THE
MINISTRY OF PETROLEUM AND
NATURAL GAS AND THE MINISTER OF
STATE IN THE MINISTRY OF DEFENCE
(SHRI S. KRISHAN KUMARY): (a) Yes, Sir.

(b) Theterms of reference are enclosed
as Statement.

(c) The Committee has submitted its
report on 31.10.1991.

(d) Yes, Sir.
STATEMENT
Theterms of reference of the Commiittee

were:-

(1) To examine the various issues
pertaining to revision in the rate of

3
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Royalty on crude oil and gas,
keeping in view:

U]

(i)

(iii)

(v)

v

(vi)

the needforlarge investments
in the oil and gas sector to
reduce the dependence on
imports of oil and petroleum
products in the coming
decade; '

present policy of total reliance
on internal resource
generation and non-availability
of budgetary support for such
investments;

principles followed in the
revision in the rate of royalty
for various other minerals;

augmenatation of State
revenues by way of sales tax

* and other taxes due to larger

availability of oil and ges
through increased
investments in this sector and
increased economic and
industrial activity therefrom;

submissions of the State
Governments concemed; and

any other matter germane to
the issue.

(2) To recommend specific principles

for periodic revision in the rate of
royalty so as to do away with the
revision in the rate of royalty so as
to do away with the revision in th
rate of royalty on ad hocbasis; ar.J

To suggest the periodicity for
revision in the rate of royalty,
keeping in view the general
recommendation of the Sarkaria
_...Commission on the subject.
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Oll Exploration in the Konkan Belt

\9443. SHRI V.S. VIAYARAGHAVAN:
Will"the Minister of PETROLELM AND
NATURAL GAS be pleased to state:

{a) the details of progress made in oil
exploration in the Konkan belt in
Thriuvanathapuram-Koilam region;

(b) whetherthe ONGC have anypianto
open a regional office in Kerala;

(c) if so, the details thereof; and

(d) the time by which this office is likely
to be opened?

THE MINISTER OF STATE IN THE
MINISTRY OF PETROLEUM AND
NATURAL GAS AND THE MINISTER OF
STATE IN THE MINISTRY OF DEFENCE
(SHRI S. KRISHAN KUMAR): (a) Surface
geological map and aerial photogeological
studies have been carried out in the area.
Gravity surveys have also been done along
Kerala Coast by ONGC.

(b) No, Sir.
(c) and (d). Do not arise.

Oll Exploration by Foreign Oil
Companies in India

3449. SHRI ASHOK ANANDRAO
DESMUKH: Will the Minister of
PETROLEUM AND NATURAL GAS be
pleased to state:

(a) whethermany foreign oiicompaniés
have expressedtheirinterestin oiiexploration
in India;

(b)whether he had heldanydiscussions
with them during his recent visit abroad; and

(c) if so, the details thereot?

AGRAHAYANA 21, 1913 (SAKA)
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THE MINISTER OF STATE IN THE
MINISTRY OF PETROLEUM AND
NATURAL GAS AND THE MINISTER OF
STATE IN THE MINISTRY OF DEFENCE
(SHRIS. KRISHAN KUMAR): (a)to (c). Yes,’
Sir. Discussions were held with several
foreign oil companies who showed keen
interest in participating in the Fourth Round

~ of bidding.

Cocount Plantation

3450. SHRIV. KRISHNA RAO: Willthe
Minister of AGRICULTURE be pleased to
state:

(a) the total coconut production .in the
country during 1991-92, State-wise;

(b) whether there is any proposal to
hring new areas in kamataka and Kerala
«nder coconut pianation; and

(c) it so, the details thereot?

THE MINISTER OF STATE IN THE
MINISTR¥ OF AGRICULTURE (SHRI
MULLAPPALLY RAMACHANDRAN): (a)As
perthe Iatest available official Statistics, the
State-wise production of coconut during
1989-90 is under:-

State Production
(million n(ns)
Andhra Pradesh 654.7
Assam 69.4
Goa 107.5
Karnataka 1158.7
Kerala | 4394.0
Maharashtra 108.2
Orissa 113.7



99 Written Answers

State Production
(million nuts)

Tamil Nadu 2302.4

Tripura . 4.2

West Bengal 238.5

Adaman & Nicobar Island 83.1
Lakshadweep 25.2

Pondicherry 23.7

(b) and (c). Under the Central Sector
Scheme being implemented by the Coconut
Development Board during 1991-92, and
additional area of 1500 ha. is proposedtobe
brought under Coconut plantation in
Karnataka and Kerala A subsidy of Rs.
3000/- per ha. is provided to the farmers in
3 annual instaiments. :

Allotment of Petrol/Diesel Retail
outlets and LPG Agencies

3451. SHRI SYED SHAHABUDDIN:
Will the Minister of PETROLEUM AND
NATURAL GAS be pleased to state:

(a) the number of petroleum, diesel
retail outlets and LPG agencies sanctioned

DECEMBER 12, 1991
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byvarious companies during 1990 andduring
the first six months of 1991 sepatately.
State-wise; . :

(b) the total number of agencies,
including above, State-wise as on September
30, 1991; and

(c)the number of the agencies proposed
to be established during the rest of the
current financial year, State-Wise?

THE MINISTER OF STATE IN THE
MINISTRY OF PETROLEUM AND
NATURAL GAS AND THE MINISTER OF
STATE IN THE MINISTRY OF DEFENCE
(SHRI S. KRISHAN KUMAR): (a) to (c). As
on 1.10.91, there were 3,999 LPG agencies
and 15073 Petrol/Diesel Retail Outlets inthe
country. During the year 1990-91, a total of
229 Retail Outlets and 102 LPG
Distributorships were awarded by the Oil
Companies.

LPG agencies ad Petrol/Diesel Retail
Outlets are opened indifferent places in the
country as perthe Marketing Plans, product
availability, etc.

The State-wise details of the total
number of LPG agencies and Petrol/Diesel
Retail Outlets as on 1.10.91 is annexed.

STATEMENT

State LPG : RO
Andhra Pradesh 337 1192

. Arunachal Pradesh 12 26
Assam 108 - 321
Bihar 143 : 912
Goa 29 65
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State LPG _ RO
Guijarat - 292 965
vHaryana _ 1-19 491
Himachal Pradesh 39 76
Jammu & kashmir 55 1
Karnataka : 238 . 925
Kerela 7 698
Madhya Pradesh ' 217 868
Maharashtra : 550 : 1521
M;nbur ' 9 ' 28
Meghalaya 14 o 48
Mizoram 10 12
Nagaland 14 26
Orissa v 82 325
Punjab s 047
Rajasthan 161 983
Sikkim 2 9
Tamil Nadu 305 1402
Tripura | TR 29
Uttar Pradesh | 443 1891
West Bengal 222 1001
Union Territory

Andaman & Nicobar 1 3
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State LPG RO
Chandigarh 26 . 19
Dadar & Nagar Havall 1 3
Dehi 215 237
Daman & Diu 2 4
Lakshadweep 1 .
Pondicherry 5 25
Tonal 3999 15077

(Figures as on 1.10.1991)

[Translation]

Training to Agricutural Scientists of
Developing Countries

3452. SHRIGOVINDRAO NIKAM: Will -

the Minister of AGRICULTURE be pleased
to state:

) (a) whetherthe government propose to
impart training to the agricultural scientists
of the developing countries; and

(b) if so, the details thereof?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRIK.C.
LENKA): (a) and (b). Sir, Agricultural

" Scientists/technicians sponsored by
developing countries are imparted training
in Indian Institutions under bilateral
agreements and international programmes
of cooperation.

[English]

Supply of PIG Iron to Industries i1
Howrah

3453. SHRIHANAN MOLLAH: Wil the
Minister of STEEL be pleased to state:

(a) whether the Industries in Howarh

. are facing crisis due to short supply of pig-

iron; and

(b) if so, the steps taken by the
Government to increase the supply of pig-
iron and also to ensure regular supply of the
same to the Industries in Howrah and Wes
Bengal? :

THE MINISTER OF STATE OF THE
MINISTRY OF STEEL (SHRI SONTOSH
MOHAN DEV): (a) and (b). No specific
report about the crisis situation being faced
by the industries in Howrah due to short
supply of pig iron is available. There is,
however, a general shortage of pig iron in
the country. Full requirements of any sector
cannot, therefore, be met out of domestic
production. Import of pig iron is allowed
under Open General Licence.

The allocation of pig iron to the SSI
sectorin West Bengal during the year 1991-
92 is higher at 41,500 tonnes as compared
to 35,000 tonnes in 1990-91.

Earthquake Prone Areas

3454. SHRIMATI D.K. BHANDARI: Will
the Minister of MINES be pleased to state:

(a) whetherthe Union govemment have
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identified earthquake- prone areas in the
country; - )

(b) i so, the details thereof; and

(c) the precautionary measures taken
in this regard?

" THE MINISTER OF STATE IN THE
MINISTRY OF MINES (SHRI BALRAM
SINGH YADAV): (a) Yes, Sir.

(b) Based on the data of past
earthquakes and geological features, five
seismic zones have been delineated in the
country. The Zone V is most seismicaily
active andthe intensity of seismicity gradually
decreases with the decreasing order of the
seismic zones. The areas covered under
the respective seismic zones are as under:-

North eastern- States,
Himalayan region, Kutch
and Andaman Nicobar
Islands.

Zone V:

Zone IV Jammu & Kashmir,
Himachal Pradesh,
Northem parts of Uttar

Pradesh, Bihar, West

Bengal and parts of

Gujarat.

Parts of Punjab, Haryana,
Uttar Pradesh, Bihar,
West Bengal, Goa,
Kerala, Maharashtra,
Madhya Pradesh, Orissa,
Rajasthan, Gujarat and
Karnataka.

Zone Il

Parts of Rajasthan,
MadhyaPradesh, Andhra
Pradesh, Karnataka,
Tamil Nadu.

Parts aof Karnataka,
AndhraPradesh, Madhya
Pradesh, Orissa,
Rajasthan.

Zone |I:

Zone I
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(c) The earthquake is a natural
phenomenon. Scientific studies of
earthquake proné areas are continuing.
However, the Bureau of Indian standards
has established criteria for earthquake
resistant design of structures for different
seismic zones-of the country in their .
publication No. IS: 1893-1984 issued in
1986. '

Price of Iron

3455. SHRI C.P. MUDALAGIRIYPPA:
Will the Minister of STEEL be pleased to
state:

(a) whether the price of iron is showing
adownward trend; and

(b) if so, the details thereof?

THE MINISTER OF STATE OF THE
MINISTRY OF STEEL (SHRI SONTOSH
MOHAN -DEV): (a) and (b). Pig iron is
produced mainly by the integrated steel
plants. The Joint Plant Committee (JPC)
has not made any downward revision inthe -

prices of pig iron.
[Translation)

Model Farmer Scheme

3456. SHRIMARUTYUNJAYANAYAK:
Will the Minister of AGRICULTURE be
pleased to state:

(a) whether the government have
finalised the model farmer scheme as
suggested by the Bhanu Partap Singh
Committee;

(b) it so, the details thereof; and

(c) the time by which the model farmer
scheme is likely to be launched?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRI
MULLAPPALLY RAMACHANDRAN): (a)to
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. {c). the recommendations of the Bhanu

Pratap Singh Committee on Agricultural -
Policies and Prices relating to model farmer -

scheme are under examination.
[English]

Interference by Pakistan in Internal
Affairs of india

3457.DR. C. SILVERA: Willthe Minister
of EXTERNAL AFFAIRS be pleasedto state:

(a) whetherthe government propose to
raisethe issue of interference by Pakistanin
the internal affairs of India at UNO or any
other International Fora highlighting the
violation of spirits of the Shimla Agreement
y that country;

(b) if so, the details thereof; and
{c) if not, the reasons therefor?

THE MINISTER OF EXTERNAL
AFFAIRS (SHRIMADHAVSINH SOLANKI):
(a) to (c). While the international community
has been apprised of Pakistan’s violations
of the Simla Agreement, of universally
accepted norms of inter-State conduct, and
of its involvement with terrorism in Punjab
and J & K, Government are of the view that
all differences with Pakistan are to be
resolved bilaterally through peaceful
negotiations in accordance with the Simla
Agreement.

[Translation]
Irrigation Projects in Himachal Pradesh

3458. SHRI KRISHAN DUTT
SULTANPURI: Will the Minister of WATER
RESOURCES be pleasedto statethe details
of major and medium irrigation projects in
Himachal Pradesh approved by Union
Government during the last one and a half

year?
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THE MINISTER OF WATER
RESOURCES (SHRI VIDYACHARAN
SHUKLA): In the last one and a half years,
no major or medium irrigation project in
Himachal Pradesh camp upforconsideration
betore the Union Govemment for according
investment clearance.

Cauvery Water Dispute

3459. SHRI C.K. KUPPUSWAMY: Wil
the Minister of WATER RESOURCES be
pleased to state the details of the steps
being taken to resolve the Cauvery Water
Dispute?

THE MINISTER OF WATER.
RESOURCES (SHRI VIDYACHARAN
SHUKLA): The Central Govermment has
constituted the Cauvery Water Disputes
Tribunal on 2.6.1990 under the Inter-State
WaterDisputes Act, 1956 forthe adjudication
of the Water Disputes regarding inter-State
River Cauvery. -

Comprehensive Crop Insurance
Scheme

3460. SHRI V. SOBHANAD-
REESWARA RAO VADDE: Willthe Minister
of AGRICULTURE be pleased to state:

(a) the number of farmers in Andhra
Pradesh from whom the premium towards
Comprehensive Crop Insurance Scheme
has béen collected as on October 1, 1951
and corresponding figures for Kharif 1990
and 1989;

(b) whether the Govermment propose
to wind-up of the Comprehensive Crop
Insurance Scheme; and

(c) if so, the details thereof?
THE MINISTER OF STATE IN THE

MINISTRY OF AGRICULTURE (SHRI
MULLAPPALLY RAMACHANDRAN): (a)
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The Number of farmers as on 1.10.1991 in
- Andhra Pradesh from whom the premium
towards Comprehensive Crop Insurance
Scheme (CCIS) has been collected, is
5,07,642. The corresponing figuresforkharif
1989 and Kharif 1990 are 7,20,593 and
1,95,568, respectively.

.(b) No, Sir.
(c) Does not arise.
[Translation)

Gas found in Krishna, Godavarl and
Cauvery Basin

3461. SHRI YASHWANTRAO PATIL:
Will the Minister of PETROLEUM AND
NATURAL GAS be pleased to state:

(a) whether gas has been found in
Krishna, Godavari and in Cauvery basin

long ago;

(b) f so, the reasons for not exploiting
the gas by the government;

(c) whether any scheme has been
formuiated by the government to utilise this
gas and if so, the details thereof;

(d) whether some foreign companies
are also interested to collaborate in this
work; -

(e) it 5o, whether the government
propose to accept the assistance; and

(f) it so, the details thereof?

THE MINISTER OF STATE IN THE
MINISTRY OF PETROLEUM AND
NATURAL GAS AND THE MINISTER OF
STATE IN THE MINISTRY OF DEFENCE
(SHRIS. KRISHAN KUMARY): (a) Yes, Sir.
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(b) and (c). Gas is already being
exploited in these regions. ONGC have laid
a pipeline between Tanuku and Kavvur.
Also GAIL is constructing a pipeline from
Tatipaka to Kakinada. Available gas in the
region has already been committed to
downstream users.

(d) to (f). Four blocks in Krishna-
Godavari offshore basin and one block in
Cauvery offshore have been offered for
exploration for oil and gas to foreigen and
domesticcompanies underthe Fourth Round
of Bidding.

Royalty rate on coal
3462. SHRI VILASRAO
NAGNTHRAO
GUNDEWAR:
SHRI BHOGENDRA JHA:

Wilithe Minister of COAL be pleased to
state:

(a)theproduction of coalin Maharashtra;

(b) the rate of royalty/cess on coal,

.Slate-wise;

(c) whether any representation from
Members of parliament and legislative
Assembly has been received by the Union
Government to determine the royaity on
coal on the basis of its price instead of its
weight; )

(d) if so, the action taken thereon;

(e) whether the Union Goverﬁmem
propose to increase the rate of royalty on
coal;

(f) if so, the details thereof; and

(9) if not, the reasons therefor and the



oecewemz. 1991

ﬂmbywhbhmamyaymuammw Year . : - .
beuwbed? ' : , (Milfion tonnes)
) 1989.”‘ 16.34
THE DEPUTY MINISTER IN THE  1g90-91 16.85
MINISTRY OF COAL (SHRI S.B. oo o 10.78
NYAMAGOUDA): (a) Production of coal in
Maharashira for the years 1989-90, 1990-  (April to November)
91 and 1991-92 (April to November) was as (b) Gradewise rates of myaky on coal
under: prevalent in various State are as follows:
Grade " All States except Andhra Pradesh
Assam &
West Bengal, Assam Waest Bengal
& Andhra Pradesh
Rs. Per Tonne
Steel Grade |, Il & Handpicked 150.00 7.00
Washery Grade | . 150.00 7.00
Washery Grade Il & lil 120.00 6.50
Washery Grade IV 75.00 - 5.50
Semi-Coking Grade | & i 120.00 6.50
Non-Coking Grade A/B 120.00 6.50
Non-Coking Grade C 75.00 5.50
Non-Coking Grade D & E 45.00 450
Non-Coking Grade F/G 25.00 2.500
All Grade 70.00

Rates of taxes and cesses which were

being levied by the State Governments on -

coal are annexed. Most of the cesses have
been struck down by Courts. According to
available Information cesses are being
collected in the States of West Bengal and

(c) Yes, Sir.

(d) The Study Group constituted to
examine the question of revision of rates of
royalty on coal did not favour the
determination of royalty on the basis of
price. The rates of royalty have been fixed
after considering the recommendaticns of
the Study Group.

(e) to (g). The rates of roylty on coal
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DECEMBER 12, 1991 _
[English) Supply of ‘DHARA’ Through Public
Distribution System -
Supply of coal to Cement )
Manufacturers 3465. SHRI TARA CHAND
KHANIELWAL:
3463. SHRIMATI  BASAVA SHRI GOPI NATH. -
RAJESWARI: Will the Minister of COAL be GAJAPATHI:

pleased to state:

(a) whether the cement manufacturers
have requestedthe Governmentforincrease
in supply of coal to them; and

(b) it so, the action taken by the
government thereon?

THE DEPUTY MINISTER IN THE
MINISTRY OF COAL (SHRI *S.B.
NYAMAGOUDAY): (a) Yes, Sr.

(b) Steps are being taken by the
Government to increase production and
despatch of coal with a view to improve its

availability to aliconsumersincluding cement

plants. Despatches to cement plants are
monitored every week, and efforts are made
to make up deficiencies wheravertheyarise.

Irrigation Projects in Andhra Pradesh

3464. SHRI RAMA KRISHNA
KONATHALA; Will the Minister of WATER
RESOURCES be pleasedto statethe details
of the irrigation projects in Andhra Pradesh
which were cleared by the Union
Government during the last three years?

THE MINISTER OF WATER
RESOURCES (SHRI VIDYACHARAN
SHUKLA): Only one project of Andhra
Pradesh namely Singur lrrigation project
was dlven investment clearance by the
Planning Commission in April, 1989 for an
estimated cost of Rs. 104.36 crores during
the last three years. :

Will the Minister of AGRICULTURE be
pleased to state:

(a)whetherthe Union Government have
any proposalto distribute the popular edible
oil ‘Dhara’ through the Pubiic Distribution
System throughout the country;

(b) it so, the details thereof and if not,
the reasons therefor;

(c) whether the production of edible oil
‘Dhara’ by the National Dairy Development
Board is sufficient enough to be distributed
through the Public Distribution System;

(d) if so, the details thereof; and

(e) the steps taken by the Government
to make ‘Dhara’ available in Super Bazar
and kendriya Bhandars in Delhi?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRi
MULLAPPALLY RAMACHANDRAN): (a)
and (b). No, Sir. Government does not have
any plan to distribute Dhara through the
Public Distribution System.

(c) and (d). Does not arise as the terms
and conditions for market intervention
operations by NDDB do not envisage
distribution of oil procured by NDDBthrough ”
the public distribution system.

(e) At present Dhara is being soid -
through some of the super Bazai and
Kendriya Bhandar outlets in Delhi. This is in
addition to the quantity sold through the
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booths of NDDB's Frult and Vegetable
~ Project and the regyiar retail network.

Prime Minister’s visit to Germany

3466. SHRI SUDHIR GIRI: Will the

Ministerof EXTERNAL AFFAIRS be pleased
to states:

(a) whether the Prime Minister visited
Gemmany recently; and

(b) If so, the objectives of the visit and
the outcome in concrete terms?

THE MINISTER OF EXTERNAL
AFFAIRS (SHRIMADHAVSINH SOLANKI):
(a) Yes, Sir. from 5-7 Sep., 91

(b) The main objectives of the visit and
its outcome have been elaboratedinthe suo
moto statement by the Prime Minister in the
Lok Sabha on 13th Sept., 91.

Performance of Co-operative Sector

3467. SHRI ANNA JOSHI: Wi the
Minister of AGRICULTURE be pleased to
state: .

(a) whether the Govemment propose
to undertake any comprehensive measures
to boost the performance of Co-operative
Sector in the country;

(b) if so, the detalls thereof;

(c) whether the Brahma Prakash
Committee has submitted its report; and

(d) if so, the main recommendations
thereof?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRI
MULLAPPALLY RAMACHANDRAN): (a)
and (b). Yes, Sir. Measures being taken to
boost the performance of cooperatives
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include providing alegal framework to make
cooperatives vibrantdemocratic institutions,
strengthening of federal cooperative
institutions at the State and national level,
implementation of the Business
Development Plan to revitalise primary
cooperatives and the formulation of national
Cooperative Policy.

(c) and (d). Yes, Sir. The main
recommendations of the Commiittes relate
to reducing the role of the Governmentinthe
functioning of the cooperatives and making
the cooperativestrue democratic institutions
by active participation of the members inthe
management.

[Translation)

Setting up of Manganese based
Iindustry in Madhya Pradesh

3468. SHRIMATI SUMITRA MAHAJAN:
Will the Minister of STEEL be pleased to
state:

(a) whether the Union GWemmm

propose to set up a manganese based
industry in Baiaghat district of Madhya
Pradesh; and

(b) if 50, the details thereof?

THE MINISTER OF STATE OF THE
MINISTRY OF STEEL (SHRI SONTOSH
MOHAN DEVY): (a) No, Sir.

(b) Does not arise.

Supply of DMS Miik to Trans-Yamuna
Area of Delhi

3469. SHRIPHOOL CHAND VERMA:
SHRI B.L. SHARMA PREM:

Will the Minister of AGRICULTURE be
pleasaed to state:
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(a) whether supply of milk by the DMS
to Trans-Yamuna area falls short of the
demand;

(b) i so, the reasons therefor;

. (c) whether the Government have
conducted any survey regarding the
requirement and supply of DMS Milk in this
area;

(d) if so, the details thereof; and

{s) the steps taken by the government
to increase supply of DMS milk to this area?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRIK.C.
LENKA): (a) and (b). Yes, sir. Delhi Milk
Scheme is supplying about 35000 litres of
milk daily in the Trans-Yamuna area. The
rest ofthe demandis metfromothersources.

(c) and (d). No, sir.

) ltis .not possible to increase the

supply of DMS milk atpresentdue tocapacity
constraints.

Opening of Petrol Pump and LPG
Agencles in Rajasthan

3470. SHRI AYUB KHAN:
SHRI RAM NARAIN BERWA:

Will the Minister of PETROLEUM AND
NATURAL GAS be pleased to state:

(a) the number of petrol pumps and
LPG agencies opened in Jhunjhunu district
and in the rural areas of Rajasthan during
the last three years; and

(b) number of petrol pumps and LPG

agencies proposed to be opened there and
in rural areas of Rajasthan in near future?
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THE MINISTER OF STATE IN THE
MINISTRY OF PETROLEUM AND
NATURAL GAS AND THE MINISTER OF
STATE IN THE MINISTRY OF DEFENCE
(SHRI S. KRISHAN KUMAR): (a) an (b). 1
retail outlet and 2 LPG distributorships were
opened in Jhunjhunu district during the last
3 years. LPG distributorships and petrol
pumps are opened In different places,
including those in Rajasthan as per the
Marketing Plans, availability of the products,
etc. :

Soll Erosion In U.P.

3471. SHRI BHUWAN CHANDRA
KHANDURI: Will the Minister of
AGRICULTURE be pleased to state:

(a) whetherthe Union Government have
received proposals fromthe Government of
Uttar Pradesh for allocating additional funds
for controlling the solil erosion in the hilly
areas of the State;

(b) if so, the detalils thereof;

(c) whetherthe Uniongovemment have
formulatedschemestocheckthe land-slides
in hill areas of U.P.;

(d) it so, the details thereof; and

(e) if not, the reasons therefor?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRI
MULLAPPALLY RAMACHANDRAN): (2)
No, Sir.

(b) Does not arise.

(c) No, Sir.

(d) Does nat arise.

(e) The Union government have not
formulated scheme to check the landslides
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as no National Highways pass through hilly
areas of Uttar Pradesh.

[English]
M of lron ore Mines

3472.SHRIM.V.CHANDRASEKHARA
MURTHY: Wil the Minister of STEEL be

_ pleased to state:

(a) whether the Union Government
propose 1o privatise some iron ore mines;
and

(b) i so, the details thereof and the
_ reasons therefor?

THE MINISTER OF STATE OF THE
MINISTRY OF STEEL (SHRI SONTOSH
MOHAN DEVY): (a) No, Sir.

(b) Does not arise. .
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[Translation]

Modernisation of irrigation projects in
Uttar Pradesh

3473. SHRI RAJENDRA KUMAR
SHARMA: Will the Minister] of WAER
RESOURCES be pleasad to state:

(a) whetherthe UnionGovernment have
received any proposal fromthe Government
of Uttar Pradesh for modemisation of
imigation projects in the State; -

(b) if so, the details thereof; and
(c) the action taken thereon?

THE MINISTER OF WATER
RESOURCES (SHRI VIDYACHARAN
SHUKLA): (a) to (c). A statement giving
detalls of modemisation of irrigation projects
in Uttar Pradeshtogetherwith their appraisal
status and action taken is attached.
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[English)
Petrol Pumps in Saidpur

3474. SHRI RAJNATH SONKAR
SHASTRI: Wilithe Minister of PETROLEUM
AND NATURAL GAS be pleased to state:

" (a) the detalls of the petrol pumps
working in the Saidpur Parliamentary
constitutency;

(b) the quantity of diesel supplied to
Saidpur parliamentary Constituency during
1991 and how does the same compare with
the supplies made in the last two years;

(c) the steps taken to locate more
number of petrol pumps inthe Constitutency;
and -

(d) if not, the reasons thereof?

THE MINISTER OF STATE IN THE
MINISTRY OF PETROLEUM AND
NATURAL GAS AND THE MINISTER OF
STATE IN THE MINISTRY OF DEFENCE
(SHRI'S. KRISHAN KUMARY): (a) There are
15retailoutletsinthe SaidpurParliamentary
Constituency.

(0)31,711Kis during 1990-91 asagainst
31,107 Kis during 1989-90.

(c) and (d). Petrol/Diesel retail outlets
are opened in ditferent places as per
MARKETING Plans, products availability,
etc.

[ Translation}
Allotment of Mother Dairy Boothe
3475. SHRI B.L. SHARMA PREM:
SHRI RAM PRAKASH
CHAUDHARY:

Will the Minister of AGRICULTURE be
pleased to state: :
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(a) the criteria followed In aliotment of
Mother-dairy booths In Delhi;

(b) whether unemployed graduates are
Mgmpmbmmhdmmquother-

Dailry booths;
(c) if so, the reasons therefor; and

(d) the steps taken by the Government
to ensure that the booths are also alloted to
these persons?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRIK.C.
LENKA): (a)to (d). Mother Dairy Dethi, since
its inception, has been following the policy of
allotting its milk booths exclusively to Ex-
servicemen. The names of Ex-servicemen
for the purpose are sponsored by the
Directorate General of Resettiement. After
scrutinising their suitability the booths are
allotted to the selected Ex-Servicemen on
commission basis.

[English)
Gore Magnetite Project of CCL

3476. SHRI MANJAY LAL: Wil the
Minister of COAL be pleased to state:

" (a)theexpenditure incurredin operating
Gore Magnetite project of C.C.L. in the
district of Palamau, Bihar during 1990;

(b) whetheralarge quantity of Magnetite
is lying there;

(c) i so, the details along with.the
estimated value thereof;

(d)whetherany representation hasbeen
receiveq by the Union government for re-

opening of this project by means of semi-
mechanisation; and

() it so, the action taken by the
Government thereon?
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THE DEPUTY MINISTER IN THE

MINISTRY OF COAL (SHRI S.B..

NYAMAGOUDA): (a) The expenditure
incurredin operating Gore Magnetite Project
0 Central Coalfieids Limited during 1990-91
was Rs. 81. 69 lakhs.

(b) and (c). A quantity of 7,421 tonnes
is lying in Gore Magnetite Project. As per
financial accounts of the Coal company the
value of the stock is Rs. 44.53 lakhs.

(d) Areference has been received from
the Hon’ble member of Pariiament (Rajya
Sabha) for re-starting the Gore Magnetite
mine.

(e) Since the geological investigations
carried out in the recent past do not show
anyencouraging result,the Board of directors

of the Central Coalfields Limited (CCL)had

decided to close the Gore Magnetite mine.
Theworkers have already been re-deployed
in other mines of CCL.

Indo-Saudi Joint Commission

3477. SHRIE. AHAMED:
SHRI MORESHWAR SAVE:

Will the Minister of EXTERNAL
AFFAIRS be pleased to state:

(a) whether the Indo-Saudi Joint
Commission met recently at New Delhi;

(b) if so, the outcome thereof;

(c) whether Saudi Arabia had sought
India’s participation in their projects;

(d) if so, the number of such projects
and the amount involved in those projects;
and

(e) the response of the Government in
this regard?
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THE MINISTER OF EXTERNAL
AFFAIRS (SHRIMADHAVSINH SOLANKT):
(a) to (e). The third session of Indo-Saudi
Joint Commission was heid in New Delhi on
the 13th and the 14th November of 1991.
The delberations showed that both sides
were keen to strengthen bilateral, economic
and technical cooperation. The Saudi side
invited Indian participation in 50 projects
with a total out lay of $50 billion and the
information on the projects Is being
disseminated to the Interested Indian
companies. Government warmly welcomes
expansion anddiversification of cooperation
with Saudi Arbia including participation in
projects there.

[Translation]
‘Drought In Blhar

3478. SHRI KAMLA MISHRA
MADHUKAR:
SHRI RAMASHRAY PRASAD
SINGH:
SHRI NAWAL KISHORE RAL:

Will the Minister of AGRICULTURE be
pleased to state:

(a) whether Bihar is facing
unprecedented drought condition atpresent
and the agricultural production is ltkely to
suner as a result thereof;

(b) if 50, the detalls thereof;

(c) whether the Government off Bihar
sought additional all assistance from the
Union Government to tackle the situation;
and

(d) it so, the response of the Union
Government thereto?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRI
MULLAPPALLY RAMACHANDRAN): (a)
and (b). I is 100 early to indicate the size of
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the crop yleid based on the crop cutting
experiments for the current year, as the
same have not yet become due. However,
asper the current assessment, the yields of
somecrops in Bihar are expected to be less

this year, as compared to previous year, on

account of dry spelis and aberant weather
conditions.

(c) No, Sir.
(d) Does not arise.
[English}

Production of coaltar in Barauni
Refinery in Bihar

3479. SHRI RAMASHRAY PRASAD
SINGH: Wil the Minister of PETROLEUM
AND NATURAL GAS be pleased to state;

(a) the quantity and value of coaltar
being produced in BarauniRefineryin Bihar;

(b) the percentage, quantity and value
of his coaltar being utilised in Bihar in the
construction of roadways, industry and
others, separately; and

(c) the percentage, quantity and value
of this gas being flared daily? '

THE MINISTER OF STATE IN THE
MINISTRY OF PETROLEUM AND
NATURAL GAS AND THE MINISTER OF
STATE IN THE MINISTRY OF DEFENCE
(SHRI S. KRISHAN KUMAR): (a) Barauni
Refinery does not produce coaltar.

(b) and (c). Do not arise.
Flaring of Gas
3480. SHRI MADAN LAL KHURANA:

Will the Minister of PETROLEUM AND
NATURAL GAS be pleased to state:

(a) the quantity of naturat gas fiared
during 1991 and howdoesthesame compare
withtheflaring of gas during last three years,
Refinery-wise;

(b) the reasons for flaring the non-
renewable source of energy; and

- {c) the details off the steps taken for
utilisation of such gas?

THE MINISTER OF STATE IN THE
MINISTRY OF PETROLEUM AND
NATURAL GAS AND THE MINISTER OF
STATE IN THE MINISTRY OF DEFENCE
(SHRI S. KRISHAN KUMARY): () As against
5161 million standard cubic meters of gas
(MMSCM,) flared during 1990-91, the gas
flared during the last three years is as
followes:-

MMSCM
1987-88 - 3423
1968-89 : 3874
1989-90 - 5733

There is no faring of natural gas in any
of the refineries.

{b) Flaring of associated natual gas
which necessarily has to be produced along
with crude oil, occurs due to lack of
comprassionandtransportationfacilities and
paucity of down stream consumers.

(c) Scheme for compression of low
pressure gas in Gujarat, and for additional
compression and transportation capacity of
gas in the Westem Offshore region are
being implemented in order to reduce the
flaring of gas. Attempts are alsobeing made
1o expedite the setting up of down stream
consumers in Assam.
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Production of Nutmeg (c) if not, the steps taken by the
government to increase the production of

3481. SHRI P.C. THOMAS: Will the '

Minister of AGRICULTURE be pleased to
state: ‘ :

(a)thoproduciion of nutmeg during the
last three years, State-wise;

(b) whetherthe production of nutmeg is
. adequate to meet the domestic demand in
the country; and

nutmeg by encauraging the cultivators?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRI
MULLAPPALLY RAMACHANDRAN): (a)
Official statistics of production of Nutmeg in
the country are not avaiiable. Rough
estimates of production for three years are
given below:-

States Production (Tonnes)
1987-88 1988-89 1989-90
Kerala 2385 2596 . 2768
Kamataka 64 65 67
Tamil Nadu 15 20 25
(o) No, Sir. Small quantities of nutmeg Fourth Round of Bidding for oil
are imported every year to bridge the gap exploration

between the domestic production and
demand..

(c) The following schemes are being
implementedtorencouraging the cultivation
of Nutmeg:-

i) Quality planting material is
producedanddistributedtofarmers
at50% subsidy oncost of seedlings.

i) Subsidy at 25% of the cost or Rs.
3000/- per imrigation unit, which
ever is less is provided to Nutmeg
farmers.

liy A5 hectare progeny orchard for
production of quality seed material
has been established in Andaman
& Nicobar Islands.

3482. SHRIRAM NAIK: Wilithe Minister
of PETROLEUM AND NATURAL GAS be
pleased to state:

(a) whether the Government are
considering for holding the fourth round of

bidding for oil exploration;

. (b) if so, the details thereof and the
reasons therefor; and

(c) the details of the bids held earlier,
the countries which participated along with
the results of each bid?

THE MINISTER OF STATE IN THE
MINISTRY OF PETROLEUM AND
NATURAL GAS AND THE MINISTER OF
STATE IN THE MINISTRY OF DEFENCE
(SHRI S. KRISHAN KUMAR): (a) and (b).
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Govemment of India has invited bids from
foreign and indian private companies in 72
biocks - 39 offshore and 3 onshore - under
the Fourth Round of bidding. The last date
for receipt of bids is 29.2.1992.

() (i) In 1980, 32 blocks - 17 offshore
. and 15 onshore - were offered
underfirst Round of bidding. One
Production Sharing Contract with
M/s. Chevron of USAwassigned.
No oil was discovered.

(i) In 1982, 50 Blocks, 42 offshore
and 8 onshore blocks were
offered under Second Round of
bidding. But no Production
Sharing Contract was signed.

In 1986, 27 oftshore blocks were
offered under Thrid Round of
bids. Production Sharing
Contracts for nine blocks were
signed with five foreign oil
companies from USA.
Netherlands, Dubai and
Australia. No hydrocarbons have
been didscovered. '

(ii)

Water Resources Projects of Global
infrastructure fund

3483. SHRI VUJAY NAVAL PATIL: Will
the Minister of WATER RESOURCES be
pleased to state:

(a) the manner in which India propose
toparticipate inthe WaterResourcesprojects
of Global Infrastructure fund;
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derived therefrom; and

(c) the manner in which India propose
to raise funds for this participation?

THE MINISTER OF WATER
RESOURCES (SHRI VIDYACHARAN
SHUKLA): (a) to (c). India propose to
participate in Kosi and Tipaimukh high dam
water resources projects under Global
Infrastructure Fund. Nepal and India will
benefit from Kosi project and India and
Bangladesh from Tipaimukh Project. The
Manner of funding for the projects has not

Coal deposits

3484. SHRI CHITTA BASU: Will the
Minister COAL be pleased to state:

(a) whether the country has proven
reserves of Prime coking coal;
(b) if so, the estimated quantity thereof;

(c) the specific steps taken so far to
make use of this large deposit of coking coal;
and

(d) the quantum of such coal exploite

THE DEPUTY MINISTER IN THE
MINISTRY OF COAL (SHRI S.B. NYAMA
GOUDA): (a) and (b). As on 1.1.91,
Geological Survey of India (GSI) have
estimated atotal of 23,331.72 milliontonnes
of coking coal reserves up-to a depth of 600
meters and in seams having thickness up-to
0.5meters. The category-wise detalls of the

(b) the details of benefits lkely it be  coal reserves are given as under :-
. (in million tonnes)
Proved Indicated inferred  Total
) PrimeCoking  3713.00 326.00 - 4039.00
i) MediumCoking 8889.37 8327.99 801.50  18018.86
ii)  Semi-Coking 343.61 614.93 315.32 1273.86
Total 12,945.98 9,268.92 1,11682 2333172
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(c) and (d). The steps taken to increase to
the production of Coking coal are as under:-

i) - Improvement of production and
productivity of existing mines;

ii) Improvement in the Performance of
coal washerles; °

i) Closemonitoring of on-going projcets;

iv) Increasing the availability of
metallurgical variety of coking coal by
washing some of the coking coals
which are not being washed at

present.

The Production of coking coal during
the year 89-90 and 90-91 was 44.43 miillion
tonnes and 44.26 million tonnes. Of these,
the production of metallurgical grade coal by
Coal India ltd., was 20.10 milliontonnes and
19.89 million tonnes during the year 89-90

and 90-91 respectively.
- Inter-State Water Disputes

3485. SHRI A. CHARLES: Wil the
Ministerof WATER RESOURCES be please
to state:

(a) the details of inter-State water

disputes pending settlement;

(b the steps taken or proposed to be
taken to resolve those disputes; and

(c) whether there are regional
imbalances in sharing of water inthe country?

THE MINISTER OF WATER
RESOURCES (SHRI VIDYACHARAN
SHUKLA): (a) and (b). Under the provisions
of the inter-State Water Disputes Act, 1956,
two disputes, namely, sharing of surplus
Raviand Beaswaters andsharing of Cauvery
waters have been referred to the Tribunals
in April, 1986 and June, 1990 respectively.
The Ravi and Beas Waters Tribunal has
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given its Report in January, 1987;; and
Government of india and party States have
made further reference as envisaged under
the Act to seek explanation/guidance of the
Tribunal on ks report. The Cauvery Water
Disputes Tribunal has passed an order on
25.6.1991 granting interim relief to Tamil
Nadu and Pondicherry. As regards the
proposal from Madhya pradesh for
consideration of the questions associated
with Mahi-Bajajsagar under the inter-State
Water Disputes Act, a preliminary inter-
State meeting was held on February 6,
1991.

In addition, there are some inter-State
issues pertaining to matters such as
interpretation of earlier agreements and
sharing of surplus waters viz. sharing of
Yamuna water (up to Okhla), interpretation
of Bansagar Agreement on Sone waters,

interpretation of Mahi waters Agreement
between Rajasthan and Gujarat. For

amicable settiement of inter-State issues in

~water resources between the States, a

Standing Commitiee of the National Water

- Resources Council has been constituted in

April, 1990. The standing Committee held
one meeting in September, 1990 to resolve
issues concected with sharing of Yamuna
waters (upto Okhia).

(c) Due to variability of rainfall over the
indian subcontinent, the pattern of flow in
different rivers is variable. The sharing of

-waterbetweenthe States of Inter-State river

basin is normally achieved through mutual
understanding/agreements. For alliviating
the difficulties of water short areas, the
Centre has evolved a national perspective
of water resources development; comprising
oftwo components, namely Peninsularriver
development component and Himalayan °

. river development component. To firm up

these proposals, Govemment of India in
1982, set up National Water Deveiopment
Agency.
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[ Transtation]

Damage to Small Water Channels and
Water Mills in Himachal Pradesh

3485. PROF. PREMDHUMAL: Wiithe
Minister of WATER RESOURCES be
pleased to state:

(a) whether any damage has been
caused to small water channels and water
mills in Himachal Pradesh by the Shah
Nahar Project;

(b) it so, whether the Government of
Himachal Pradesh has made any requestto
the Union Govemment in this regard;

(c) if so, the details thereof; and

(d) the reaction of the Union
Govermnment thereto?

THE MINISTER OF WATER
RESOURCES (SHRI VIDYACHARAN
SHUKLA): (a) Shah Nahar Barrage was
constructed in 1983 by Government of
Punjab on river Beas downstream of Pong
Dam for diversion of water to Mukerian
HydelChannel. Asmalipottion of the barrage
falis withinthe territory of Himachal Pradesh.
Due to construction of the barrage, there
was some disruption of supplies to existing
‘Kuhis’ (small water channels) and some
‘Gharats’ (water mills) were also rendered
inoperative.

On 4.8.83, an agreement was signed
between the Govemments of Punjab and
Himachal Pradesh according to which Punjab
agreed to supply, on a regular basis without
payment of any cost, 228 cusec of water, to
bear the cost of the lined carrier channel for
irmigating an area of 3465 hectares which
were already receiving irigation prior to the
construction of Shah Nahar Bamage, to
share the cost of such channels with

Himachal Pradesh in the potentially irrigable
area of 11822 ha. and to pay suitable
compensation for 60 numbers of ‘Gharats’
(water mills) rendered inoperative.

(b) to (d). The issue relating to
compensation forwatermills, land and crops
is under mutual discussion between the two
State Govemnment and no request has been
made tothe Union Government in this regard.

[English]
Commonwealth Ministers Conference

3487. SHRI P.M. SAYEED: Wil the
Minister of AGRICULTURE be pleased to
state:

(a) whetherthe recent Commonweatth
Ministers Conference held at Rome was
attended by him; and

(b) if so, the main points discussed
regarding agricultural situation in the country
at present?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRI
MULLAPPALLY RAMACHANDRAN): (a)
and (b): Yes, Sir. The meeting discussed
importantissues concerning the World Food
and Agriculture Situation, implications of
recent advancements in technology for
agriculture and strategies for enhancing
investments in agriculture, with specialfocus
on the Commonwealth Countries including
India.

Exploration of Iron Ore in Kudachadri
Hills, Karnataka

3488. SHRIG. MADEGOWDA: Wilithe
Minister of STEEL be pleased to state:

(a) whether any survey has been
conductedforlocating ironore at Kudachadri
Hills in Kamataka;
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(b) if so, the outcome therecf; and

(c) itnot, the stepstakenforexploration
of iron ore there?

THE MINISTER OF STATE IN THE
MINISTRY OF STEEL (SHRI SANTOSH
MOHAN DEV): (a) and (b). Yes, Sir. The
Geological Survey of India (GSl) had
conducted investigation for Magnetitic lron
ore at KodachadriHills in ShimogaDistrictof
Kamataka and has estimated the presence
of this mineral to the extent of 568.73 million
tonnesinthe Thirthabare Block of Kodachadri
Hills, with Iron Ore content varying from
19.97% to 52.79%. in addition, National
Mineral development Corporation Ltd
(NMDC), a Central Public Sector
Undertaking, also carried out initial
exploratory work on asmall Hematite Deposit
atKodabari, whichis apart ofthe Kodachadri
Hills and estimated raserves of 25 miliion
tonnes of grade FE 60-62%.

(c) Does not arise.
[Translation)

Damage to lrrigation Projects in Uttar
Pradesh by Earthquake

3489. SHRI RAM BADAN:

SHRI KRISHAN DUTT
SULTANPURI:

Will the Minister of WATER
RESOURCES be pleased to state:

(a) the details of the repercussions of
the recent earthquake on irrigation projects
in the hilly areas of Uttar Pradesh;

(b) whether the National Water
Development Agency has conducted any
study to assess the damage caused to the
Pauri-Garhwal Dam by the earthquake;

(c) if so, the details thereof; and

DECEMBER 12, 1991
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(d) the recommendations made by the
Agency in this regard?

THE MINISTER OF WATER
RESOURCES (SHR! VIDYACHARAN
SHUKLA): (a) the Govemment of Uttar
Pradesh, based on preliminary estimates,
have assessed the damages in the hilly
areas of Uttar Pradesh to imigation works
such as lirigation channels, permanent and
temporary residential and office buildings,
roads, retaining walls and the power house
at Tiloth as approximate by Rupees five
crores.

(b)to (d). There is no damby the name
of Pauri Garhwal dam. The earthquake has
however caused no damage to the
constructed structure of Tehri Dam like the
head race tunnels, diversions tunnels and
dam foundation. The National Water
Development Agency has not conducted
any study in this regard.

Coal Deposits in Maharashtra

3490. SHRIVILASMUTTENWAR: Will
the Minister of COAL be pleased to state:

(@) whetherthere are large deposits of
coal in Murpar, Nand and Bandergram of
Chanderpur district in Maharashtra;

(b) if so, the estimated quantity thereof;
and

(c) the time by which the mining work
is likely to be started there and the reasons
for the delay in this regard?

THE DEPUTY MINISTER IN THE
MINISTRY OF COAL (SHRI S.B.
NYAMAGOUDA): (a) and (b). The details of
coal reserves which have been estimatedin
Morpar, Nand and Bander Blocks of
Chanderpur district are as under:-



Written Answers 150

AGRAHAYANA 21, 1913 (SAKA)

149  Wiritten Answers

ce9 - €4l 6'1S Jepueg (I
0°0L 0'0L - pueN (I
S'€0} i 18 4:1 "uix3 Jediopy
pue Jediopy (1
ey peliieju| pejeaipy| peneid yoolg
(seuuo} uojw uj sealesey)
AIN3N3ALVLS



151  Wiritlen Answers DECEMBER 12, 1991

(c) Westem Coaltields Limited, have
sanctioned Morpar project in June, 1989
with a target capacity of 0.28 million tonne
per annum and capital investment of Rs.,
18.14 crores. The mine is expected to start
production by 1994-95. Another project
reportfor Banderblocksis underformulation.
In the remaining blocks exploration work is
in progress.

Terrorists’ Attempt to Blow Bhakra
Canal

3491. SHRI SHIV SHARAN VERMA:
Will the Minister of WATER RESOURCES
be pleased to state:

(a) whether suspected terrorists have
made an attempt to biow the Bhakra Canal
in Ropar district of Punjab recently;

(b) if so, the damage caused to this_

Canal; and

(c) the steps being taken for the safety
of the said canal?

THE MINISTER OF WATER
RESOURCES (SHRI VIDYACHARAN
SHUKLA): (a) and (b). A small pertion of
concrete in the Siswan super passage on

Bhakra Main Canal was chipped off as a

result of a bomb biast on 11th November,
1991. This was immediately repaired.

(c) The Government of Punjab have
reviewed and are strengthening the security
arrangements for watch and ward along
Nangal Hydel Channel and Bhakra Main
Line. In addition to regular patrolling of
banks of the canal, police pickets have been
set up at all important structures.

Mmm 152
[English]

Expansion of Bongaigaon Refinery and
Petrochemicals Limited

3492. SHRI UDDHAB BARMAN: Wil
the Ministerof PETROLEUM ANDNATURAL
GAS be pleased to state:

(a) whetherthere is any plan to expand
the BRPL at Bengaigaon;

(b) if so, the details thereof;

(c) the quantity of crude oil likely to be
transported to Bongaigaon Refinery;

(d) whetherthe present capacity of OIL
pipeline is adequate to transport the

additional crude;

(e) i not, the steps proposed to be
taken to augment the pipeline capacity; and

(f) the progress of construction of the
OIL loop In between Sepon and Noonmati?

THE MINISTER OF STATE IN THE
MINISTRY OF PETROLEUM AND
NATURAL GAS AND THE MINISTER OF
STATE IN THE MINISTRY OF DEFENCE
(S. KRISHAN KUMAR): (a) Yes, Sir.

(b) The proposal for expanding the
Refining capacity of BRPL from1.35 MMTPA
to 2.35 MMTPA at an estimated cost of Rs.
222.99 crores is under consideration.

(c) 2.35 MMTPA of crude oil will have
to be transported to the Bongaigaon
Refinery.

(d) No, Sir.

(e) Ol India’s pipeline in the Jorhat-
Gauhati sector will have to be expanded by
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providing two loopsandGauhati-Bongaigaon
sector by one loop in addition to providing
pumping sets and other facllities.

() OIL has already laid about 31
kilometers of loopline between Ghani-
Jagiroad in the Sekoni-Gauhati sector.
However, the work has been suspended
since May, 1990 due to local agitations.

Sutlej-Yamuna Link Canal Project

3493. SHRI NARAIN SINGH
CHAUDHRI: Will the Minister of WATER
RESOURCES be pleased to state:

(a) the amount spend by the
Government of Haryana on the Sutlej-
Yamuna Link Canal Project;

(b) the share of the Union Government
therein;

(c) whether the Union Government
have to reimburse any amount to the
Government of Haryana in this regard; and

(d) If so, the details thereof and the time
by which the said amount is proposed to be
provided to the Government of Haryana?

THE MINISTER OF WATER
RESOURCES (SHRI VIDYACHARAN
SHUKLA): (a) to (d). The Sutlej Yamuna
Link Canal Project, comprising a 121 kmlink
channel passing through Punjab, is fully
funds by the Union Government and since
1986-87 releases to cover the expenditure
on the project are being accordingly made
by the Union Government. Till 1985-86,
expenditure onthe project was being shared

" bythe Govemments of Haryana and Punjab
and the releases of Rs. 9.57 crores by
Punjab and Rs. 110.50 crores by Haryana
madetill that period towards expenditure on
the Project has been fully reimbursed to
them.
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Mineral Deposits in Sindhudurg
District

3494, SHRI SUDHIR SAWANT: Wil
the Minister of MINES be pleased to state:

(a) the minerals available in Sindhudurg
district of Maharashtra;

(b) the details of theircommercial mining
viability; ’

(c) whether any of these minerals have
been exported;

(d) if so, the details thereof; and

(e) the proposed future plan for
development of mines and export of these
minerals from there?

THE MINISTER OF STATE IN THE
MINISTRY OF MINES (SHRI BALRAM
SINGH YADAV): (a)to (e): The information
is being collected and will be laid on the
Table of the House.

[ Translation)

Allotment of LPG Agency to each
Gram Panchayat

3495. SHRIBHERU LAL MEENA: Will
the Ministerof PETROLEUM AND NATURAL
GAS be pleased to state:

(a) whetherthere is any schemeto allot
LPG agency at each Panchayat level in
tribal dominated areas;

(b) if so, the time by which this scheme
is proposed to be implemented; and

(c) whether the Union Government
propose to allot LPG agencies in Rajasthan
particularly in tribal dominated areas of
Udaipur and Dungurpur districts?
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THE MINISTER OF STATE IN THE
MINISTRY OF PETROLEUM AND
NATURAL GAS AND THE MINISTER OF
STATE IN THE MINISTRY OF DEFENCE
(SHRIS.KRISHAN KUMAR): (a)to(c): New
LPG distributorships are opened in different
placesinthe country including those intribal
dominated areas of Rajasthan as per
Marketing Plans, availability of product etc.
and is not based on any regional or social
clarifications.

Proposal for Modernisation of Canals
in Karmataka

3496. SHRIMATI CHANDRAPRABHA
URS: Will the Minister of WATER
RESOURCES be pleased to state:

(a) whether the Government of
Karnataka has sent any proposal to the
Union Government for the modernisation of
Kattepura, Krishnaraja and Chamaraja
canals in Mysore district;

(b) if so, the details thereof?
(c) whetherthe said proposal has been
forwarded to the World Bank for financial

assistance; and

(d) if so, the details thereof?
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WﬁnénAnswers 156
THE MINISTER OF WATER

'RESOURCES (SHR! VIDYACHARAN

SHUKLA): (a)to(d). In view of non-resolution
of inter-state issues concerning sharing of
Cauvery waters, the projects in Cauvery
basin are not considered for techno-
economic appralsal at the centre.

By-Products of SAIL and RSL

3497. SHRI MOHAN SINGH: Wili the -

Minister of STEEL be pleased to state:

(a) the details of the by-products being
produced by the Steel Authority of India
Limited, its subsidiaries and the Rashtriya
Steel Limited with annual capacity thereof;
and

(b) the norms/criteria laid down fortheir
marketing/distribution?

THE MINISTER OF STATE IN THE
MINISTRY OF STEEL (SHRI SONTOSH
MOHAN DEV): (a) The by-products
produced by Steel Authority of India Limited
(SAIL) including its subsidiaries and
Visakhapatnam Steel Project (VSP) of
Rashtriya Ispat Nigam Limited, together
with the annual capacities are indicated
below:-

By-product Annual capacity (in lakh tonnes)
“ SAIL including VSP
subsidiaries
(i)  Crude Benzol products 1.25
(i)  Crude Tar products 5.00 0.58
1.80 0.21

(i)  Ammonium Sulphate

(b) The norms, criteria, and procedure
for distribution and marketing in respect of

by-products being followed by SAIL, its
subsidiaries and VSP are as below:
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SAIL including subsidiaries vsP
85-90% of these by-products available Ammonium Sulphate is distributed
are sold under long terms contracts, through dealers, possessing
under long term contracts, under a Committed  registration certificates under Fertilizer
Supply Scheme. Control Order.
The balance 10 to 15% products (adhoc Crude Tar is sold against open
availability) are soid to consumers, who have *~  tenders. Some quantities are sold to
registered their demand with SAIL, based on sister steel Plants also.

their past three year’s off-take from SAIL.

30% of the adhoc availability is allocated to
local consuming industry on preferential basis.

Whenever adhoc availability is higher than the
registered demand, surplus quantities are sold
to interested customers.

[Translation} been forwarded to the Union Government;
Utilisation of Kalisindh and Parvati (b) if so, the details thereof; and
River Waters ’

. (c) the action taken thereon?
3498. SHRI DAU DAYAL JOSHI: Will

the Minister of WATER RESOURCES be
pleased to state:

(a) whether any proposal for the
utilisation of waters of Kalisindh and Parvati
rivers flowing from Madhya Pradesh has

"THE MINISTER OF WATER
RESOURCES (SHRI VIDYACHARAN
SHUKLA): (a) to (c). The details of new
major and medium irrigation projects of
Kaiisindh and Parvati river basins received
atthe Centre fortechno-economic appraisal
is attached.
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Pollution Caused by Rourkela Steel
Plant

3499. SHRI GURUDAS KAMAT: Wil
the Minister of STEEL be pleased to state:

(a) whether the Rourkela Steel Plant
has received notices of closure for causing
_ poliution;

(b) it so, the details thereof; and

(c) the steps taken by the Government
to control its pollution?

THE MINISTER OF STATE IN THE
MINISTRY OF STEEL (SHRI SONTOSH
MOHAN DEV): (a) and (b): A show cause
notice dated July 3, 1991, indicating the
violation of thefollowing conditions of consent
inrespect of its Sintering Plant, was received
by Rourkela Steel Plant of SAIL from the
Orissa Pollution Control Board:

i. Commissioning of 2nd
electrostatic Precipitator (ESP)
before 31.3.1991;

ii. Installation and operationalisation
of required De-dusting Systemin
Limestone and Coal Crushing Unit
before 31.3.1991; and

ill. Operationalisation of cyclones of
the underground Bunkers before
31.3.1991.

(c) While several measures for air and
water pollution control are afoot, specifically
following steps have been taken by SAIL to
control pollution from Sintering Plant of
Rourkela Steel Plant:

i. The commissioning of 2nd ESP,
whichwas delayed owningto non-
availability of raw materials, is
likely to be completed by March,
1992, and

AGRAHAYANA 21, 1913 (SAKA)
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ii. De-dusting System in Limestone
and Coal Crushing Unit and
Cyclones of the underground
Bunkers have since been made
operational by SAIL.

[Translation)

Funds for Plantation of Fruit Bearing
Tree

3500. SHRI LALIT ORAON: Will the
Minister of AGRICULTURE be pleased to
state:

(a) the funds allocated by the Union
Govemment for plantation of fruit bearing
trees in rural areas of the country during
1988-89, 1989-90 and 1990-91, State-wise;
and

(b) the total area covered in each State
during the above period?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRI
MULLAPPALLY RAMACHANDRAN): (a) (i)
During 1988-89 a scheme on Package
Programme on Pineapple and Banana was
implemented underwhichfollowing amounts
were allocated. The scheme was

discontinued after 1988-89.
State/UTs Amount allocated
Arunachal Pradesh 3.931 lakh
(Pineapple)
Goa (Banana) 1.649 lakh
Andaman & Nicobar 2.900 lakh
Islands (Pineapple)
Total . 8.480 lakh

(i) The Government of India have
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implemented two schemes during 1990-91
which include plantation of fruittrees. These
are establisnment of nutritional gardens in
rural areas and Central Sector Scheme on
integrated development of tropical and arid
zonefruits. The funds allocated underthese
schemes is given in statements | and II.

(b) (i) The total area covered under
Pineapple and Banana in each State/Union
Territory is as under:-

DECEMBER 12, 1991
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Area In hectare

Andaman & Nicobar Island 40
(Pineapple)

(i) Area coverage under integrated
development of tropical and arid zone fruits
in each State Union Territory is given in
Statement lll. Regarding nutritional garden
scheme, it is not possible to fumish area
covered 3s these plantations were near/

State Area in hectare around. digweiitube welldwelling units.
Arunachal Pradesh (Pineapple 32 Moreover, different kinds of fruit plants were
Goa (Banana) 100 proposed at varying planting distances.
STATEMENT |
Fund allocated under the Scheme “Establishment ef Nutritional Garden in Rural Areas”
during 1990-91
(Rs. in Iakhj

S.No. State Funds Allocated
1. Andhra Pradesh 6.43
2. Bihar 10.81
3. Haryana 0.80
4. . Himachal Pradesh 0.62
5. Jammu & Kashmir 1.12
6. Karnataka 3.18
7. Madhya Pradesh 4.50
8. Maharashtra 4.75
9. Manipur 1.25
10. Orissa 2.87
1. Punjab 0.50
12. Rajasthan 238
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S.No. State Funds Allocated

13 Tamil Nadu 7.00

14. Uttar Pradesh 17.37

STATEMENT N
Funds allocated for scheme on Integrated Development of Tropical and Arid Zone
Fruits during 1990-91
S.No. State . Funds allocated
(Rs. in lakh)

1. Andhra Pradesh 5.05

2. Bihar 5..05

3. Goa 0.59

4 Gujarat 4.02

5. Haryana 2.22

6. Kamataka ’ 4.02

7. Kerala 0.59

8. Madhya Pradesh 4.02

9. Maharashtra 4.02

10. Orissa 2.22

11. Tamil Nadu 4.02

12. Uttar Pradesh 5.05

13. West Bengal 1.99

14. Arunachal Pradesh 1.02
15, Assam 1.02

16. Meghalaya , 1.02
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S.No. State Funds allocated

17. Manipur 1.02

18. Mizoram 1.02

19. Nagaland 1.02

20. Punjab 1.63

21. Sikkim 1.02

22. Tripura 2.05




AGRAHAYANA 21, 1913 (SAKA)  Written Answers 174

173 Wirittei: An~wo o

0s - 0S - Jndjuepy 1

0s . 0S - ekereyBepy ‘01
0se oot 00} (-] eilyseseyep 6
0oe (] 0S 0S1 ysepeid eAypepy '8
0o¢ 00l 0s 0si eyeleuse)| 'L
oSt 0S 0s 0s euelieH ‘9
ooe oot 0S (v} lese[no 'S
0se 00l 00} ost reyg ‘v
0s - 0S - wessy 't
] - 0S - ysepe.d [eyoeuniy 2
0se oot 001 0S| Usepeld eJupuy )}
9 S v € 2 I

feloy BABND . snao obuew lnveels
siinig ey} jo eweN ON'S

SinJj 8uoz pue pue jeajdos} Jo Juewdojeaep pejeBejul Lo eweyds J0)oes [esjued Jepun sinij jo ebeiencd esimejels Buimoys Juewelels

IN3N3LVLS



DECEMBER 12, 1991 Written Answers 176

175 Wiritten .* ~swers

008€ 056 00€} 0SS [e01L
0 - - 0s eleie)| K4
0S - - 0s €09 ‘12
ose . 00} oS! [eBueg iseMm ‘02
0s€e 0014 004 oSt usepeid Jenn ‘61
001 - 00} - 'indug ‘8l
00€ 004 0S 0S| npeN (lweL L
0S - 0S - E_,_.._.m ‘91
001} 0s 0S - gefund 'Sl
ost 0s 0S 0s 20 Te) ‘1
0S - 0s -  pueieben ‘€l
08 - 0s - wesoziy 2
9 [ v € 2 L

et eABND snayo obBuey lrvews
siniq oyl jo eweN “ON'S




177 Wiritten Answers

PipelineforSupply of Gasto Ahmedabad
Surat and Walla cities in Guarat

3501. SHRIHARIN PATHAK: Will the
Minister of PETROLEUM AND NATURAL
GAS be pleased to state:

(a) whether there is any proposal to
provide pipeline for supply of gas to
Ahmedabad, Surat and Walia cities in
Gujarat; and

(b) if so, the details thereof?

THE MINISTER OF STATE IN THE
MINISTRY OF = PETROLEUM AND
NATURAL GAS AND THE MINISTER OF
STATE IN THE MINISTRY OF DEFENCE
(SHRI S. KRISHAN KUMAR) (a) and (b):
Supply of gasto consumers in Surat through
the Gujarat Gas Company commenced in
September, 1991. In view of present
availabiiity of gas, it has notbeen possible to
allocate any gas for supply in Ahmedabad
and Walia. :

Chambal CAD Project Phase-ll

3502. SHRI GIRDHARI LAL
BHARGAVA: Will the Minister of WATER
RESOURCES be pleased 1o state:

(a) whether detailed scrutiny of the
Chambal Command Area Development
Project Phase-ll has since been completed;

(b) if so, whether the project has been
referred to the World Bank for financial
assistance;

(c) if so, the details thereof; and

(d) if not, the reasons therefor?

THE MINISTER OF WATER
RESOURCES (SHRI VIDYACHARAN
SHUKLA): (a) No, Sir.

AGRAHAYANA 21, 1913 (SAKA)
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(b) and (c). Do not arise.

(d) The proposal for Chambal
Command Area Development Project Phase
Il submitted by the State Government of
Rajasthan was examined by the Ministry of
Water Resources. The State Government
has been advised to send a revised Project
Report for clearance from Central Water
Commission and for obtaining investment
clearance from the Planning Commission.
The Government of Rajasthan are in the
process of finalising the revised project report.

Supply of Coal to Thermal Power
Stations in Maharashtra

3503. DR. VASANT NiWRUTTI
PAWAR: Will the Minister of COAL be
pleased to state:

(a) the requirement of coal for the
Thermal Power Stations in Maharashtra;

(b) whether the Union Govemment

. propose to draw up any action plan for the

supply of coal in time to Thermal Power
Stations, and

(c) it so, the details thereof?

THE DEPUTY MINISTER IN THE
MINISTRY OF COAL (SHRI S.B.
NYAMAGOUDA): (a) According to
generationtargets agreedtobetween Central
Electricity Authority (CEA) and Maharashtra
State Electricity Board (MSEB), the
requirementof coal by MSEB thermal power
stations for the year 1991-92 works out to
20.162 million tonnes.

(b) and (c): Coal supplies to Power
Stations are regularly monitored. Efforts are
being made to step up despatches of coalto
thermal power stations by increasing rail
loading and ensuring maximum supply
through other means like MGR, road,
conveyor belt etc. :
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National Seminar on Sustainable
Agricultural Development

3504. DR. RAVI MALLU: Wil the
Minister of AGRICULTURE be pleased to
state:

(a) whether a National Seminar on
Sustainable Agricultural Development was
held at Pondicherry on September 12/13,
1991; and

(b) if so, the main recommendations
made at the Seminar and the follow-up
action taken/proposed to be taken to
implement these recommendations?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRI
MULLAPPALLY RAMACHANDRAN)(a) and
(b). Yes, Sir. A National Seminar on
Sustainable Agricultural Development was
organised by the Voluntary Health
Association of India on 12-13 September,
1991 at Pondicherry. The Seminar
recomeneded that in view of the health
hazards-involved in use of agro-chemicals,
efforts may be set in motion for critical
evaluation of the traditional methods of
agriculture and introduction of newer
technologies and methods such as Integrated
Pest Management, use of plant-based
products, -biologicai control to gradually
replacethe highly hazardous agrichemicals.

Oll Tankage Facllity in Orissa

3505. SHRI ARJUN CHARAN SETHI:
Will the Minister of PETROLEUM AND
NATURAL GAS be pleased to state:

(@) whether the Paradip Port Trust
have provided necessary infrastructure and
land to the Indian Oil Corporation and HPCL
for tankage of oil facility in Orissa; and

(b) if so, the details thereot?

DECEMBER 12, 1991
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THE MINISTER OF STATE IN THE
MINISTRY OF PETROLEUM AND
NATURAL GAS AND THE MINISTER OF
STATE IN THE MINISTRY OF DEFENCE
(SHRI S. KRISHAN KUMAR) (a) and (b):
While HPC have already beenprovidedland
by Paradip Port Trust for the project, the
formal handing over of land to Indian Oil
Corporation is yet to take place. No other
infrastructure has been provided.

Oll Refineries

3506. SHRIMORESHWAR SAVE: Will
the Ministerof PETROLEUM ANDNATURAL
GAS be pleased to state:

(a) the number of oil refineries
sanctioned recently;

(b) the details of the demand likelytobe
met by these refineries; and

(c) the time by which these refineries
are likely to be set up?

THE MINISTER OF STATE IN THE
MINISTRY OF PETROLEUM AND
NATURAL GAS AND THE MINISTER OF
STATE IN THE MINISTRY OF DEFENCE
(SHRI S. KRISHAN KUMAR) (a) to (c):
Government have approved setting up of a
0.5Miilion tonnes perannumcrude distillation
unit at Narimanam, Tamilnadu and a 3
Million tonnes per annum Qil Refinery at
Mangalore, Kamataka. These projects are
scheduled to be completed during 1993-94
and 1995-96 respectively.

Fisheries University in Kerala

3507. SHRIRAMESHCHENNITHALA:
Will the Minister of AGRICULTURE be
pleased to state:

(a) whether there is any proposal to
open a Fisheries University in Kerala during
the Eighth Plan; and
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(b) if so, the details thereof?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE. (SHRIK.C.
LENKA) (a) No Sir.

(b) Does not arise.

Bilateral Relationship with United
’ Kingdom

3508. SHRIGOPiNATH GAJAPATHI:
Wilithe Minister of EXTERNAL AFFAIRS be
pleased to state:

(a) whether the Government have
taken any steps to strengthen further the
bilateral relationship with the United
Kingdom;

(b) if so, the details thereof; and

(c) the programme of action drawn up
by both the countries in this regard?

THE MINISTER OF EXTERNAL
AFFAIRS (SHRIMADHAVSINH SOLANKi):
(a) Yes Sir.

(b) and (c) Regular and frequent
exchange of high-level visits between the
two countries have resulted in better mutual
understanding which in turn has had a
beneficial impact on Indo-UK cooperation in
various fields.

Prime Minister had a meeting with UK
Prime Minister John Major in Harare in Oct’
91; Extemal Affairs Minister met his UK
counterpartin New Yorkin September, 1991;

Wiritten Answers 182

and the Minister of State visited London in
November, 1991. The British Foreign
Secretary Mr. Douglas Hurd and Prince
Charles are scheduled to visit India in the
third week of January, 1992 and February,

1992 respectively.

The new liberal economic policies of the
Govemment of India have been widely
publicised in UK and the British industry has
been invited to invest more in India.

Agricultural Production in Eastern
States

3509. SHRIGOPINATH ;GAJAPATHI:
Will the Minister of AGRICULTURE be
pleased to state:

(a) the schemes introduced by the
Government to increase agricultural
production in the Eastem States particularly
in Orissa; and

(b) the Central assistance given to
Orissa under these schemes during the last
three years? ’

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRI
MULLAPPALLY RAMACHANDRAN)(a)and
(b). A statement showing the Central/
Centrally Sponsored Scheme being
implemented in the Eastern States
particularly in Orissa which directly help to
increase the production of agricultural crops
andthe Centralassistance providedtoOrissa
State under these schemes during the last
three years is enclosed.
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Allotment In Petrol/Diesel Retall
Outlets to Bihar

3510. SHRI GEORGE FERNANDES:
Will the Minister of PETROLEUM AND
NATURAL GAS be pleased to state:

(a) the total number of petrol/diesel
retail outlets allotted to Bihar during the last
two years;

(b) whether some of them have been
allotted to Muzaftarpur; and

(c) it so, the details thereof?

THE MINISTER OF STATE IN THE
MINISTRY OF PETROLEUM AND
NATURAL GAS AND THE MINISTER OF
STATE IN THE MINISTRY OF DEFENCE
(SHRI S. KRISHAN KUMAR) (a) 25.

(b) Yes, Sir.
(c) Oneeach atBenibadand Narsanda.
Fixing of Meters on Gas Cylinders

3511. SHRI GEORGE FERNANDES:
Will the Minister of PETROLEUM AND
NATURAL GAS be pleased to state:

(a) whetherthereis any proposalunder
considerationofthe Govemmenttofix meters

on gas cylinders for showing the quantity of
gas; and
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(b) i not, the reasons therefor?

THE MINISTER OF STATE IN THE
MINISTRY OF PETROLEUM AND
NATURAL GAS AND THE THE MINISTER
OF STATE IN THE MINISTRY OF
DEFENCE (SHRIS. KRISHAN KUMAR) (a)
No, Sir.

(b) No such gadget is reported to be
made available by the oll companies.

Export of Aluminium

3513. SHRI S.B. SIDNAL: Will the
Minister of MINES be pleased to state:

(a) the quantity of aluminium exported
during 1988-89, 1989-90 and 1990-91;

(b) the amount of foreign exchange
earned from its exports;

(c) the bauxite deposits in the country
as on October 30, 1991; and

(d) the details of the lead and zinc
reservestraced sofar, alongwith the quantity
thereof?

THE MINISTER OF STATE IN THE
MINISTRY OF MINES (SHRI BALRAM

_ SINGH YADAV) (a) and (b). The quantity of

aluminium metal exported together with
foreign exchange earned therefrom
(equivalent in Indian rupees) during 1988-
89, 1989-90 and 1990-91 is given below:-

Aluminium exported

Year
Quantity Value
(In Tonnes) (Rs. in Crores)
1988-89 15,096 47.94
1989-90 27,671 81.76
30,487 96.45

1990-91
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(c) Asperthe National Mineral Inventory
the recoverable reserves of bauxite deposits
in the country are 2,333 miliion tonnes.

(d) According to the National Mineral
Inventory, the recoverable reserves of lead-
.zinc ore In the country are placed at 160.5
milliontonnes comprising 2.33 milliontonnes
of lead metal and 7.49 million tonnes of zinc
metal.

LPG Import Terminals

3514. SHRI S.B. SIDNAL: Will the
Minister of PETROLEUM AND NATURAL
GAS be pleased to state:

(a) whether the Government have
decided to set up two LPG import terminals
at Kandia in Gujarat and Mangalore in
Karnataka to meet the growing requirement
of imports;

(b)if so, the expected cost of the project;
and

(c) the ports equipped at present to
handle LPG Imports and their capacity, port-
wise?

THE MINISTER OR STATE IN THE
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MINISTRY OF PETROLEUM AND
NATURAL GAS AND THE THE MINISTER:
OF STATE IN THE MINISTRY OF
DEFENCE (SHRI S. KRISHAN KUMAR)
(a)and(b). Yes, Sir. The present estimated
cost is around Rs. 240 crores for both.

(c) TMT per annum

‘Vizag 250

Bombay 200

On-Going Irrigation Projects in
Karnataka

3515. SHRI S.B. SIDNAL: Will the
Minister of WATER RESOURCES be
pleased to state:

(a) the details of the on-going irrigation
projects in Karnataka; and

(b) the time by which those are likely
to be completed?

THE MINISTER OF WATER
RESOURCES (SHRI VIDYYACHARAN
SHUKLA): (a) and (b). A statement giving
details of on going major and medium
irrigation projects of Karnataka is enclosed.
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Consumption of Petroleum Products

3516. SHRI S.B. SIDNAL: Will the
Minister of PETROLEUM AND NATURAL
GAS be pleased to state the details of
sonsumption of major petroleum products
like HSD (High Speed Diesel), ATF (Aviation
Turbine Fuel), Kerosene, LPG (Liquified
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Petroleum Gas) and MS (Motor Spirit) during
1988-89 and 1989-90.

THE MINISTER OF STATE IN THE
MINISTRY OF PETROLEUM AND
NATURAL GAS AND THE THE MINISTER
OF STATE IN THE MINISTRY OF
DEFENCE (SHRI S. KRISHAN KUMAR):

(Figs. In TMT)
Products 1988-89 1989-90
LPG 1962 2268
MS 3052 3491
ATF 1713 1775
SKO 7731 8239
HSD 18795 20706

implementation of Kandla-Bhatinda
Product Pipeline Project

3517. SHRIMATI VASUNDHARA
RAJE: Will the Minister of PETROLEUM
AND NATURAL GAS be pleased o state:

(a) whether the government have
decided to implement the Kandla-Bhatinda
Product Pipeline project; i

(b) if so, whetherthe Government have
revised the cost of the project since it has
been delayed inordinately;

(c) if so, the revised cost thereof;

(d) the stage at which the construction
of the project stands; and

(e) the steps taken to expedite the
impiementation of the project?

THE MINISTER OF STATE IN THE
MINISTRY OF PETROLEUM AND
NATURAL GAS AND THE MINISTER OF
STATE IN THE MINISTRY OF DEFENCE
(SHRI S. KRISHAN KUMAR) (a) Yes, Sir.

(b) No, Sir.

(c) Does not arise.

(d) and (e) Basicdesign andengineering
has been completed. Consultants have been
appointed. Acquisition of land for Right of
Way is in progress. Orders have been placed
for supply of indigenous line pipes.

Request for Allocation of Natural Gas
3518. KUMARI DIPIKA CHIKHLIA: Wili

the Ministerof PETROLEUMAND NATURAL
GAS be pleased to state:
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(a) whetherthe Government of Gujarat
has requested for the allocation of at least 8
million cubic metere Natural Gas for the
requirement of Industries and generatjon
Power;

(b) if so, the action taken by the Union
Government thereon;

(c) whetherthere is any proposal under
the considerauon to reduce the price of
natural gas;

(d) if so, the details thereof; and

(e) if not, the reasons therefore?

THE MINISTER OF STATE IN THE
MINISTRY OF PETROLEUM AND
NATURAL GAS AND THE MINISTER OF
STATE IN THE MINISTRY OF DEFENCE
(SHRI S. KRISHAN KUMAR) (a) and (b):
Various requests have been received from
time totime fromthe Govemmente of Gujarat
forallocation of additional quantity of Natural
Gas. The entire gas being produced in
Guijarat, along with substantial quantities of
Offshore gas, have already beencommitted
to various consumers in Gujarat. Further
allocation would depend on various factors
including production and availability of gas.

(c) No, Sir.

(d) Does not arise.

(e) Increasing exploration and
production costs dofor notjustify adecrease

in prices.
Issue of Passports

3519. SHRI SHRAVAN KUMAR
PATEL:
SHRI V.S
RAGHAVAN:
SHRIMATI CHANDRA
PRABHA URS:
SHRI RAMESH
CHENNITHALA:
SHRI K. MURALEE DHARAN:
SHRI PALA K.M. MATHEW:
Will the Minister of EXTERNAL
AFFAIRS be pleased to state:

VIJAYA-
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(a) whether attention ofthe Government
has been drawn to the news item captioned
“Queuing up for Passports” appearing inthe
Tribune dated October 10, 1991;

(b) if so, the steps taken by the
Government to speed up the issue of
passports by various passport offices
including that from Chandigarh Office;

(c) whether the Government propose
to increase the staff strength of the various
passport offices in the country; and

(d) if so, the details thereot, Passport
Office-wise?

THE MINISTER OF EXTERNAL
AFFAIRS (SHRIMADHAVSINH SOLANKI):
(a) Yes, Sir. ;

{b) Passport procedure have been
simplified with a view to expedite issue of
passports. Details of steps taken are given
in the enclosed Statement.

(c) and (d). A proposal to increase the
staff strength of various Passport Offices is
under study. '

Statement

Details of steps taken to reduce delays:-

1. Following categories of applicants
have been exempted from
requirement of Prior Police and
CID verification before issue of
passports to them;

(a) All Government servants and
Employees of Public Sector
Undertaking who alongwith
their applications submit No
Objection Certificate (NOC)
and Verification Certificate
Signed by their Head of
Department on official
stationery.
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(b) Where an applicant submits
his appiication accompanied
with a verification certificate
signed by either;

() aDeputy Secretarytothe
Goverpment of india and
above;

(i) a Joint Secretary and
above to a State
Government;

(i) a Sub-Dlivisionali
Magistrate and above;

(iv) District Superintendent of
Police and above;

(c) RetiredGazetted Government
Servants.

(d) FormerMembers ofthe Union
Parliament (Rajya Sabha and
Lok Sabha) and State
Legislatures (Assemblies and
Councils).

2. In all other cases where Regional
Passport Officers/Passports
Officers are otherwise satistied with
genuineness of applicant a
passport may be issued where
Police and CiD do not send their

reports in4 weeks afterdespatching
personalparticularsformstothem.

3. Chiidren below the age of 15 years
may be issued passport without
police verification.

4. Persons holding normal passports
maybe issuedfresh passports after
10years of its validity without prior
Poiice/CID verification.

5. Furthermore, in order to ensure
expeditious clearance monitoring
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of passports issued and pending is
done through weekly progress

reports in respect of each passport
office.

6. Witheffectfrom16th August, 1990,
fresh passports are being issued
foraperiodoften years ata stretch
so that a passport holder need not
visit a passport office for renewal
after first five years as was the
case before August, 1990.

7. Withaviewtoincrease productivity

*  of Passport Offices, it has been
decided that a passport writer
should write 50 passports per day
aiongwith making entries in
passport register. Each official
detailed in the indexing section
should screen at least 100
applications per day without
overtime.

international Declaration on
the Rights of Minorities

3520. SHRi SYED SHAHABUDDIN:
Wiilthe Minister of EXTERNAL AFFAIRS be
pleased to state:

(a) the highlights of the last session of
the UN Commission on Human rights and
the Sub-Commission on Minorities;;

(b) the role played by Indian delegates/
experts in the two bodies; and

(c) the present status of the Draft
deciaration on the rights of Minorities?

THE MINISTER OF EXTERNAL
AFFAIRS (SHRIMADHAVSINH SOLANKI):
(a) Atthelastsassion of the UN Commission
on Human Rights and its Sub-Commission
on Prevention of Discrimination and
Protection of Minorities a very wide range of
issues were considered pertaining to
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different aspects of human rights such as
enforced or Involuntary disappearences,
torture, arbitrary detention orimprisonment,
racial discrimination, religious intolerence,
right to development, right to self
determination as well as the question of
human rights abuses in a number of
countries, including those which revealed a
pattern of gross and persistent violation of
human rights.

(b) India’s delegation took an active
partinthe work of these bodies andeffectively
put forward our position on various issues.

(c) A working group of the UN
Commission on Human Rights has been
preparing the text of “Draft Declaration on
the Rights of Persons belonging to National
orEthnic, Religious and Linguistic Minorities”.
It is yet to complete its work.

National Research Centre for Mango in
Andhra Pradesh

3521. PROF. UMMAREDDY
VENKATESWARLU: Will the Minister of
AGRICULTURE be pleased to state:

(a) whether the Government propose
to set up a National Research Centre for
Mango in Nuzvid area of Krishna district,
Andhra Pradesh; and

(b) if so, the details theraof?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRIK.C.
LENKA) (a) No, Sir.

(b) Does not arise.

Oil Paim Cultivation

3522. PROF. UM“AREDDY
VENKATESWARLU: Will the Minister of

AGRAHAYANA 21, 1913 (SAKA)
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AGRICULTURE be pleased to state:

(a) whether Qil Paimplantation is being
taken up on priority basis; .

(b) if so, the details of the schemes
drawn up for the purpose;

(c) the increase in production of paim
oil as a'result thereof during the last one

year;

(d) - whether the marketing and

processing network for paim oil is adequate;
and

(e) Iif so, the details thereof?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRI
MULLAPPALLY RAMACHANDRAN) (a)
Yes, Sir.

(b) The schemes taken up by the
Government of India for Oil Palm
development are:-

i. Oil Paim India Ltd. (OPIL) was
established in 1977 as a joint
venture between Government of
Kerala (51%) and Government of
India (49%) to develop oil paim
cultivation and processing in
Kerala. Under this project, about
3300 ha. has been brought under
cultivation of Oil Palm in the State.

i. TheDepartmentofBio-Technology
of the Government of India has
launched Oil Palm Demonstration
Project (ODP) In the States of
Andhra Pradesh, Kamataka and
Maharashtra jointly with the
concerned State Governments. A
total area of about 3100 ha. has
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‘ been brought under the cultivation
of oil paim in these States under

this Project.

li. Schemss for the development of
nurseries, seed gardens,
demonstration plants and area
expansion have been drawn upfor
States with potential for red oil
palm development by the
Department of Agriculture &
Cooperation.

(c) The production of paim oil by OPIL
has gone up to 2484 metric tonnes in 1990-
91, from the level of 2108 metric tonnes
during 1989-90.

(d)and (e). OPIL has its own processing
and marketing arrangements for the paim oil
produced in the OPIL estates. The
processing capacity is under augmentation.
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[ Translation)
Backlog of Reserved Posts

3523. SHRI KRISHAN DUTT
SULTANPURI: Will the Minister of
EXTERNAL AFFAIRS be pleased to state:

(a) the backlog of posts reserved for
Scheduled Castes and Scheduled Tribes in
his Ministry as on November 1, 1991;

{b) the number of such posts filled up
during the lastthree months, category-wise;
and

(c) the steps taken/proposed to be
taken to clear the backlog?

THE MINISTER OF EXTERNAL
AFFAIRS (SHRIMADHAVSINH SOLANKI):
(a) The backlog (in different categories of
posts) of posts reserved for Scheduled
Castes and Scheduled Tribes as on
November 1, 1991 is as follows:

SC ST TOTAL
Groug D posts A Nil 2 2
Group C Pposts 19 17 36
(LDCs, UDCs, Gr. lll Stones)
Group B posts 19 35 54
(Assistant, Cypher Assistants,
Cr. Il PAs, PSs)
Group A posts Nil Nil Nil
(b) The number of such posts filled up during last three months category-wise, is as
follows: . :
SC ST TOTAL
Group D posts 5 3 8
Group C posts 4 2 -6

(LDCs, UDCs, Gr. lll Stenos)
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sC ST TOTAL
Group B posts 4 1 5
(Assistants, Cypher Assist
ants, Gr. Il PAs, PSs)
Group A posts Nil Nil Nil

(c) Recruitment to all the categories
(except Group D and Cypher Assistant) is
through open competitive examinations
conducted by Staff Selection Commission/
Union Public Service Commission. The
unfilled SC\ST vacancies of previous years
have been included in the indents placed
with Staff Selection Commissionforaliotment
- of candidates fromthe examinations held/to
be held during the current year. The Ministry
is also participating in the Special
Recruitment Drive, being undertaken to fill
up the backlog.

As regards Group D appiications have
already been invited from Scheduled Tribe
candidates with aviewtofillupthevacancies.

As for Cypher Assistants, the
recruitment is through a Limited
Departmental Examination. SC/ST
candidates are encouraged to participate
and given the benefit of reservation as well
as reiaxation of standards so that no backiog
of reserved vacancies should remain.

[English}

Allotment of LPG agencies in Andhra
Pradesh

3524. SHRIK.P. REDDAIAH YADAV:
Will the Minister of PETROLEUM AND
NATURAL GAS be pleased to state the
details of the new LPG agencies proposed
to be allotted during 1991-92 in Andhra
* Pradesh, district-wise?

THE MINISTER OF STATE IN THE
MINISTRY OF PETROLEUM AND
NATURAL GAS AND THE MINISTER OF
STATE IN THE MINISTRY OF DEFENCE
(SHRI S. KRISHAN KUMAR) Allocation of
new LPG agencies are done on the basis of
approved Marketing Plans fromtima totime.
No new Marketing Plan has been separately
finalised for the year 1991-92.

[Transiation)

External Assistance for Irrigation
Projects

3525. SHRI RAM TAHAL
CHOUDHARY: Will the Minister of WATER
RESOURCES be pleased to state:

(a) whether foreign institutions had
provided financial assistance to each State
for the implemention of irrigation projects
during the Seventh Five Year Plan; and

(b) whether similar assistance is
proposed to be provided to each State
during the Eighth Five Year Plan?

THE MINISTER OF WATER
RESOURCES (SHRI VIDYACHARAN
SHUKLA): (a) During the 7th Five-year
Plan, Irrigation Projects were under
implementation with external assistance in
the States of Andhra Pradesh, Bihar, Gujarat,
Haryana, Himachal Pradesh, Kerala,
Karnataka, Madhya Pradesh, Maharashtra,
Orissa, Punjab, Rajastha, Tamil Nadu, Uttar
Pradesh and West Bengal.
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(b) Extemal assistance to Imigation
Projects in the above States is expected to
continue during the 8th Five-year Plane.

Irrigation Projects and Dams in Bihar
3526. SHRI RAM

CHOUDHARY
SHRI LALIT ORAON

TAHAL

Will the Minister of WATER
RESOURCES be pleased to state:

{a) the details of irrigation projects and
dams in Bihar pending with the Union
Government; _

(b) the details of the on-going irrigation
projects and dams in the State;

(c) whether some of them are running
behind schedule;
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. (d) i so, the details thereof and the
reasons therefor;

(e) the extent of cost escalation as a
result of the delay; and

(f) the time by which those are likely to
be completed?

THE MINISTER OF WATER
RESOURCES (SHR! VIDYACHARAN
SHUKLA): (a) A statement giving details of
irrigation projects of Bihartogether with their
appraisal status is attached as Statement |.

(b) to {f). A statement giving details of
appraised ongoing major and medium
irrigation projects of Bihar and their plan of
completion is attached as Statement |l
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Retall Outlets and LPG Agencies in
Gujarat

3527. SHRI KASHIRAM RANA: Wili
the Ministerof PETROLEUM ANDNATURAL
GAS be pleased to state:

(a) the number of applications for
allotement of new petrol/diesel retail outlets
and LPG distributorships inGujarat pending
with the Union Govemment; and

(b) the steps taken by the Government
to expedite clearance of those applications?

THE MINISTER OF STATE IN THE
MINISTRY OF PETROLEUM AND
NATURAL GAS AND THE MINISTER OF
STATE IN THE MINISTRY OF DEFENCE
(SHRI S. KRISHAN KUMAR): (a)and (b). A
large number of applications are received
regularly by Govemment. No separate
records of such applications are maintained.
Efforts are constantly on to provide new
petrol/diesel retail outlets and LPG
distributoriships whefever required subject
to product availability under various
Marketing Plans.

Cultivation of Mentha
3528. SHRICHINMAYANAND SWAMI:

Will the Minister of AGRICULTURE be
pleased to state:

(a) whether the Government propose )

fo introduce any scheme to encourage the
cultivation of Mentha; and
(b) if so, the details thereof?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRI
MULLAPPALLY RAMACHANDRAN): (a)
and (b). Government have no proposal at
present. However, programmes for the
development of improved varieties with more
oil content, improved agronomic practices,
control of insects, pests and diseases elc.

DECEMBER 12, 1991
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have been taken up by Indian Council of
Agricultural Research and Council of
Scientific Industrial Research to encourage
the cultivation of Mentha.

[English)

Exchange of Enclaves Between India
and Bangaladeh

3529. SHRISANAT KUMAR MANDAL.:
Willthe Minister of EXTERNAL AFFAIRS be
pleased to state:

(a) the number of enclaves which India
has in Bangladesh and their area;

(b) similar details of such enclaves
which Bangladesh has in India;

(c) whetherthere is any proposal under
consideration of both the Govemment to
exchange these enclaves; and

(d) if so, the details thereof?

THE MINISTER OF EXTERNAL
AFFAIRS (SHRIMADHAVSINH SOLANKI):
(a) and (b). There are 130 Indian enclaves
measuring approximately 32.75 sq. miles in
Bangladesh and 95 Bangladesh enclaves
measuring approximately 19.20 sq. miles in
India.

(c) and (d). According to the Land
Boundary Agreement of May, 1974 signed
between the Prime ‘Ministers of India and
Bangladesh the Indian and Bangladesh
enclaves are to be exchanged.

External Affairs Minister's Visit to
Moscow

3530. SHRI SANAT KUMAR
MANDAL:
SHRI RABI RAY:
SHRI HARIBHAI M. PATEL:
SHRI SIMON MARAND!:
SHRI R, SURENDER REDDY:
Will the Minister of EXTERNAL
AFFAIRS be pleased to state:
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(a) the outcome of the talks held by him
on various bilateral matters, including trade
and defence, with the Soviet and Russian
leaders during his recent visit to Moscow;

(b) whether the issue of Kashmir also
figured in the taks;

(c) if so, the details and the outcome
thereof;

(d) whether the Russian President
proposed the idea of direct diplomatic ties
with India during the taks; and

(e) if so, the reaction ofthe Government
thereto?

THE MINISTER OF EXTERNAL
AFFAIRS (SHRIMADHAVSINH SOLANKI):
(a) | was assured by President Gorbachev
and other senior Soviet leaders that the
USSR stands by all its commitments of
India. This was confirmed by President
Yeltsin of the Russian Federation.

it has been agreed that a high level
multi-disciplinary group from Indla could
visit Moscow in December to meet their
counterparts both from the USSR and the
Russian Federation withaviewtodiscussing
and resolving difficulties that have arisen in
different sectors of cooperation.

(b) No, Sir.
(c) Does no arise.
(d) and (e). Yes, Sir. Some tentative

suggestions have been made inthis direction.
No dicisions have been finalised in this

regard.
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LPG Agencles at Sasaram and
Bhabhua in Blhar

3531. SHRi CHHEDI PASWAN: Wil
the Ministerof PETROLEUMANDNATURAL
GAS be pleased to state:

(a) whetherthe gas agencies allottedin
Sasaram and Bhabhua in Bihar are in
accordance with the set norm of setting up
of one agency for every 20,000 people;

(b) if not, the reasons therefor; and

(c) the steps taken so far for setting up
of one gas agency forevery 20,000 people?

THE MINISTER OF STATE IN THE

" MINISTRY OF PETROLEUM AND

NATURAL GAS AND THE MINISTER OF
STATE IN THE MINISTRY OF DEFENCE
(SHRI S. KRISHAN KUMARY): (a) to (c) As
per present policy, LPG distributorships are
opened in a phased manner, depending
upon the economic viability and product
availabliity, in towns having a.population of
20,000 and above (as per 1981 census).
Accordingly, an LPGdistributorship has been
opened at Sasaram.

[Engiish]

‘Multi Disciplinary indian Team to
Moscow

3532. SHRIRABIRAY
DR. C. SILVERA
SHRI PIUS TIRKEY

Will the Minister of EXTERNAL
AFFAIRS be pleased to state:

(a) whether a Mutti Disciplinary indian
Team is scheduled to visit Moscow in the
near future;
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(b) it so, what would bethe composition
of the team;

(c) the bilateral matters to be taken up
for the discussion during the visit;

(d) whether-any Trade Pact is being
finalised with USSR; and

{(e) i so, the detalis thereof?

THE MINISTER OF EXTERNAL
AFFAIRS (SHRIMADHAVSINH SOLANKI):
ta) Yes, Str. .

(b)to (e). Discussions are expectedto
take place in respect of problems that have
recently cropped up In Indo-Soviet relations
due to the ongoing political and economic
restructuring in the Soviet Union. These
would include trade, economic defence and
financial matters. The composition of the
delegation would be determined once the
agenda has been finalised.

Contracts for Modernisation of
Rourkela Steel Plant

3533. SHRIRABIRAY: Willthe Minister
of STEEL be pleased to state:

(a) whethercontractsformodernisation
of the Rourkela Steel Plant are likely to be
awarded in the near future; and

-(b) if so the details thereot?

THE MINISTER OF STATE OF THE
MINISTRY OF STEEL (SHRI SONTOSH
MOHAN DEV): (a) and (b): Contracts for 9
indigenous packages of Phase | and Il
indigenous packages of Phase llat Rourkela
Steel Plant Modemisation Project already
Stand finalised. Remaining 4 indigenous
packages and 5 global packages are
expected to be finalised by January 1992.
Currently, price bids received for 5 global
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packages are under evaluation and
negotiations in SAIl

[Translation]
LPG Aggencies In Uttar Pradesh

. 3534, SHRIBALRAJ PASSI
DR. LAL BAHADUR RAWAL

Will the Minister of PETROLEUM AND
NATURAL GAS be pleased to state:

(a) the number of LPG agiences of the
Hindustan Petroleum and Bharat Petroleum
in Uttar Pradesh;

(b) the locations thereof alongwith their
capacities?

THE MINISTER OF STATE IN THE
MINISTRY OF PETROLEUM AND
NATURAL GAS AND THE MINISTER OF
STATE IN THE MINISTRY OF DEFENCE
(SHRI S. KRISHAN KUMAR): (a) and (b).
AsonOctober 1, 1991, Hindustan Petroleum
Corporation and Bharat Petroleum
Corporation were reportedly having 44 and
93 LPG agencies respectively at different
locations in Uttar Pradesh.

[English}

Involvement of Multi National
Corporation in Coal Sector

3535. SHRI M.V.V.S. MURTHY: Will
the Minister of COAL be pleased to state:

(a) whetherthereis any proposal under
consideration of the Union Government to
involve Multi National Companies in Coal
sector; and

(b) it so, the details thereof?
THE DEPUTY MINISTER IN THE

MINISTRY OF COAL (SHR!I S.B.
NYAMMAGOUDA): (a) and (b). No Sir,
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there is no pending proposal as of now

under consideration of the Ministry of Coal

from any Muiti National Company seeking
involvement In coal sector.

Betal Research Centre in Orissa

3536. DR. KARTIKESWAR PATRA:
Will the Minister of AGRICULTURE be
pleased to state:

(a) whetherthe Government are aware
of the losses suffered by betal leaf growe’s
in North Balasore area are due to non
identification of diseases in betal cultivation
and adoption of primitive methods of
cultivation;

(b) i so, whether the government
proposetoestablish aBetalResearch Centre
at Bhograi area of North Balasore Orissa;

and .

(c) if not, the reasons therefor?

THE MINISTER OF STATE IN THE
MINISTRY-OF AGRICULTURE (SHRIK.C.
LENKA): (a) Sir, thedisease that caused the
loss has been identified as Anthragnose.
This disease can be controlled by using
fungicides.

(b) and (c): The Indian Council of
Agricultural Research (ICAR) is already
operating an AllIndia Coordinated Research
Project on Betalvine. It has a Centre at the
Orissa University of Agriculture and
Technology which covers North Balasore
area. :

Plans for Stopping Flaring of Gas

3537. SHRI NAWAL KISHORE RAL:
Will the Minister of PETROLEUM AND
NATURAL GAS be pleasedto state whether
the Government have any plansforstopping
flaring of gas and using this as domestic fuel
in to save forests?

Wiritten Answers 242

THE MINISTER OF STATE IN THE
MINISTRY OF PETROLEUM AND
NATURAL GAS AND THE MINISTER OF
STATE IN THE MINISTRY OF DEFENCE
(SHRI S. KRISHAN KUMARY): Yes, Sir.
Various schemes for setting up additional
compression and transportation capacity
forgas arebeing implementedinthe Westem
offshore and onshore Gujarat in order to
increase the utilisation of flared gas.
Allocation of gas have been made for supply
as domestic fuel in the following cities :-

1.  Baroda
2. Bharuch - Ankleshwar
3 Sibsagar
4.  Dulijan
S. Moran
6.  Surat
7.  Agarala
8.  Bombay
Production of Steel by VISL
3538. SHRIC.P.MUDALAGIRIYAPPA:

Will the Minister of STEEL be pleased to
state:

(a) the installed production capacity of
Steel in the Visvesvaraya lron and Steel
Limited (VISL), Bhadravati, Kamataka;

(b) the various types of steel produced
in VISL;

(c) whether the Union government

propose to increase the production capacity
of steel there; and

(d) ¥ so, the details thereof?
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THE MINISTER OF STATE OF THE
MINISTRY OF STEEL (SHRI SONTOSH

MOHANDEYV): (a) The nameplate capacities
at Visvesvaraya iron & Steel Company
Limited (VISL) for production of Alloy &
Special Steels and Mild Steel are 77,000
tonnes and 48,000 tonnes per annum

respectively.

(b) VISL produces thefollowing steels:-

i. High speed steel

ii. *Die Steel

iil. Stainless Steel

iv. Tool Steel

v. Ball Bearing Steel

vi. Free cutting Steel
vii. Spring Steel

vii. Alloy and Carbon Construction
Steel

ix Other Alloy Steels; and
x. Mild Steel.

(c) and (d). While there is no proposal
under consideration of the Government for
increasingtheinstalled steelcapacities, SAIL

*has planned to achieve 100% alloy and
special Steel making capacity utilisation by
1994-95 and 75% milk steel capacity
utilisation by 1993-94, through instaliation of
a blast furnace and balancing and steel
making facilities.

Production and Demand of Steel
3539. SHR!I C.P.

GIRIYAPPA.
SHRI K.H. MUNIYAPPA

MUDALA-

Will the Minister of STEEL be pleased
to state:

(a) the total demand of steel in the
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country during 1991, till date;

(b) the production of steel during the
above period; and

(c) the steps taken by the Govemment
to bridge the gap between the demand and
production?

THE MINISTER OF STATE OF THE
MINISTRY OF STEEL (SHRI SONTOSH
MOHAN DEV): (a) and (b). The information
for 1990-91 in respect of finished steel is as
follows :

Assessed demand :  15.5milliontonnes

Production 13.4 milliontonnes

(c) Domestic availability is
supplemented with imports, to the extent
possible within the overall constraints of
availability of foreign exchange.

New Varieties of Wheat

3540. SHRI C.P. MUDALA-
GIRIYAPPA
SHRI K.H. MUNIYAPPA

Will the Minister of AGRICULTURE be
pleased to state:

(a) whether the Indian Council of
Agricultural Research (ICAR) has recently
released new varieties of Wheat for
cultivation in the country;

(b) if so, the details thereof; and

(c) the expected yield of each of these
varieties per acre?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRIK.C.
LENKA): (a) Yes, Sir.

(b) and (c). The details of the wheat
varieties released during 1991 alongwith
expected yield per acre are given in the
enclosed Statement.
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Sugarcane Production

3541. SHRIC.P. MUDALAGIRIYAPPA:
Will the Minister of AGRICULTURE be

pleased to state:

(a) the per hectare yield of Sugarcane
in Uttar Pradesh, Bihar, Kamataka, Tamil
Nadu and Andhra Pradesh;

247

(b) whetherthe Sugarcaneyieldis very
low in Bihar and Uttar Pradesh; and

(c) if so, the efforts made by the
Govemment 1o increase the yield in U.P.
and Bihar?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRI
MULLAPPALLY RAMACHANDRAN): (a)
and(b). The yieki perhectare of Sugarcane
in the required State during 1990-91 was as
under: .

State
(in kgs)
Uttar Pradesh 55795
Bihar 52490
Kamataka 75713
Tamil Nadu 102972
Andhra Pradesh 69870

The yield of sugarcane is low in Bihar

and Uttar Pradesh as compared to some
States. '

(c) In orderto achieve higher productivity
of sugarcane in major growing States
including Uttar Pradesh and Bihar, the
strategy incliudes production and distribution
of quality seeds, increasing irrigation
facilities, judicious use of fertilizer, better
management of rations, plant protectior.
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measures, participation of sugarcane
factories in developmental activities etc.
and effective price and market support.

Mahananda Basin Flood Control Pian

3542.; SHRI SYED SHAHABUDDIN:
Will the Minister of WATER RESOURCES

be pleased to state:

(a) thepresent status of the Mahananda
Basin Flood Control Plan and the schemes
formulated under the plan;

() the area and popuation of the

) Mahananda Basin;

(c) the number and the total length of
its tributaries; and

(d) thestateallocationsfortheexecution
of the Plan during 1991-82, Scheme-wise?

THE MINISTER OF WATER
RESOURCES (SHRI VIDYACHARAN
SHUKLA): (a) An amount of Rs. 17.73
crores has been spentforfiood management
schemes in Bihar. The estimated cost of the
works under the Plan is Rs. 225 crores.

(b) The.area and population of the
Mahananda Basin in about 17,440 Square
Kilometers and 1,17,00,000 respectively.

(c) It has 15 major tributries with total
length of about 1185 kilometers.

(d) No allocations have been made for
major schemes for the year 1991-92.

Scraping of Anti-india Amendments In
: " the U.S. Congress

3543. SHRI GEORGE FERNANDES:
Willthe Minister of EXTERNAL AFFAIRS be

pleased to state:
(a) whetherthe Government are aware
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of recent reports regarding a decision in the
U.S. Congress to scrap all the anti-India
amendments; and

{b) if so, the reaction ofthe Government
thereto? ’

THE MINISTER OF EXTERNAL
AFFAIRS (SHRIMADHAVSINH SOLANKI):
(a) Yes, Sir. The House Senete conference

Committee of the U.S. Congress did not

accept the extension of the Pressler
Amendment to India, and deleted several
amendments relatingto alleged humanrights
violations in India. '

(b) Government welcome this
development.

Consequences of UN Sanctions

3544. SHRI GEORGE FERNANDES:
Willthe Minister of EXTERNAL AFFAIRS be
pleased to state:

(a) whetherthe Government are of the
view that UN should in future consider
unintended adverse consequences of
sanctions before imposing them on Iraq;

(b) if so, whether India has conveyed
these views to UN; and -

(c) if so, the reaction of the other
member countries there_to?

THE MINISTER OF EXTERNAL
AFFAIRS (SHRIMADHAVSINH SOLANKI):
(a) The Governmentis of the view that in the
present era of global economic
interdependence, the Unintended
consequences of imposing Sanctions on
othercountries, should be considered atthe
time of imposing Sanctions against any
country and that a mechanism should be
devised for automatic commencement of
action to compensate these other countries
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under Article 50 of the UN Charter, if
sanctions are imposed.

(b) Yes, Sir. In his address to the
UNGA, the External Affairs Minister had
also conveyed this point of view.

(c) Anumber of countries have a similar
point of view. The UN Secretary General
has also referred to this issue in his report.

Damage Caused to Premises of Indian
Mission in Kuwait

3545. SHRI E. AHAMED: Will the
Ministerof EXTERNAL AFFAIRS be pleased
to state:

(a) whetherany damage causedto the
premises of the Indian Mission in Kuwait
during the gulf war; and

(b) i so, the details thereof and the*
stepstakenbythe Governmentinthe matter?

THE MINISTER OF EXTERNAL
AFFAIRS (SHRIMADHAVSINH SOLANKI):
(a) and (b) There was no damage caused to
the premises of the Indian Chancery or
Embassy Residence in Kuwait during the
Gulf war. However, the new Embassy
building under construction suffered some
damage to internal and external finishes,
fittings and fixtures. The Government is in
the process of arranging for the necessary
repairs, expenditure on which will be
submitted for compensation by the Unitec
Nations Compensation Commission.

[ Translation)
Floriculture
3546. SHRI KAMLA MISHRA
MADHUKAR: Will the Minister of
AGRICULTURE be pleased to state:

(a) whether there is a great scope to
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increase areas under Floriculture in the
country,;

(b) i so, the steps taken to increase
flower cultivation in the country for boosting
its export; '

(c) whether any Central Scheme is
proposed to be launched to grow flowers;
and

(d) it so, the steps taken in the matter?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHR!
MULLAPPALLY RAMACHANDRAN): (a)
Yes, Sir.

(b) Central Government had constituted
an Expert Group on Floriculture
Development whose recommendations

" have been incorporated in the proposals for
floriculture developmenet during the Vill
Pilan.

(c) and (d). The Central Government
proposetoimplementascheme or Integrated
Development of Floriculture during the Eighth
Five Year Plan.

Garland Water Grid Scheme

3547. SHRI YASHWANTRAO PATIL:
Will the Minister of WATER RESOURCES
be-pleased to state: .

(a) whether the Government propose
to formulate a Garland Water Grid Scheme;

(b) if so, the details, thereof;

(c) whether any study has been
conducted in this regards;

(d)if so, thedetails andoutcomethereof;
and

(e) the time by which the scheme is
likely to be finalised?
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THE MINISTER OF WATER
RESOURCES (SHRI VIDYACHARAN
SHUKLA): (a) The Government has
prepared a National Perspective for Water
Resources Development which envisages
inter-linkages between the major rivers of
the Peninsular region and between the
Himalayan rivers separately for transfer of
water from surplus to water short areas.

(b) The perspective comprised of two
components, the Himalayan River
Development and the Peninsular River
Development. Studies on 19 water transfer
links for the former and 17 for the later are
involved.

(c) and (d). The National Water
Development Agency of the Ministry of Water
Resources has already prepared
prefeasibility reports or links for peninsular
River development component. These
reports have been sent to the concerned
State Governments for comments.

(e) Alithe studies including field survey
and investigation are proposed to be
completed by 2000 A.D.

[English)
Foodgrains Production

3548. SHRIV.S. VWAYARAGHAVAN:
Will the Minister of AGRICULTYRE be
pleased to state:

(a) the foodgrains production in the
country during 1991-92, grain-wise in each
State;

(b) the foodgrains stock at present;

(c) whether the Government propose
to export rice, Wheat and Sugar during the
current year; and

(d) i so, the details thereof?



253 Written Answers  AGRAHAYANA 21, 1913 (SAKA)

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRI
MULLAPPALLY RAMACHANDRAN): (a) i
is too early to indicate grainwise production
in each State as the final estimates of kharit
foodgrains production for 1991-92 have not
yet become due from the States and rabi
sowings are in progress.

(b) The physical stocks of foodgrains
on Central and State Governments account
as on 1st November, 1991 was 14.9 million
tonnes.

(c) Yes, Sir.

(d) As a part of the effort to increase
foreign exchange earnings, it has been
decided to export 8 lakh tonnes of wheat
during 1991-92 from the stocks of food
Corporation of India. A celiling of 7 lakh
tonnes of non-basmati rice has been
releasedfor exports during 1991-92. Export
of Basmati rice Is on OGL. It has also been
decided to export 5.61 lakh tonnes of sugar
during 1991-92.

Retum of Gulf Returnees to their
Respective Gulf Country

3549. SHRIV.S.VIJAYARAGHAVAN
SHRI P.C. THOMAS
SHRI K. MURALEEDHARAN

Will the Minister of EXTERNAL
AFFAIRS be pleased to state:

(a) the status of the Gulf returnees in
India who have not yet retumed to their
respective Gulf country including Kuwait;
and

(b) the steps taken by the Govermment
for their speedy retum to these countries?

THE MINISTER OF EXTERNAL
AFFAIRS (SHRIMADHAVSINH SOLANKI):
(a) and (b) Government have taken various
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stepstofaciitate and speedthe retum ofthe
Indian Nationals repatriated from the Gulf;
these include waiver of Immigration
Clearance Requirement, speedierissuance
of passports and reintroduction of Air India -
fiights to Kuwait. While an estimated 60,000
out of 150,000 have already gone back to
Kuwait, at present about 1000 a week are
going back. ‘

[ Translation}

inquiry Committee Regarding Tunnel
Accident in Orissa

3550. SHRIMRUTYUNJAYA NAYAK:
Will the Minister of WATER RESOURCES
be pleased to state:

(a) whether the Union Government
have set up any Commiittee to Inquire into
the tunnel accident in Kalahandi district of

Orissa; and

(b) i so, the details thereof?

THE MINISTER OF WATER
RESOURCES (SHRI VIDYACHARAN
SHUKLA): (a) and (b) Yes, Sir. ACommittee
on safety of tunnel work of Upper indravati
Hydro-Electric Project has been set up on
3rd of September, 1991 under the
Chairmanship of Member (Hd), Central
Water Commission, comprising the
representatives from Central Water
Commission and Central Electricity Authority
to asgertain the causes which led to the
flooding of the tunnel on 28.7.1991, to
ascertaintheextent and quantumof damage
to the machineries and other. works of
national Projects Construction Corporation
Ltd. andto examinethe constructionplanning
with a view 1o secure safety of the works.
The Committee visited the project site from
14th to 18th November, 1991.

A Joint Team of the Chief Engineers of -
Central Water .Commission and Central



255 Written Answers

Electricity Authority has alsobeen constituted
on 27th September, 1991 to assess the
extent of damage to the works duetofiooding
~ of the tunnel and the cost of restoration

works thereof. The team visited the project
site from 18thto 20th November, 1991. The
removal of debris and restoration works
have already commenced.

[English]
Allotment of LPG Agencies in Kerala

3551. SHRI P.C. THOMAS: Will the
Minister of PETROLEUM AND NATURAL
GAS be pleased to state:

(a) the norms for allotment of LPG
agency at any station;

(b) whether the Government have any
plan to aliot more LPG agencies in Kerala
particularly in Kottayam and Emakulam
districts; and )

{(c) if so, the details thereof?

THE MINISTER OF STATE IN THE
MINISTRY OF PETROLEUM AND
NATURAL GAS AND THE MINISTER OF
STATE IN THE MINISTRY OF DEFENCE
(SHRI S. KRISHAN KUMARY): (a) to (c). As
per the present policy new LPG agencies
are opened in.a phased manner depending
upon economic viability and product
availability, in places having a population of
20,000 and above (as per 1981 census).

Setting of of Mini Refinery in Krishna
Godavari Basin

3552. SHRI SOBHANADREESWARA
RAO VADDE: Will the Minister of
PETROLEUM AND NATURAL GAS be

pleased to state:

(a) whether the Government propose
tosetupaminirefineryi.a. acrudedistillation
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unltinKrishnaGodavaribasinforprocessing

. the crude oil produced in this basin.

(b) i so, the details thereof; and
(c) Itnot.ﬂnnasonstheyslw?

. THE MINISTER OF STATE IN THE
MINISTRY OF PETROLEUM AND
NATURAL GAS AND THE MINISTER OF
STATE IN THE MINISTRY OF DEFENCE
(SHRI S. KRISHAN KUMAR): (a) to (c).
Crude Oil production inthe KrishnaGodavari
Basinwas 0..0123 milliontonnes in the year
1990-91 and is expected to be about 0.022
million tonnes inthe year 1991-92. At these
levels of production, a crude distillation unit
in the Krishna-Godavari basin would not be

Tungabhadra Board

3553. SHRI SOBHANADREESWARA
RAO VADDE: Will the Minister of WATER
RESOURCES be pleased to state:

(a) whether the Government of
Kamataka has sent by proposal to Union
Government for the abolition of the
Tungabhadra Board;

(b) if so, the reaction of the Union
Government thereto;

(c) whetherthe Govemment of Andhra
Pradesh has objected to the said proposal;
and

(d) the steps taken to ensure the
distribution of Tungabhadra water between
Karnataka and Andhra Pradxesh as perthe
previous agreements?

THE MINISTER OF WATER
RESOURCES (SHRI VIDYACHARAN
SHUKLA): (a) Yes, Sir. A proposal for
abolition of Tungabhadra Board was received
from the Government of Karnataka in 1985.
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() In view of the specific provisions
contained inthe Award of the Krishna Water
Disputes Tribunal, the proposal has not
been agreed to.

(c) Yes, Sir. The Government of Andhra
Pradesh sent a detailed note in April, 1989

conveying their objections to the abolition of
Tungabhadra Board.

(d) Utilisation of water during the yearis
reviewed by the Tungabhadra Board in its
meetings and also. in the joint meetings of
the officers of both the States. The officers
and staff of the Tungabhadra Board also
conduct occasional checks on the releases
at the head works and the canals.

[Translation]

Irrigation Projects in Maharashtra and
Madhya Pradesh

3554. SHRI VILASRAO
NAGNATHRAO GUNDEWAR: Will the
Minister of WATER RESOURCES be
pleased to state:
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(a) the details of irrigation projects in
Maharashtra and Madhya Pradesh which
havebeen cleared bythe Union Government
during the last three years;

(b) the details of the on-going krigation
projects in Maharashtra;

(c) since when the construction work
on these projects is going on; and

(d) metitmbywhichtheseam;lteiyto
be completed?

THE MINISTER OF WATER
RESOURCES (SHRI VIDYACHARAN
SHUKLA): (a) Only one project namely
Narmada (India) Sagar Project of Madhya
Pradesh estimated to cost Rs. 1993.67
crores and envisaging annual irrigation of
169000 hectares of Madhya Pradesh was
given investment clearance.

(b) to (d). A statement giving details of
on-going major and medium imigation
projects in Maharashtra is enclosed.
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Modernisation of Collleries in
Maharashtra

3555. SHRIVILASRAONAGNATHRAO
GUNDEWAR: Will the Minister of COAL be
pleased to state:

(a) the collieries proposed to be
modemised in Maharashtra;

(b)thenumberof new collieries proposed
to be opened, location-wise;

(c) the amount earmarked for these
collieries, colliery-wise;

(d) whether the coal production is likely
to be increased as a result thereof; and

(e) if so, the details thereof?

THE DEPUTY MINISTER IN THE
MINISTRY OF COAL (SHRI S.B.
NYAMAGOUDA): (a) The modernisation of
existing coal mines and new projects is a
continuous process and is taken up
progressively considering the techno-
economics, availability of financial resources

etc. The following mines of WCL located in -

Maharashtra were/have been identified for
modemisation:-

Location/ District Mine

Nagpur Saoner |
‘Saoner i
Silewara
Iﬁakardhokra uG
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Location/ District  Mine

Umrer

Chandrapur Nakoda
Wirur
Subali
Chincholi

Ballarpur

Rajur

Durgapur CC
Padmapur CC
Hindustan Lalpeth
Pandarpauri

Majri

Ghugus

Wani

(b) and (c). Details of new projects
which have been sanctioned andformulated
alongwith the amounts proposed/earmarked
for 8th Plan (1992-93 to 1996-97) are given
in the Annexure.

(d) and (e). The present level of coal
production in Maharashtra is 16.85 m..
(1990-91). This is expected to increase to
over 23 m.t. by 1996.97.
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[English]
Production and Demand of iron Ore

3556. SHRIGOPINATH GAJAPATHI:
Will the Minister of STEEL be pieased to
state:

(a)whetherthe UnionGovernment have
made any assessment of the iikely demand
and production ofiron ore inthe country upto
2000 A.D.;

(b) if so, the details thereof;

(c) whether any long term-plan has
been drawn upfor increasing its production;
and

(d) if so, the details thereof?

"THE MINISTER OF STATE OF THE
MINISTRY OF STEEL (SHRI SONTOSH
MOHAN DEV): (a) to (d). As per the report
of the Working Group on Iron & Steel Industry
for VIIl Plan, it is estimated that the
requirement of Iron Ore by the Integrated
Steel Plants and the sponge iron industry
both in public & private sector by 1994-95
would be of the order of 42 million tonnes.
However, with the change of 8th Plan period
(now 1992-93), these estimates of the
Working Group are being revised.

Recently a Task Force on Iron Ore has
been constituted in the Ministry of Steel.
Among the terms of reference of the Task
force arethe assessmentofthe likely demand
and availability of iron ore upto 2000 A.D. &
augmenting of production of iron ore.

Mini Steel Industries

3557. SHRIMATI
BASAVARAJESWARI: Will the Minister.of
STEEL be pleased to state:

(a) whetherthe mini steel industries are
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facing financial crisis; and

(b) if so, the reasons therefor and the

- remedial steps taken by the Government in

this regard?

THE MINISTER OF STATE OF THE
MINISTRY OF STEEL (SHRI SONTOSH
MOHAN DEYV): (a) Itis afact that production
inthe ministeel industries has been affected
duetothe shortage of imported steel melting

scrap.

(b) importof scrap throughthe canalising
agency, Metal Scrap Trade Corporation
(MSTC), has reduced this year due to non-
availability of adequate free foreign
exchange. Efforts are being madetoincrease
imports through MSTC. User industries can
also import scrap directly through the use of

Exim Scrips.
Upper Thunga Project V

3558. SHRIMATIBASVARAJESWARI:
Will the Minister of WATER RESOURCES
be pleased to state:

(a) whetherany request has been made
tothe Union Govemment forthe inclusion of
the Upper Thunga project in Karnataka in
the Eighth Five year Plan;

(b) if so, the details thereof; and

(c)thereactionofthe UnionGovemment
thereto?

THE MINISTER OF WATER
RESOURCES (SHRI VIDYACHARAN
SHUKLA): (a) to (c). Upper Thunga Project
Report envisaging an annual irrigation of
94698 hectares and estimated to cost Rs.
271.41 crores was received from the State
government in April, 1991 for techno-
economic appraisal. On examination, it was
found that there were basic deficiencies
regarding geo-logical investigations for
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tunnel, irrigation planning, soil surveys, .

design flood, environmental details and
conjunctive use of ground water. The State
Government has, therefore, been requested
in August, 1991 to submit modified project
report.

Ragl Production
3559. SHRI V. KRISHNA RAO: Willthe
Minister of AGRICULTURE be pleased to
state:

(a) the total quantity of ragi produced in
the country, during 1990-91 State wise;

(b) whether the areas under ragi
cultivation in Kamataka is decreasing
annually;

(c) if so, the reasons therefor; and
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(d) the steps taken to increase the
production of ragi?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRI
MULLAPPALLY RAMACHANDRAN): (a)
The total quantity of ragi produced in the
country during 1990-91 was 23.30 lakh
tonnes. The State-Wise break-up is indicted
in the enclosed statement.

(b) No, Sir.
(c) Question does not arise.

(d) Toincrease the production of ragl, a
Central Sector Scheme on Special
Foodgrains Production programme (SFPP-
Ragi) is In operation in seven important Ragi
growing States, namely, Andhra Pradesh,
BiharKamataka, Maharashtra, Orissa Tamil
Nadu and Uttar Pradesh.

STATEMENT

State-Wise advance Estimate of Production of Ragi during 1990-91

S.No. State/U.Ts. Production (‘000 tonnes)
1. Andhra pradesh 1945
2, Bihar 88.2
3. ~ Goa 3.8
4 Guja-rat 25.4
5. Himachal Pradesh 41
6. Karnataka 1039.9
7. Kerala 1.5
8. Madhya Pradesh 47
9.  Maharashira 2138

10. Orissa 216.5
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4

s.Ng. State/U.Ts. Production (‘000 toqnes)
n Skkm 6.4
12. Tamil Nadu 3213
13. Uttar Pradesh 194.2
14, West Bengal 10.9
15.. Dadra & Nagar Haveli 36
. 16. Pondichemy 1.2
All India 2330.0

Supply of Agrlculluﬁl Inputs

3560. SHRI SYED SHAHABUDDIN:
Will the Minister of AGRICULTURE be
pleased to state:

(a) whether agricultural inputs made
available to the marginal and small fammers
at subsidised rates such-as quality seeds
and fertilisers do not reach the cultivators in
time;

(b) whether the Government have
reviewed the arrangements in consuiltation
with the State govemnments concerned in
ordertostreamiinethe systemandprocedure
for supply of such inputs to the block level;

. (c) whether the Government have also
examined the system of financing the

purchase of such inputs by the cultivators -

through banks and cooperative; and

(d) if so, the changes proposed to be
introduced in the system of supply?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRI
- MULLAPPALLY RAMACHANDRAN): (a)
St{bsldised quality seeds under various

Central Sector/Centrally Sponsored on-going
production oriented programme are being
supplied to farmers well in time. Similarly,
subsidisedtertilisers are alsobeing provided
to the small and marginal farmers on time.

(b) Yes Sir. Government have been
reviewing the arrangements in consultation
with State Governments by organising
perodical Zonal conferences to streamline
the system and procedure for supply of
inputs well in time to the farmers.

(c)and(d). Yes Sir.the scales offinance
forcrops loans fixed for regional rural Banks
(RRBs)/Cooperative Banks/Societies etc.
comprise of two components - cash and
kind. Component of the crop loan takes into
account the inputs such as ferilisers,
pesticides, seeds etc. required by the
cultivators. the ‘kind’ component s disbursed
by PACs themselves, where PACs are
engaged in stocking and distribution of such
inputs. In othercases, the inputs are lifted by
borrowers fromMarketing Societies/Fertiliser
dealers against authorisations issued by
PACs.

Banks have been advised to ensure
timely and adequate flow of creditto farmers
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foragricultural production. Reserve Bank of
India has issued detailed guidelines to
commercial banks for simplifying and
liberalising lending procedures.

A number of steps have been taken
with a view to increase flow of credit to
farmers particularly small and marginal
farmers. The important ones are;

1. Disoosal of loan applications upto
Rs. 25,000/- within fortnight and
those over Rs. 25,000/- within 8 to
9 weeks.

2. Delegation of appropriate
sanctioning powers to the rural
Branch Managers so that majority
of loan applications are sanctioned
at Branch level itself.

3. No collateral security should be
taken by way of mortgage/charge
of land or third party guarantee on
crop loans upto Rs.10,000/- and
termloansupto Rs. 10,000/- where
moveable assets are created.

4. Nomarginisrequiredforagricultural
loans upto Rs,10,000/- for both
short-term, medium/long term
loans.

5. Theinterestoncroploans uptoRs.
7,500/- is kept low at 11.5% p.a.

6. Term loans upto Rs. 2 lakhs are
provided at concessianal rate.

7. Inthe case of crop loans availed of
by small ard marginal farmers, the
interest debited is not to exceed
the grincipal amount.

8. Inthe case of crop failure, amount
due should be rescheduled over a
period of 3 to 5 years and fresh
loans should be given to farmers.
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9. There should be no compounding
of interest on current dues in
agriculture sector.

10. Banks have been advised that for
bothshorttermandiongtermlioans,
the repayment sechuled should
concide with the time when the
cultivator has sold his produce and
in funds.

Development of Hindustan Zinc
Limited

3562. SHRI M.V.V.S. MURTHY: Wil
the Minister of MINES be pleased to state
the steps proposed to be taken by the
Government for the development of the
Hindustan Zinc Limited in Visakhapatnam
during 1992-93?

THE MINISTER OF STATE IN THE
MINISTRY OF MINES (SHRI BALRAM
SINGH YADAV): Hindustan zinc Limited
operates a smelter with an annual capacity
of22,000tonnes of Lead and 30,000tonnes
of zinc at Visakhapatnam. Plans for
increasing metal recovery andprovide better
environmental protection measures will be
implemented during 1992-93.

[Translation)
Setting up of Bottling Plants
3563. SHRI RAM NARAIN BERWA:
Will the Minister of PETROLEUM AND
NATURAL GAS be pleased to state:

(a) the number of LPG bottling plants
set up in various States during the last three
years;

(b) the number of such plants set up in
Rajasthan;

(c) if not, whether there is any bmposal
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to set up such plants; and

(d) it so, the number thereof and the
time by which these are likely to be set up?

THE MINISTER OF STATE IN THE
MINISTRY OF PETROLEUM AND
NATURAL GAS AND THE MINISTER OF
STATE IN THE MINISTRY OF DEFENCE

~ (SHRI S. KRISHAN KUMAR): (a) 26

(b) One
(c)) and (d). Does not arise.
[English}
Kerosene to Sikkim

3564. SHRIMATID.K. BHANDARIL: Wil
the Ministerof PETROLEUMAND NATURAL
GAS be pleased to state:

(a) whether the Government have
received any request from the Government
of Sikkim for increase in Kerosene quota
and allocation of kerosene at a uniformrate
throughout the year; and

(b) it so, the details thereof and the
action taken by the Union Government
thereon?

THE MINISTER OF STATE IN THE
MINISTRY OF PETROLEUM AND
NATURAL GAS AND THE MINISTER OF
STATE IN THE MINISTRY OF DEFENCE
(SHRI S. KRISHAN KUMAR): (a) and (b).
Requests have been received from Sikkim
as well as from other State Govemments for
enhancement of SKO allocation. Uniform
allocations to States/UTs including Sikkim
have been made from November, 1991

. onwards.
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Survey of water-logged areas in Uttar
Pradesh

3565. SHRI RAM PUJAN PATEL: Wil
the Minister of WATER RESOURCES be
pleased to State:

(a)whetherthe UnionGovernmenthave
conducted any survey of water-logged areas
in Uttar Pradesh, especially in Phulpur
constituency;

(b) if so, the detials thereof; and
(c) the follow-up action taken thereon?

THE MINISTER OF WATER
RESOURCES (SHRI VIDYACHARAN
SHUKLAY): (a) Yes Sir.

(b)i)  Water logged area in Uttar
Pradesh - 57684 sq. km.

i)y  Water logged area in Phulpur
constituency - 539.50 sq.km.

(c) Some of the important measures
undertaken to combat the problem of water
logging and drainage are:-

i) conjunctive use of surface and
ground-water

ii) providing adequate drainage in
irrigation systems

iii) lining of canals and field channels
in vulnerable reaches.

iv) improved water management
practices, and

v) making drainage as an iegral
part of irrigation in all new projects
to be taken in future.
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. tubewelis are 10 be constructed; and

Tubewells in Blhar
3566. SHRI RAM TAHAL
CHOUDHARY: Will the Minister of WATER
RESOURCES be pieased to state:

(a) the number of tubewells proposed

to be conswucted in Bihar with the World

bank assistance during 1992-93;

(i)) the phases under which these

(c) the amount sanclioned and the

" amount released therefor by the Worid

Bank?

THE. MINISTER OF WATER
RESOURCES (SHR! VIDYACHARAN
SHUKLA): (a) and (b). As per the revised
implementation schedule, the targets for
1992-93 in respect of new tubewells are as
under:-

Component Target for 1992-93
1. Drilling and Development of Tubewells 100
2. Construction of Pump Houses 115
3. Construction of elevated Tanks 115
4 Pipe Distribution system ' 15
5. Energisation by Dedicated power line 120
(c) The World Bank has agreed to (d) the funds_allocated in the Eighth
providacredit assistanceamountingoSDR  Five Year Plan for the mining sector?

59.5 million for the ‘Bihar Public Tubewells
Project’. Uptil 31st October, 1991, the
cumulative disbursement was dollar 14.225
million.

Development of Min'ng Sector

3567. SHRI RAM :I'AHAL
CHOUDHARY: Will the Minister of MINES

be pleased to State:

(a)whether anytargets havebeenfixed
for the development of mining sector in the
Eighth five Year Plan;

(b) it so, the details thereof;
(c) the measures proposed to be taken

by the government to achieve thesetargets;
and ;

THE MINISTER OF STATE IN THE
MINISTRY OF MINES (SHR! BALRAM
SINGH YADAV): (a)to{d). The govemnment
have now fixed the eighth Five Year Plan
period as 1992-97 andthetargets and funds
tobe allocated{orthe Mines Sector have not
been decided.

[Englishj

Hydtoenelmt Project at Gu]ud
Refinery

3568. SHRISHRAVANKUMARPATEL:
Will the Minister of PETROLEUM AND
NATURAL GAS be pleased to state:

(a) the progress made so far in regard
to the Hydrocracker pm]acl at Gujarat .
Reﬂnory; and
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(b) the time by which i is likely to be
commissioned and the extent of cost
escalation, ¥ any, the project has so far
undergone? :

THE MINISTER OF STATE IN THE
MINISTRY OF PETROLEUM AND
NATURAL GAS AND THE MINISTER OF
STATE IN THE MINISTRY OF DEFENCE
(SHRI S. KRISHAN KUMARY): (a) The

- physical progress made on the project as of
October, 1991 was about 87%.

(b) The project is likely to be

commissioned by October, 1992. As perthe
revised cost estimates there is a likely
escalation of about Rs. 122 crores at

September, 1990 prices.
[Transiation]

External Assistance for Sardar Sarovar

3569. SHRI GIRDHARI LAL
BHARGAVA: Will the Minister of WATER
RESOURCES be pleased to state:

(a) whether the Government of
Rajasthan has forwarded any proposal to
the Union Govemnmentfor obtaining external
assistance for the Sardar Sarovar project,

(b) it so, the details thereof; and
(c) the action taken hereon?

THE MINISTER OF WATER
RESOURCES (SHRI VIDYACHARAN
SHUKLA): (a) to (c). Yes, Sir. The project
envisages utiisation of 0.5 million acre feet
of Narmada waterfromthe SARDAR Sarovar
project to imigate 73,157 hactares of land in
the drought prone districts of Jalore and
provides for drinking waterto apopuation of
about 3.13 lakhs in 124 villages in and
around the irrigation command.
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The project is estimated to cost Rs.
467.53 crores at 1989-90 price leval. The
World Bank has been requested 10 include

“this projectin the pipelinefor assistance, but

no response has so far been received from
them. .

Promotion of Sprinkler Cultivation in
Rajasthan

3570. SHRI GIRDHAR!I LAL
BHARGAVA: Will the Minister of
AGRICULTURE be pleased o state:

(a) whether there is any proposal to

encourage sprinkler cultivationin Rajasthan
in view of increased oilseed production;

(b) if 5o, the details thereof:

(c) whether sprinkier cultivation is
included under the assistance programme
of Natlonal Oilseeds Development
Programme; and -

(d) i so, the details thereof and4t not,
the reasons therefor?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRI
MULLAPPALLY RAMACHANDRAN): (a)to
(d). Yes, Sir. Distribution of sprinkler sets is
one of the components under Centrally
Sponsored Oilseeds Productionprogramme
(OPP). This programme is in operation in
Rajasthan along with other States. during
1991-92, an aflocation of Rs 50 lakh has
been made for 500 sprinkler sets for
distribution amongst the 'armers of

Rajasthan State.
-Supply of Coal to Suratgarh Thermal
Power Project

3571. SHRI GIRDHARI LAL
BHARGAVA: Will the Minister of OOAI. be

pleased to state:
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(a)whetherthe UnionGovernment have
taken any steps for the supply of coal to the
Suratgarh Thermal Power projectwhich has
been lingering on due to non-supply of coal;

(b) i so, the details thereof; and
(c) if not, the reasons therefor?

THE DEPUTY MINISTER IN THE
MINISTRY OF COAL (SHRI S.B.
NYAMAGOUDA): (a) and (b). Long-term
coal linkage for the proposed Suratgarh
TPS Stage-1 (2 x 250 MW) has already been
accorded form North Karanpura Coalfield.
- The requirement of coal for this power plant
is expected to start after 1995-96.

(c) Does not arise.
[English]

Security Measures for LPG Tankers
Transporting Gas Cylinders

3572. SHRI MADAN LAL KHURANA:
Will the Minister of PETROLEUM AND
NATURAL GAS be pleased to state:

(a) the number of LPG tankers and
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other tankers carrying hazardous products
met with accidents thereby injuring and
killing people in the country during the last
three years-State-wise and U.T. - wise;

(b) whether LPG tankers transporting
gas cylinders are operating without due
security measures/precautions;

(c) i so, the reasons therefor and the
stepstakentoensurethatnotankercarrying
hazardous ana inflammable ariticle ply
withoutdue security measures/precautitions;
and

(d) the details of compensation paid to
the families of those killed and injured in the
above type of accidents?

THE MINISTER OF STATE IN THE
MINISTRY OF PETROLEUM AND
NATURAL GAS AND THE MINISTER OF
STATE IN THE MINISTRY OF DEFENCE
(SHRI S. KRISHAN KUMAR): (a) 25
accidents have been reported during the
last three years pertaining to the Petroleum
industry. State/Union Territory-wise break
up is as follows:-

S.No. State/UT No. of Accidents
1. Andhra Pradesh -5
2 Gujarat 2
3. Goa 1
4, Kerala 1
5. Kamataka 1
6. Madhya Pradesh 1
7. Punjab 3

8. Tamil Nadu
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S.No. State/UT No. of Accidents
9. Maharashtra 8
10. Rajasthan 2

(b) No, Sir. flooded on account of cyclone followed by

(c) Does not arise.

(d) All transport contractors carry their
products under acomprehensive/third party
insurance. No. separate compensation is
paid by the Oil Companies.

Alledged irregularities in Neyvell
Lignite Mines

3573. SHRI MADAN LAL KHURANA:
Will the Minister of COAL be pleased to
state:

(a) whether a large quantity of lignite
has been found missing from the-Neyvell
Lignite mines;

(b) if so, the details thereof;

(c) the steps taken by the Government
to check the theft and pilferage there;

(d) whether any irregularities have been
detected in the functioning of the Neyveli
Lignite mines; and

(e) if so, the details thereof and the
action taken to curb the irregularities?

THE DEPUTY MINISTER IN THE
MINISTRY OF COAL (SHR! .B.
NYAMAGOUDA): (a) to (e). On 14th and
15th November, 1991, Mine Il of NLC got

heavy rains. During on-the spot visit by the
Deputy Min:;terforcoal at Neyvelion23-11-
1991, some discrepancy in the stock of
lignite at Mine IVThermal Power Station I
cametonotice. A one-man Committee under
JS&FA of this Ministry has been appointed
to enquire into the discrepancy noticed. On
receipt of the report of the JS&FA, further
appropriate action will be taken.

Rinder Pest Disease

3574. SHRIMATI D.K.BHANDARI: Will
the Minister of AGRICULTURE be pleased
to state

(a) the States and Union Territories
which have been declared rinder-pest free;
and

(b)the details of assistance providedto
eradicate the rinder pest disease during the
lastthree years, State/Union Territory-wise?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRIK.C.
LENKA): (a) No State/Union Territory has
been declared rinderpest free, although the
incidence of the disease has not been
reported frommany States/Union Territories
for varying periods of time.

(b) Details of Centralfinancial assistance
provided to States Union Territories during
the lastthree'years are ywveninthe enclosed
Statement.
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Consumption of fertilizers and
Pesticides

3575. SHRI SOBHANADREESWARA
RAO VADDE: Will the Minister of
AGRICULTURE be pleased to state:

(a)the perhectare consumption of NPK
fertilizers and pesticides in irigated and
rainfed areas of the country as on Marc
- 31,1991; :

(b) whether the recent hike in prices of
fertilizers have affected the consumption of
fertilizers;

(c) if so, the details thereof; and

(d) the steps proposed by the

government to increase the consumption

fertilizers and organic manures?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRI
MULLAPPALLY RAMACHANDRAN): (a)
The per hectare consumption of fertilizers
and pesticides inthe country during 1990-91
is estimated to be 72.75 kgs and 400 gms,
respectively. The consumption dara for
irrigated and rainfed areas are not collected
separately.

(b) and {(c). The fertiliser consumption
during 1991-92 is likely to be about 13.5
million tonnes of nutrients against the
estimated consumption of 12.576 million
tonnes during 1990-91 which showns a
significant increase.

(d) The Following steps have been
taken to increase the consumption of
fertilisers andorganic manures inthe country;

(i) 1991-92atacost of Rs. 405crores
tomakefertilisers available to small
and marginaifarmers atold prices.

(i) TheStategovernments havebeen
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advisedto exemptfertiliser dealers
having stocks upto ten metric tons
of fertiliser from registration.

(i) About 463 soil testing laboratories
are funcfioning in the country to
advise to farmers on fertiliser use.

(iv) State governments are being .
stressed upon fromtime to time to
adopt balanced fertilisation
including use of micronutrients.

(v) State are also advised to produce
organic manures to the fullest
extent and use it in an integrated
manner alongwith chemical
fertilisers.

Meeting of the World Petroleum
Congress

3576. SHRIMATI  BASAVA-
RAJESWARI: Will the Minister of
PETROLEUM AND NATURAL GAS be
pleased to state:

(a) whether he visited a number of
countriesincluding London to attend a highly
technical meeting of the World Petroleum
Congress; and

(b)itso, the countries visited by himand
the outcome thereof?

THE MINISTER OF STATE IN THE
MINISTRY OF PETROLEUM AND
NATURAL GAS AND THE MINISTER OF
STATE IN THE MINISTRY OF DEFENCE
(SHRI S. KRISHAN KUMARY): (a) and (b).
Yes, he attended the World Petroleum
Congress which was attended by Ministers
fromother countries also and where matters
relating to petroleum inciuding technical
were Argentina for the Worid Petroleum
Congpress and Vietnam for discussions with
the Vietnamese Government regarding
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ONchuashumdsmmexplomlon
in off shore Vietnam. Transit halts were also
made at London, Tokyo and Bangkok where
discussions were held with Various oil
companies who expressed a keen interest
inparticipating inthe Fourth round of bidding.
Supply of Steel Scrap to Mini Steel
Plants .

3577.
BASAVARAJESWARI: Will the Minister of
STEEL be pleased to state:

(a) whether the mini steel plants in the
- country are facing closure dueto non-supply
- of steel scrap; and

(b) it so, the details thereof and the
steps taken/proposed to be taken for the
supply of steel scrap to them?

. THE MINISTER OF STATE OF THE

MINISTRY OF STEEL (SHRI SONTOSH
MOHAN DEYV): (a) Production in the mini
steel plants will be affected to some extent
duetothe shortage of imported steel melting
scrap.

(b) importof steel melting scrap through
the canalising agency, Metal Scrap Trade
Corporation (MTSC), has reduced this year
due to non-availability of adequate free
foreign exchange. Efforts are being madeto
increase import of scrap through MSTC.
The mini steel plants can also make imports
directly through the use of Exim Scrips.

Complaints from German Companies
against Indian Firms

3578.SHRIV. SREENIVASAPRASAD:
Willthe Minister of EXTERNAL AFFAIRS be
pleased to state:

(a) the number of complaints received
from German companies/firms bythe Indian
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Embassy In Bonn against Indian
entrepreneurs/Public seclor undertakings

'y

(b) whether some Indian firms/

- corporations/companies have also sentlegal

notices to protect themselves without the
Govemment's approval;

© ¥ 50, the details thereof;

(d) whether the bilateral trade relations
are likely to be affected by such commercial
complaints;

(e) it so, the details thereof; and

(1) the steps taken by the Govemment
to resolve the issue amicably?

THE MINISTER OF EXTERNAL
AFFAIRS (SHRIMADHAVSINH SOLANKI):
(a)In 1991, 14commercial complaints were
received by the Indian Embassy in Boon
from German companies against Indian
:;ltrepteneurslpublc sector undertakings

C.

{b) Govemment has no information in
the matter.

(c) Does not arise.
(d) No, Sir.

(e) Does not arise.

() Ak commercial complaints received
against Indian companies/public sector

undertakings are invariably brought to the
notice of the concemed Indian company as
well as the Trade Disputes Cell of the Office
ofthe Chief Controlier of Imporis and Exports,
New Dethi, who deals with each case on the
merits of issues involved under relevant

rules and regulations.
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[ Transtation]

Woanchnnngardlng
mac«mo«

3579. SHRI JANARDAN MISRA: Will
the Ministerof PETROLEUMANDNATURAL
GAS be pleased to state:

(a) whether the Govemment propose
to send a delegation to Tehran for
consultations in regardto purchase of crude
oil in the near future; and

(b) it so, the detalls thereof?

THE MINISTER OF STATE IN THE
MINISTRY OF PETROLEUM AND
NATURAL GAS AND THE MINISTER OF
STATE IN THE MINISTRY OF DEFENCE
(SHRI S. KRISHNANA KUMAR): (a) and

(b). At.present, the Government has not .

taken a decision to send a delegation to
Tehran for purchase of crude oil.

. [Engiist]

Visht of Independent Review Team on
Sardar Sarovar Project

3580. SHRI RAM KAPSE: Will the
Minister of WATER RESOURCES be
pleased to state:

(a) the broadfindings of the Independent
Review Team which visited India during
October/November, 1991 in orderto review
the rehabilitation and environmental issues
relating to Sardar Sarover Project; and

(b) whether the visit of the said Team
has any nexus with the World Bank
assistance/oan for the project?

THE MINISTER OF WATER
RESOURCES (SHR! VIDYACHARAN
SHUKLA): (a) As per statement issued by
the Chairman and Deputy Chairman of

-

Independent Review Team on October, 25
in Bombay, the Team has compieted its
overview and orientation phase establishing
a general framework for the detailed
assessment of the issue that will take place
in the months ahead, and the Teams report
wiglg;e ready for publication by March 31,
1

{b) The Team was commissioned by
the Bank with an objective of getti..g
independent, professional judgement on
whether the implementation actually
occuring is consistent with generally
accepted resettiement and environmental
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